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ICOURT)-02

. VIDYA 1301, ExtensionRecovery ICS COMM-653/2025 03.06.2025 SHIV ELECTRIC VS. PUBLICDEV PRAKASH|9811384868 ladvocatevarunhans@ [02.06.2025
IPRAKASH/ SH., Block, Tis Hazaril IWORKS DEPARTMENT PACHAURI lgmail.com
ISANJEEV KUMAR| Courts, Delhi
IAGGARWAL,
IDISTRICT JUDGE
é%%l‘l’l{l‘T’IERcm 301,  Extension|Petition U/s 9 of Arbitration Act/JOMP ()COMM-470/2025  [03.06.2025 RAHUL BHARGAVA VS. M/s. NEOALOK BHATT [9818489589 bffice@rajindersingh. [02.06.2025
)-01 Block, Tis Hazarii996 DEVELOPERS PVT. LTD. co.in
Courts, Delhi
301, ExtensionRecovery ICS COMM-663/2025 05.06.2025 ISHIVANGI AGGARWAL VS{SATYENDERA [0811161525 sksingh116 @gmail.co [04.06.2025
Block, Tis Hazaril IMUNICIPAL CORPORATION OHKUMAR SINGH Im
Courts, Delhi DELHI
301, ExtensionRecovery ICS COMM-669/2025 06.06.2025 KAILASH CHAND GUPTA VSJPAI SAHAI9899389928 jai@jsechambers.com|05.06.2025
Block, Tis Hazaril INEETI SHARMA [ENDLAW
Courts, Delhi
301, ExtensionRecovery CS COMM-687/2025 13.06.2025 KUNDAL LAL VS. RANI ALANKARASHUTOSH 9999666398 lashutoshnagar@anal [12.06.2025
Block, Tis Hazaril JWEWELLERS LTD. INAGAR law.in
Courts, Delhi
301, ExtensionRecovery ICS COMM-688/2025 13.06.2025 R.K. GOEL ABHAY KUMAR JAINA.K. TRIVEDI (9871441764 aktrivedilawoffices@gj12.06.2025
Block, Tis Hazaril IVS. MUNICIPAL CORPORATION| Imail.com
Courts, Delhi OF DELHI
301, ExtensionRecovery ICS COMM-689/2025 13.06.2025 KALU RAM VS. SHRI CHANDRAJESH 9716444576 rajeshkumarhoodaso 12.06.2025
Block, Tis Hazaril ISINGH KUMAR (@gmail.com
Courts, Delhi HOODA
301, ExtensionlPetition U/s 9 of Arbitration Act|,OMP (I) COMM-493/2025 [17.06.2025 DPS MOTOR CARS PVT. LTD. VS|SURAJ KMAR9810329829 suraj@skspartners.in [16.06.2025
Block, Tis Hazari1996 BLU SMART FLEET PVT. LTD. SINGH
Courts, Delhi
ISH. RAJESH KUMARICENTRAL [|306 ICS (COMM) CS (COMM)/648/2025 02-06-2025 IYOGESH AGARWAL Vs NARESHatin 9953283177, ika.legal@gmail.com [30.05.2025
IGOEL, DISTRICT] IKUMAR JINDAL |Aggarwal(P),
JUDGE
(COMMERCIAL
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1306 ICS (COMM) CS (COMM)/649/2025 02-06-2025 IM/S A TO Z CHEMICLALS Vs [LOVEKESH 0891947575 lovekesh27@gmail.co|31.05.2025
ISUSHEEK KUMAR IAGGARWAL(P), Im

306 Misc DJ Misc DJ/456/2025 04-06-2025 IANAND TIWARI Vs Zareef 0868374864 INA 131.05.2025
SUKHMINDER SINGH JAhmad(P),

306 ICS (COMM) CS (COMM)/668/2025 06-06-2025 RAJESH KUMAR YADAV Vs Ajay Kumang968394317 ladvajayyadav2o@gm [03.06.2025
SHRIRAM GENERAL INSURANCEYadav(P), lail.com
COMPANY LTD

306 ICS (COMM) CS (COMM)/667/2025 06-06-2025 IMOHAMMED ASAD SIDIQUI [Tanvir 9205618242 ladvyagyesh@gmail.co/05.06.2025
Proprietor Fortune Metacast Vs [Nayar(P), Im
PANKAJ JAIN Proprietor Shri
Salasar Steel House

1306 ICS (COMM) CS (COMM)/670/2025 09-06-2025 IDHARMENDER KUMAR Vs [NAVEEN 0811143319 ladvocaterky@gmail.c |04.06.2025
ISOHAN LAL SHARMA(P), lom

1306 ICS (COMM) CS (COMM)/672/2025 09-06-2025 ICROCS INC Vs ASHOK KUMAR  [Shravan 6201970125 unitedmark@uniteda [06.06.2025

Bansal(P), Indunited.com
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3 S. DEVENDER] 303, Extension|Suit for Recovery ICS COMM 645/2025 02.06.2025 M/S A TO Z CHEMICAL VS LIFEJLOVKSH AGG (9891947575 LOVKESH27@GMAI [31.05.2025
[IKUMAR SHARMA | Block, Tis Hazaril GUARD PHARMA P.LTD L.COM
IDISTRICT JUDGE, Courts, Delhi
ICOMMERCIAL
ICOURT-03 303, Extension[Suit for Recovery CS COMM 646/2025 02.06.2025 BANK OF MAHARASHTRA  VSRAJIV RANJANJ9205290440 RRANJANADVOCAT[31.05.2025
Block, Tis Hazaril IVIPIN KUMAR I[E@GMAIL.COM
Courts, Delhi
303, ExtensionfSuit for Recovery ICSCOMM 656/2025 04.06.205 M/S B.D CREDITS LTD VS MR|DEEPAK 9999980081 IDEEPAKYADAVADV [02.06.2025
Block, Tis Hazaril ISUNIL KR. PANDEY IYADAV IOCATE@GMAIL.CO
Courts, Delhi IM
303, Extension|Suit for Recovery ICS COMM 674/2025 09.06.2025 IADITYA SHARMA VS SMT. VIMLAVINOD 0871332204 IVINODCHAUHANQ [06.06.2025
Block, Tis Hazaril DEVI ICHAUHAN M2017@GMAIL.CO
Courts, Delhi
303, ExtensionfSuit for Recovery ICS COMM 680/2025 13.06.2025 PURSHOTAM DASS SABLANIA VS[RAJNESH 0990427146 INOT PROVED 09.06.2025
Block, Tis Hazaril IASHOK LATHER KANT
Courts, Delhi
303, Extension|Suit for Recovery ICS COMM 681/2025 13.06.2025 STATE BANK OF INDIA VSA.K.ROUT 0099132159 JAKROUTADVOCATE|08.06.2025
Block, Tis Hazari LAKSHAY SODHI @GMAIL.COM
Courts, Delhi
303, Extension[EXECUTION [EX.COMM 286/2025 02.06.2025 IASHWANI KUMAR AGGARWAL VSSATYENDRA (981116125 ISKSINGH116 @GMAI |31.05.2025
Block, Tis Hazaril MCD [KUMAR SINGH L.COM
Courts, Delhi
303, ExtensionEXECUTION [EX.COMM 19/2025 03.06.2025 0YO APARTMENTSSSAKET 0831478866 IPRATHMLAW@GM [30.05.2025
Block, Tis Hazari INVESTMENTS LLP VS VIBRUSAGGARWAL IAIL.COM
Courts, Delhi HOMES PVT. LTD
303, Extension[EXECUTION [EX.COMM 896//2025 00.06.2025 IM/S ORIENT LINKS PVT. LTD. VSMAHESH 0810493325 JADVMCSHARMA201(05.06.2025
Block, Tis Hazaril IVIKAS KUMAR SHARMA 0@G,MAIL.COM
Courts, Delhi
4 IMS ANIL KUMARICENTRAL |[304 IMISC. APPLICATION Misc DJ/450/2025 02-06-2025 MS SHARMA TURNKEYMANOJ 0654371824 ladvpandeymanoj@g [31.05.2025
ISISODIA, DISTRICT] [ENGINEERS PVT LTD THROUGH[PANDEY(P), Imail.com
JUDGE, ITS AR MRS PRAGYA SHARMA Vs
ICOMMERCIAL ISTERLING AND WILSON PRIVATEH
ICOURT-04 304 OBJECTION U/S 34 OFOMP (COMM)/29/2025 03-06-2025 S K SANITATION PVT LTD Vs [G S 9717211123 lganwargsgangwar.co [02.07.2025
JARBITRATION ACT IMODERN IT SOLUTION LLP IGANGWAR(P), m
304 RECOVERY CS (COMM)/650/2025 03-06-2025 IDIMPLE KEDIA Vs HARJEETHardik 78590984398 ladvocatehardikaggar [30.05.2025
SINGH Aggarwal(P), wal@gmail.com
304 [EXECUTION [Execution (Comm)/296/2025|05-06-2025 M/s  GOLDY CONSTRUCTION|Satyajit 0555215464 cinmoyassociates@g [30.05.2025
COMPANY Vs MUNICIPALJKumar(P), Imail.com
ICORPORATION OF DELHI
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304 [U/S 9 OF ARBITRATION ACAT |OMP (I) (COMM)/488/2025 [04-06-2025 RAHUL BHARGAVA AND ANR Vs |ALOK 0818489589 Office@rajindersingh [04.07.2025
IM/S NEO DEVELOPERS PVT LTD [BHATT(P), .co.in

304 [U/S 9 OF ARBITRATION ACAT |OMP (I) (COMM)/489/2025 [04-06-2025 M/S JAGMOHAN ENTERPRISESALOK 0818489589 Office@rajindersingh [04.07.2025
LLP Vs M/S NEO DEVELOPERSBHATT(P), .co.in
IPVT LTD

304 [U/S 9 OF ARBITRATION ACAT |OMP (I) (COMM)/487/2025 [04-06-2025 HARMEET SINGH KAPOOR Vs |JALOK 0818489589 Office@rajindersingh |04.07.2025
IM/S NEO DEVELOPERS PVT LTD [BHATT(P), .co.in

304 IMISC. APPLICATION Misc DJ/470/2025 09-06-2025 RAMESH ARORA Vs DEVENDERADITYA 0810788538 lgpdadvocate@gmail.cl04.06.2025
KUMAR SHARMA KUMAR lom

SINGHAL(P),
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5 SH. MANOJ KUMAR] 305 [U/S 9 OF ARBITRATION ACT OMP (1) (COMM)/483/2025 [03.06.2025 RAHUL BHARGAVA AND ANR Vs |ALOK 0818489589 @rajindersingh.co.in [02-06-2025
IDISTRICT JUDGE M/s NEO DEVELOPERS PVT LTD [BHATT(P),
(COMMERCIAL
ICOURT)-05
305 [U/S 9 OF ARBITRATION ACT OMP (I) (COMM)/482/2025 [03.06.2025 Dr HARMEET SINGH KAPOORALOK 0818489589 @rajindersingh.co.in [02-06-2025
IAND ANR Vs M/S NEOBHATT(P),
IDEVELOPERS PVT LTD
305 ISECTION 9 OMP (COMM)/19/2025 05-05-2025 IMODERN IT SOLUTION LLP Vs [AVNEET 9871588055 [E- 13-05-2025
ISK SANITATION PRIVATE[SINGH Imail:sksharma@cand
ILIMITED SIKKA(P), lidlex.com
305 RECOVERY CS (COMM)/660/2025 04.06.2025 State Bank Of India Vs JacksonTIRATH LAI0.9643228307 [Emailid- 131-05-2025
John Bodra IYADAV(P), ladvtirathagmail.com
305 IRECOVERY CS (COMM)/677/2025 00.06.2025 ISHRI FAZLU REHMAN Vs SHRIANANT 0811031736 IN/A 05-06-2025
ISMAIL BEG RAO(P),
305 IPETITION ARBITRATION ACT |OMP (E) (COMM)/2/2025 [04.06.2025 M/s Satyam Polyknits Vs ExcelPANKAJ 9811253529 pankaj@fortunelegal. |[03-06-2025
IVinyl Coatings Pvt Ltd IMEHTA(P), lin




S.NO COURT

DJ COMM-06 TIS
[HAZRI
ICENTRAL DELHI

ISH. NEELAM SINGH,|

COURT]|

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

410 ICS (COMM)/642/2025 CS (COMM)/642/2025 02-06-2025 IM/S SAKARNI PLASTER (INDIAYUNEANK 081276250 laor.JUNEank@gmail.[28.05.2025
PVT LTD Vs RADHA GUPTA IAGGARWAL(P), lcom

410 ICS (COMM)/643/2025 CS (COMM)/643/2025 02-06-2025 SMT SUSHILA Vs SHRI DATA[Rajesh Kumar9716444576 rajeshkumarhooda3o [29.05.2025
RAM Hooda(P), (@gmail.com

410 [Execution (Comm)/285/2025 [Execution (Comm)/285/2025/02-06-2025 IM/S REDEHERRING PLAST INDIAINEELAM 0818976610 24.05.2025
(P) LTD Vs RAFIQUE KHAN PANCHAL(P),

410 ICS (COMM)/651/2025 CS (COMM)/651/2025 03-06-2025 IM/S SETHI SALES CORPORATION|VIJAY YADAV (9599701116 ladvyadavvijay@gmail|30.05.2025
THROUGH ITS PROPRIETOR .com
HARMEET SINGH Vs M/S RAJA
INDUSTRIES AND ANR

410 ICS (COMM)/655/2025 CS (COMM)/655/2025 04-06-2025 ISH SHRIKANT CHAUDHARY Vs [M.K. GAHLAUT 9717266278 Imanoj28gahlaut@gm (31.05.2025
ISH GURPREET SINGH GULATI lail.com

410 Misc DJ/457/2025 Misc DJ/457/2025 04-06-2025 IFILEX SYSTEMS PVT LTD Vs [VINAY MOHAN/9818194170 vinaysharma679@gm|02.06.2025
IAMBIKA ARORA SHARMA(P), lail.com

10 ICS (COMM)/661/2025 CS (COMM)/661/2025 05-06-2025 IM/S MODSAL FROZEN FOODS (P)manu 0810019309 Imanusisoddia77@gm [30.05.2025
ILTD Vs M/S PRIMUS AGRO FOODjsishodia(P), lail.com
IEXPORTS PVT LTD AND ORS
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410 [Execution (Comm)/295/2025 [Execution (Comm)/295/2025(05-06-2025 IBHARAT ARORA Vs MUNICIPALVidya sagar9149137843 02.06.2025
ICORPORATION OF DELHI ANDghrama(P),
IANR

410 Misc DJ/461/2025 Misc DJ/461/2025 05-06-2025 [TATA CAPITAL LTD Vs M/SISONAL 0891636304 sonalgupta@gmail.co 02.06.2025
OMITA INDUSTRIES AND ORS IGUPTA(P), m

410 ICS (COMM)/662/2025 CS (COMM)/662/2025 05-06-2025 RELAXO FOOTWEARS LTD Vs [Manoj 0868650379 imanojkr._singh@hot [02.06.2025
IASHOK KUMAR Kumar(P), Imail.com

410 ICS (COMM)/664/2025 CS (COMM)/664/2025 06-06-2025 BANK OF BARODA Vs DAHIYA|Govind 0718618928 lgovind19Feb@gmail. [04.06.2025
IAND CHHIKARA PVT LTD Pandey(P), lcom

410 ICS (COMM)/675/2025 CS (COMM)/675/2025 09-06-2025 LALIT KUMAR PROP OF M/S[NAVED AZAM (9968363291 naved.azam@gmail.c [05.06.2025
LALIT ASSOCIATES Vs DELHI] jom
[URBAN SHELTER IMPROVEMENT]
IBOARD AND ORS

410 [Execution (Comm)/300/2025 [Execution (Comm)/300/2025|09-06-2025 IVIKRAM SONI Vs  ABHINAV[SANJAY 0818336108 [Sanjayk.advocate@g [31.05.2025
PRAKASH KUMAR(P), Imail.com

10 ICS (COMM)/644/2025 CS (COMM)/644/2025 02-06-2025 IM/S AGRICO ORGANICS LTD Vs [AMANDEEP [9873967070 lamandeep @adsandco|29.05.2025
IADVANTA AGRI TECH SINGH mpany.com
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410 IOMP (I) (COMM)/484/2025 OMP (I) (COMM)/484/2025 [04-06-2025 M/S JAGMOHAN ENTERPRISERAJENDER 0818489589 office@rajindersingh.|01.06.2025
ILLP Vs M/S NEO DEVELOPERSSSINGH lco.in
PVT LTD
7 ISH. MUKESH|CENTRAL |COURT ROOMICIVIL SUIT [EX. (COMM) 299/2025 09.06.2025 IMOHAN LAL GOEL VS INVICTANA INA INA 26.05.2025
[KUMAR GUPTA | 302 IMEDIA PVT. LTD.
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT-07
COURT ROOM(CIVIL SUIT [EX. (COMM) 301/2025 10.06.2025 ICICI BANK LTD. VS AMANDEEPMANISH 9560084640 JADVMANISHYADAV [27.05.2025
302 SINGH IYADAV 01@GMAIL.COM
COURT ROOMICIVIL SUIT IMISC. DJ 480/2025 26.06.2025 IDULI CHAND NARAIN DASS VSANSHULJAIN (9899998243 laropjain@gmail.com [05.06.2025
302 IM/S AROMA SPICE INDUSTRY
8 ISH. GORAKH NATH|CENTRAL (308 RECOVERY ICS (COMM)/654/2025 03-06-2026 ISBI VS. SAGAR JASHISH BATRAQ891223874 ashishbatra@gamil.c {31.05.2025
IPANDEY, DISTRICT] jom
JUDGE,
ICOMMERCIAL
ICOURT
308 IU/S 9 OF ARBITRATION ACAT |OMP(I)/471/2025 03-06-2025 IRAJ KUMAR & ORS. VS. M/S NEORAJINDER 0818489589 Office @rajindersingh [01-06-2025
IDEVELOPERS PVT. LTD. SINGH .co.in
308 [EXECUTION Execution (Comm)/291/2025(03-06-2025 ISUNITA VS. VINOD KUMAR SANJAY JAIN [Not available on[Not available on[30-05-2025
Vkalatnams [Vkalatnams
308 IRECOVERY ICS (COMM)/659/2025 04-06-2025 GOPAL CHAND AGGARWAL VS|YASHWANT [9310096440 IADVYASHWANT @G |01-06-2025
INEHA GOEL SINGH IMAIL.COM
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308 [EXECUTION Execution (Comm)/292/2025/04-06-2025 SANDEEP GUPTA VS. MCD 0811161525 sksingh116 @gmail.co |02-06-2025
[KUMAR SINGH Im
308 IRECOVERY CS (COMM)/678/2025 09-06-2026 SUNIL MEHRA VS. YOGESHRAHUL 9350633101 INA 04-06-2025
GAMBHIR [KUMAR SINGH
o ISH. DEEPAK GARG,[CENTRAL (309 THIRD|CS(COMM.) CS (COMM)/647/2025 02-06-2025 LEVI STRAUSS AND COM Vs [Shravan 9990605966 [UNITEDMARK@UN [31.05.2025
IDISTRICT JUDGE, FLOOR IASHOK KUMAR Bansal(P), ITEDANDUNITED.C
ICOMMERCIAL [EXTENTION IOM
ICOURT-09 BLOCK
309 THIRDIOMP (I) (COMM.) IOMP (1) (COMM)/474/2025 |03-06-2025 Rahul Bhargava Vs M/s NeoALOK 0818489589 Office@rajindersingh [02.06.2025
FLOOR [Developers Pvt Ltd BHATT(P), .co.in
[EXTENTION
BLOCK
309 THIRDIOMP (I) (COMM.) OMP (I) (COMM)/473/2025 [03-06-2025 Rahul Bhargava Vs M/s NeoALOK 0818489589 Office@rajindersingh [02.06.2025
FLOOR [Developers Pvt Ltd BHATT(P), .co.in
[EXTENTION
BLOCK
309 THIRDIOMP (I) (COMM.) OMP (I) (COMM)/472/2025 [03-06-2025 Harmeet Singh Kapoor Vs M/s NeoALOK 0818489589 Office@rajindersingh [02.06.2025
FLOOR Developers Pvt Ltd BHATT(P), .co.in
EXTENTION
[BLOCK
309 THIRDIEXECUTION (COMM.) [Execution (Comm)/293/2025/04-06-2025 |Ajay prakash gupta Vs Sanjay jain [Sandeep 08104-74101 03.06.2025
FLOOR Uindal(P),
[EXTENTION
BLOCK
309 THIRDIOMP (I) (COMM.) IOMP (1) (COMM)/491/2025 |09-06-2025 SGS INDIA PVT LTD Vs Bureau offVEERA 858694645, bhairavisn@sagalegal (06.06.2025
FLOOR Indian Standards IMATHAI(P), 8805594425 Lin,
EXTENTION veeramathai@sagaleg
BLOCK lal.in
309 THIRD|CS(COMM.) CS (COMM)/686/2025 13-06-2025 Lal Man Gupta Vs Hitesh Sarvaiya |Ankit Mehta(P), 9717355900 lgauravsethiig77@gm [09.06.2025
FLOOR lail.com
[EXTENTION
[BLOCK
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300 THIRDICS(COMM.) CS (COMM)/682/2025 13-06-2025 M/S HELPLINE PUBLICATIONBHANU 9968165990 ssrinetassociate@gm [10.06.2025
FLOOR PVT LTD THROUGH ITSMOHAN(P), ail.com
[EXTENTION DITRCTOR MANISH SINGH Vs
BLOCK IASHISH JAISWAL
300 THIRDICS(COMM.) CS (COMM)/685/2025 13-06-2025 [Pawan Bansal Vs Municipaljsatyendra 0811161525 sksinghll ~ 6@gmaiil10.06.2025
FLOOR Corporation of Delhi kumar singh(P), .com
[EXTENTION
[BLOCK
309 THIRD|CS(COMM.) CS (COMM)/684/2025 13-06-2025 IMBD ALCHEMIE PVT LTD Vs [Rakesh(P), 9971719499 INA 10.06.2025
FLOOR OXFORD CONVENT SCHOOL
[EXTENTION
BLOCK
309 THIRD|CS(COMM.) ICS (COMM)/683/2025 13-06-2025 IANAND SINGH Vs SANJAMIKARTIK 8368060024 ladvocatekartikg8@g [11.06.2025
FLOOR SINGH JAIN(P), Imail.com
[EXTENTION
BLOCK
300 THIRDICS(COMM.) CS (COMM)/666/2025 06-06-2025 INARINDER  SHAH Vs SAIBHUMIKA 95608 2780S shailendra@sbassocial05.06.2025
FLOOR ICREATION IGUPTA tes.in
[EXTENTION
BLOCK
309 THIRDMISC. DJ IMISC. DJ/478/2025 11-06-2025 IPULAK TRADEX PVT LTD Vs JIYASAURABH 9599862350 ladvocatemishrallo2@[10.06.2025
FLOOR IALIAS ZIYA ENTERPRISES IMISHRA lgmail.com
EXTENTION
[BLOCK
10 SH. AJAY PANDEY,[CENTRAL |[307 ICivil OMP (COMM)/28/2025 02-06-2025 The Reps Gym One Vs Neogrowth|Purushottam 9971291939 lpkjha85@gmail.com [30.05.2025
IDISTRICT Credit Pvt Ltd Uha
ICOMMERCIAL
ICOURT
307 Civil [Execution (Comm)/287/2025(02-06-2025 Kavish Satija Vs SKCC PersonallVidur Kamra (9818636833 loffice.advocate.sanjee|30.05.2025
Care AND Ors v@gmail.com
307 ICivil OMP (I) (COMM)/481/2025 [03-06-2025 Wagmohan Enterprises LLP Vs M/SALOK BHATT [9818489589 office@rajindersingh.|02.06.2025
[Neo Developers Pvt Ltd lco.in
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307 CS (COMM)/676/2025 09-06-2025 [UNION BANK OF INDIA Vs JALOKKUMAR (9911000126 JALOK.ADV2001@gm 06.06.2025
IBHOLA SINGH RAWAT lail.com

1307 ICivil CS DJ/661/2025 23-06-2025 IKULDEEP CHAUDHARY Vs SDM|Rahul Chauhan (8750883003 IN.A. 21.06.2025
(CIVIL LINES)

307 ICivil CS (COMM)/691/2025 23-06-2025 IPUMA SE Vs Jeetendra Singh aliaglPrachi Gupta (9911703098 prachi.gupta@pamsle23.06.2025
Jeetu Gurjar lgal.com

307 ICivil CS (COMM)/690/2025 23-06-2025 IPUMA SE Vs DINESH BINDAL andlPrachi Gupta (9911703098 prachi.gupta@pamslef23.06.2025
IANR lgal.com

307 ICivil CS DJ/661/2025 23-06-2025 KULDEEP CHAUDHARY Vs SDM[Rahul Chauhan [8750883003 IN.A. 21.06.2025
(CIVIL LINES)

1307 ICivil CS DJ/662/2025 24-06-2025 SMT HEMA HOLANI Vs  ShRahul Kadyan (9868068529 rahulkadyan2008 @y [23.06.2025
ISUDESH HOLANTI lahoo.com

307 ICivil CS DJ/663/2025 24-06-2025 [Narender Kumar Sharma Vs ArunalGhanshyam INA INA 21.06.2025
ISharma ANRSMT HEMA HOLANI [Dass Sharma
Vs Sh SUDESH HOLANI




S.NO COURT

SH. S.S RATHI,
IDISTRICT JUDGE,
COMMERCIAL
ICOURT

DISTRICT COURT ROOM

CASE TYPE

COURT ROOM 310

CASE NUMBER

Misc DJ/451/2025

DATE
REGISTRATION

02-06-2025

OFPETITIONER NAME VS

RESPONDENT NAME

RAJ KUMAR BHARDWAJ Vs
RITESH SHARMA

ADVOCATE

Richa Verma

ADVOCATE
MOBILE
NUMBER

0582224485

ADVOCATE EMAILDATE OF E-
ID FILING

richa.v.1990@gmail.c
om

31.05.2025

COURT ROOM 310[CS (COMM) CS (COMM)/652/2025 03-06-2025 BANK OF BARODA Vs MahendernGeetanjali 8588821631 Advocate.134@gmail. [30.05.2025
Kumar sharma lcom

[COURT ROOM 310[EX (COMM) [Execution (Comm)/290/2025/03-06-2025 Shishpal Vs Municipal Corporation|S. K. Singh 0811161525 sksingh116 @gmail.co [31.05.2025
of Delhi Im

COURT ROOM 310Misc DJ Misc DJ/459/2025 04-06-2025 ZERO SQURE ENERGY}l - - -
ISOLUTIONS PVT LTD Vs TRANH
[TECHNOLOGIES INDIA PVT LTD

COURT ROOM 3100MP (I) (COMM) OMP (I) (COMM)/486/2025 [04-06-2025 Rahul Bhargava Vs M/s NeolRajinder Singh (9818489589 Office@rajindersingh [31.05.2025
[Developers Pvt Ltd .co.in

COURT ROOM 31000MP (I) (COMM) OMP (I) (COMM)/485/2025 [04-06-2025 Harmeet Singh Kapoor Vs M/s Neo[Rajinder Singh (9818489589 Office@rajindersingh [01.06.2025
Developers Pvt Ltd .co.in

ICOURT ROOM 310[CS (COMM) CS (COMM)/658/2025 04-06-2025 Miscellaneous Vs M/s PRAMOD|Surender tyagi (999993833 surendersuparn@gm (31.05.2025
TELECOM PRIVATE LIMITED lail.com

COURT ROOM 310Misc DJ Misc DJ/464/2025 06-06-2025 IM/S SHIVA MILK FOODS Vs [ - - -
IASHA RAM AND ORS

ICOURT ROOM 310Misc DJ Misc DJ/468/2025 06-06-2025 IGOVERNMENT OF NCT OF DELHIZafar Abbas 0868122342 INA 04.06.2025

Vs M/s MAA
IASSOCIATES

BHAGWATI
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12 ISH.
IBEDI,

ICOURT

JUDGE,
ICOMMERCIAL

RAVINDER]
DISTRICT]

ICENTRAL

COURT ROOM 310(CS (COMM) CS (COMM)/679/2025 09-06-2025 [PUNJABI CHAAP CORNERAnshima Puri (9811059395 puris_1@yahoo.co.in [05.06.2025
IPRIVATE LIMITED Vs PUNJABI]
ICHAAP CORNER

401 IOMP I COMM Kn69/2025 03.06.2025 IKARAN GROVER V/S SARKARABHINAV 0810196968 JADV.ABHINAVGAR [02.06.2025
IVISION CULTURE MEDIAIGARG IG@GMAIL.COM
ISERVICES LLP

401 IOMP I COMM k77/2025 03.06.2025 IM/S JAGMOHAN ENTERPRIS LLP[RAJINDER 0818489589 IOFFICE@RAJINDER|01.06.2025
IV/S M/S NEO DEVELOPERS PVTISINGH ISINGH.CO.IN
LTD

401 IOMP I COMM k78/2025 03.06.2025 IM/S JAGMOHAN ENTERPRIS LLPRAJINDER 0818489589 IOFFICE@RAJINDER|01.06.2025
IV/S M/S NEO DEVELOPERS PVTISINGH ISINGH.CO.IN
LTD

lho1 IOMP I COMM U79/2025 03.06.2025 M/S JAGMOHAN ENTERPRIS LLPRAJINDER 0818489589 IOFFICE@RAJINDER(31.05.2025
IV/S M/S NEO DEVELOPERS PVTISINGH ISINGH.CO.IN
LTD

lho1 IOMP I COMM ku80/2025 03.06.2025 RAMA KAPOOR  V/S NEORAJINDER 0818489589 IOFFICE@RAJINDER(31.05.2025
DEVELOPERS PVT LTD SINGH ISINGH.CO.IN

401 ARB.A.COMM 3/2025 04.06.2025 ISATYAM POLYKNITS V/S EXCELJPANKAJ 0811253529 IPASNKAJ@FORTUN 03.06.2025
IVINYL COATINGS PVT LTD IMEHTA E LEGAL.IN

lho1 IMISC DJ Kn63/2025 06.06.2025 K.C.KHANDELWAL V/S M/SISACHIT GUPTA|9999130288 [KCGANDPARTNERS [05.06.2025
ISAWARIYA COLLECTION @GMAIL.COM

401 [EX COMM 297/2025 06.06.2025 CITY SWEEP SERVICES LLP V/SSARAD KUMAR/9958178853 ISARADKSUNNY@G [04.06.2025
IMUNICIPAL CORPORATION OFSUNNY IMAIL.COM
DELHI




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

401 [EX COMM 208/2025 06.06.2025 SAVITRI DEVI GUPTA V/S NW,| 0818621176 IADVAYUSH 04.06.2025

INDIA ASSURANCE CO. LTD IMITTAL IMITTAL@GMAIL.CO
IM

lho1 IOMP I COMM Kh9o/2025 06.06.2025 IM/S AB BROOKEL PVT LTD V/SRAJINDER 0818489589 IOFFICE@RAJINDER[04.06.2025
IM/S NEO DEVELOPERS PVT LTD (SINGH ISINGH.CO.IN

401 ICS COMM 665/2025 06.06.2025 RAI SAHIB LAXMI NARAINJANKUR 0891051888 IANKUR.MAHINDRO|04.06.2025
CHARITABLE TRUST & ORS V/SMAHINDRO @kRED-JURE.IN
INEELAM KUMAR

401 IMISC DJ Kn66/2025 06.06.2025 SHRI DAYA RAM GOYAL V/SIMOHAR SINGH|9213392006 KMSLAWCHAMBER
RADHA AGGARWAL @GMAIL.COM

lho1 ICS COMM 673/2025 09.06.2025 UNION BANK OF INDIA V/SALOKKUMAR (9911000126 JALOK.ADV2001@G [06.06.2025
ISANJEEV KUMAR IMAIL.COM




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

13 SH. M.K NAGPAL, ROOM(CIVIL SUIT EX. (COMM) 288/2025 02.06.2025 INEERAJ AGGARWAL VS MCD PANKAJ ROY|9811070396 lpankajkotrao34@gm [31.05.2025
IDISTRICT JUDGE, lho2 KOTRA lail.com
ICOMMERCIAL
ICOURT
COURT ROOMICIVIL SUIT [EX. (COMM) 289/2025 02.06.2025 IAGGARWAL ASSOCITES VS MCD [PANKAJ ROY9811070396 lpankajkotrao34@gm [31.05.2025
402 KOTRA lail.com
COURT ROOM(CIVIL SUIT OMP(I) COMM 475/2025 03.06.2025 JAGMOHAN ENTERPRISES LLP VSRAJINDER 0818489989 office@rajindersingh.|02.06.2025
402 INEO DEVELOPERS PVT. LTD. SINGH lco.in
COURT ROOMICIVIL SUIT OMP(I) COMM 476/2025 03.06.2025 IZAINAB BUKHARI VS ROYAL CASADEWAN 8882754440 service@dewanadvoc [02.06.2025
402 lates.com
COURT ROOM(CIVIL SUIT CS(COMM) 657/2025 04.06.2025 IAMANDEEP SINGH ANAND VSfrajeev upadhyay|9212002825 ladvrajeevupadhayay8(03.06.2025
lto2 TOTAL GRAPHIC PRINT] k@gmail.com
ISOLUTION
COURT  ROOMICIVIL SUIT EX. (COMM) 294/2025 04.06.2025 M/S DIGVIJAY SANITATION VSVIVEKANAND pa Vivekanandlaw@gmail03.06.2025
ho2 DELHI JAL BOARD l.com
14 ISH. ASHUTOSHWEST 201 ICS CS (COMM)/491/2025 03-06-2025 ISHA SHARMA PROP OF M/S ISHAPAWAN 9810775051 lprashantbatra76 @gm|01-06-2025
[KUMAR, DISTRICT] [Extn Block INDUSTRIES Vs CASTLE VALVESSWAMI(P), lail.com
JUDGE LIMITED THROUGH NAVDEEP|
(COMMERCIAL IMALHOTRA
ICOURT) IOMP OMP (I) (COMM)/718/2025 [03-06-2025 MHERMAL ENGINEERS ANDSaurav  Singhl8954377855 sauravyadavri@gmail [02-06-2025
INSULATORS PVT LTD Vs GNCTD [Yadav(P), .com
ICS CS (COMM)/495/2025 04-06-2025 Bank of Baroda Vs ANANT RAM|Deepa Gupta(P),9312292558 ladvocate.deepa.gupta|03-06-2025
IMAJITHIA (@gmail.com
ICS CS (COMM)/510/2025 05-06-2025 IM/S MEMBRANE DECORS Vs M/STarun 9999199160 ladvtarunsharma24@ [03-06-2025
IVGAUR INTERIORS Sharma(P), lgmail.com
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ICS (COMM)/516/2025 06-06-2025 Bank of Baroda Vs SUMIT|Davinder 0868740548 ladvocatedavinderku [05-06-2025
GOUTAM Kumar(P), Imar1986 @gmail.com
lOMP OMP (I) (COMM)/731/2025 [06-06-2025 MTHERMAL  ENGINEERS ANDfSaurav  Singhl8954377855 sauravyadavri@gmail|(05-06-2025
INSULATORS PVT LTD Vs GNCTD [Yadav(P), .com
Misc DJ Misc DJ/594/2025 09-06-2025 IM/S ROMSONS MEDSOURCE Vs |Puneet 9793739786 ladvrotolavpjra@gmail06-06-2025
M/S DOWELL SURGICALS PVTSharma(P), l.com
LTD
15 IMS. VINEETAWEST 209 IOMP(I)(COMM) 709/2025 31.05.2025 SHRIRAM FINANCE LTD VSMANOJ 0811133644 Imanoj.adv@gmail.co {31.05.2025
IGOYAL, DISTRICT] [Extn Block IAMEENUL HAQ KUMAR Im
WUDGE
(COMMERCIAL
ICOURT)-02 IOMP(I)(COMM) 710/2025 31.05.2025 ISHRIRAM FINANCE LTD VS. ATULJMANOJ 0811133644 Imanoj.adv@gmail.co [31.05.2025
IKR TYAGI KUMAR Im
IOMP(I)(COMM) 711/2025 31.05.2025 ISHRIRAM FINANCE LTD VS. RAJUMANISH 0650810426 Imsvermachambers@ [31.05.2025
JAI JAGAN SHANKAR lgmail.com
ICS/(COMM) kU84/2025 31.05.2025 STATE BANK OF INDIA VS/GOPAL CHAND9650501903 ladvhunnysharma28 [31.05.2025
INEELAM SHARMA @gmail.com
ICS/(COMM) k85/2025 31.05.2025 ISTATE BANK OF INDIA VS. NISHAIGOPAL CHAND/9650501903 ladvhunnysharma28 |31.05.2025
RATHORE SHARMA (@gmail.com
ICS/(COMM) ku86/2025 131.05.2025 IBANK OF BARODA VS. CARNAMAVIJAY 0810210832 vijayprakash9682@g (31.05.2025
INFOTECH AND BPO LLP [PRAKASH Imail.com
16 ISH. RAGHUBIRWEST 203 [Execution (Comm.)/191/2025/09-06-2025 IRAVI KANT MANGA Vs MAJIDUIJNot Mentioned [Not Mentioned [Not Mentioned 06-06-2025
ISINGH, DISTRICT] [Extn Block INISHA
JUDGE
(COMMERCIAL
ICOURT)-03 OMP (I) (COMM.)/735/2025 [28-06-2025 Shubham satish chandra tripathi VgNot Mentioned [Not Mentioned  [Not Mentioned 27-06-2025
IVikrant Malik
17 ISH. SANJEEVIWEST 202 IOMP (I) COMM OMP (I) (COMM.)/715/2025 [03-06-2025 IYes Bank Ltd Vs RAJESH KUMAR[LALIT PANDEY (8130383143 lalitpandeyadv@gmai|02-06-2025
IAGGARWAL, [Extn Block IVISHWAKARMA l.com
IDISTRICT JUDGE
(COMMERCIAL
ICOURT) ICS (COMM) CS (COMM)/498/2025 04-06-2025 BANK OF BARODA Vs ChandraDEEPA GUPTA (9312292558 ladvocate.deepa.gupta|03-06-2025
Pratap Singh And Ors (@gmail.com
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ICS (COMM) CS (COMM)/499/2025 04-06-2025 IMS GOLDEN SPARROW INDIAIC P MALIK 0212057049 lcpmalikl@gmail.com [03-06-2025
IENTERPRISES Vs DEEPAK VERMA
IOMP (I) COMM CS (COMM)/500/2025 04-06-2025 IMS GOLDEN SPARROW INDIAIC P MALIK 0212057049 cpmalikl@gmail.com |03-06-2025
IENTERPRISES Vs RENU SHARMA
ISHIVANI
IOMP (I) COMM OMP (I) (COMM.)/727/2025 [04-06-2025 SHRIRAM FINANCE LIMITED Vs|SUNNY ARORA (9910574027 lalbuslawflrms@gmall|03-06-2025
IAMIT GULIA L.com
IOMP (I) COMM OMP (I) (COMM.)/728/2025 |04-06-2025 SHRIRAM FINANCE LIMITED VSSUNNY ARORA|9910574027 lalbuslawflrms@gmall|03-06-2025
IARSAL BILAL .com
ICS (COMM) ICS (COMM)/504/2025 05-06-2025 ROBIN SINGH Vs LAKHVINDERJVINAY BHASIN|9914029491 vinaykumarbhasin@g|03-06-2025
KAUR Imail.com
ICS (COMM) OMP (I) (COMM.)/730/2025 |05-06-2025 SHRIRAM FINANCE LIMITED VSSUNNY ARORA [9910574027 albuslawflrms @gmall|o4-06-2025
[TARUN KATARIA .com
IOMP (I) COMM CS (COMM)/514/2025 06-06-2025 GOLDEN SPARROW INDIAIC P MALIK 0212057049 cpmalikl@gmail.com |05-06-2025
IENTERPRISES Vs GREEN STUDIO
ICS (COMM) CS (COMM)/515/2025 06-06-2025 SHUBHAM GARG PROP OF M/SAMIT TAYAL (9818033445 lamit.tayal23@gmail.clo4-06-2025
RAI IMPEX Vs ATUL VERMA PROP om
OF M/S ATUL MACHINERY AND
RUBBER INDUSTRY
IOMP (I) COMM CS (COMM)/517/2025 09-06-2025 BESTIME TRADING COMPANY[SHIVEN 7838443353 ladvshivenbanga@gm [06-06-2025
PRIVATE LIMITED Vs FamilyBANGA lail.com
[Health Care Hospital Private Limited
18 SH. AJAY GUPTA,|WEST 210 ICS (COMM)/485/2025 ICS (COMM)/485/2025 02-06-2025 OZONE  OVERSEAS  PRIVATESurinder Singh (93 11325398 surindersgl@gmail.c [02-06-2025
IDISTRICT [Extn Block ILIMITED Vs Deepak Gupta trading| om
(COMMERCIAL las M/s Icon Metal Marketing
ICOURT)
ICS (COMM)/490/2025 CS (COMM)/490/2025 03-06-2025 Hari Nath Srivastava Vs SNNRAnkit Kumar (9015505737 Iniyamamlawoffices@ [03-06-2025
Private Limited lemail.com
IOMP (I) (COMM.)/716/2025 OMP (I) (COMM.)/716/2025 [03-06-2025 IYes Bank Ltd Vs SHAINA SHAINA [LALIT PANDEY (8130383143 LALITPANDEYADV [03-06-2025
@GMAIL.COM
IOMP (I) (COMM.)/717/2025 OMP (I) (COMM.)/717/2025 |03-06-2025 IYes Bank Ltd Vs VERMA LOGISTICS[LALIT PANDEY 8130383143 LALITPANDEYADV [03-06-2025
@GMAIL.COM
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Misc DJ/576/2025 Misc DJ/576/2025 04-06-2025 IRaj Baboo Nischal Vs SukhwinderSiddhartha 0811087543 siddharthayadavadvo |04-06-2025
Singh Sukhvinder Singh lYadav cate@gmail.com
Misc DJ/577/2025 Misc DJ/577/2025 04-06-2025 [Raj Baboo Nischal Vs SukhwinderSiddhartha 0811087543 siddharthayadavadvo |04-06-2025
Singh Sukhvinder Singh lYadav cate@gmail.com
Misc DJ/578/2025 Misc DJ/578/2025 04-06-2025 ILOUIS VUITTON MALLETIER VsPooja Dodd 0811045646 linfo@doddandco.com(o4-06-2025
Deej Bedi
Misc DJ/579/2025 Misc DJ/579/2025 04-06-2025 ISHWAR CHAND Vs  AJAYManish Sharma [9910337674 INot Provided 04-06-2025
CHOUDHARY
IOMP (I) (COMM.)/725/2025 OMP (I) (COMM.)/725/2025 [04-06-2025 IYes Bank Ltd Vs SHUBH KARAN|LALIT PANDEY [8130383143 LALITPANDEYADV |04-06-2025
SINGH @GMAIL.COM
IOMP (COMM.)/9/2025 IOMP (COMM.)/9/2025 05-06-2025 IAMIT SHARMA Vs KOTAK[Naval Kishore [9810780750 navai13s5ia@gmail.co [05-06-2025
IMAHINDRA BANAK Im
ICS (COMM)/505/2025 ICS (COMM)/505/2025 05-06-2025 lAjay Kohli Vs M/s Solar Smith[Rohit Kumar9810243904 Rkm_mo 05-06-2025
[Energy Pvt Ltd IModi di(@rediffmail.com
19 ISH. NARESHWEST ICS (COMM)/506/2025 CS (COMM)/506/2025 05-06-2025 IM/s Karytron Electricals Pvt Ltd VsRohit Kumar9810243904 Rkm_mo 05-06-2025
[KUMAR IM/s Solar Smith Energy Pvt Ltd Modi di(@rediffmail.com
IMALHOTRA,
IDISTRICT JUDGE
(COMMERCIAL ICS (COMM)/507/2025 CS (COMM)/507/2025 05-06-2025 PUNJAB NATIONAL BANK VslParikshit 0868873986 [pmahipalog@gmail.co5-06-2025
ICOURT) IVISHAL [Mahipal om
ICS (COMM)/508/2025 CS (COMM)/508/2025 05-06-2025 IA B BIODEGRADABLE PRODUCTSSanjeev Singh  [9811129304 litigation@singhassoc|05-06-2025
PVIT LTD Vs DHANSAGAR liates.com
IMACHINERY PVT LTD
IOMP (I) (COMM.)/729/2025 OMP (I) (COMM.)/729/2025 |05-06-2025 ves bank ltd Vs santosh devi Ananjay Singh 7030378800 INot Provided 05-06-2025
ICS (COMM)/511/2025 CS (COMM)/511/2025 06-06-2025 [Union Bank of India Vs ShriHari Kishan 0818038911 lhka.delhi@gmail.com|06-06-2025
ILepakshi Appliances OPC Pvt Ltd
IOMP (I) (COMM.)/732/2025 OMP (I) (COMM.)/732/2025 |09-06-2025 SHRI RAJESH GUPTA  VsShiven Banga [7838443353 ladvshivenbanga@gm
HomeSpoon Food Industries Private] lail.com
Limited
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IOMP (I) (COMM.)/724/2025 OMP (I) (COMM.)/724/2025 [03-06-2025 [Yes Bank Ltd Vs GURNAM SINGH [LALIT PANDEY (8130383143 LALITPANDEYADV [02-06-2025
@GMAIL.COM
ICS (COMM)/496/2025 ICS (COMM)/496/2025 04-06-2025 IMACRAAN TELECOM SERVICESNITESH 8826747120 VITEJHAOG@GMAI [03-06-2025
IPVT LTD Vs ANGEL SOLUTIONS [KUMAR L.COM
ICS (COMM)/497/2025 CS (COMM)/497/2025 04-06-2025 BANK OF BARODA Vs GulabDEEPA GUPTA [9312292558 JADVOCATE.DEEPA. |03-06-2025
Majithia IGUPTA@GMAIL.CO
IM
Misc DJ/580/2025 Misc DJ/580/2025 04-06-2025 IShree Shyam Trader Vs amocon SAGAR 8572822674 ISAGARNANDALZK [03-06-2025
@GMAIL.COM
IOMP (I) (COMM.)/726/2025 OMP (I) (COMM.)/726/2025 [04-06-2025 IYes Bank Ltd Vs RAMESH|LALIT PANDEY 8130383143 LALITPANDEYADV [03-06-2025
CHOUHAN @GMAIL.COM
[Execution (Comm.)/189/2025 [Execution 05-06-2025 IMS BLISS REFRIGERATION P LTD
(Comm.)/189/2025 Vs SATYA NARAIN SHARMA
ICS (COMM)/509/2025 CS (COMM)/509/2025 05-06-2025 IVASON PRINTOPACK PRIVATEMANEESHGU (9911315304 JASCENTLAWFIRM @|03-06-2025
ILIMITED Vs Lovyam Udyog andMBER IGMAIL.COM
[Packers
ICS (COMM)/512/2025 CS (COMM)/512/2025 06-06-2025 [Union Bank of India Vs Zahir Abbas |[HARI KISHAN (9818038911 HKA.DELHI@GMALI [04-06-2025
L.COM
ICS (COMM)/513/2025 CS (COMM)/513/2025 06-06-2025 Bank of Baroda Vs Dinesh Kumar  [DAVINDER 0868740548 JADVOCATEDAVIND [04-06-2025
KUMAR IERKUMAR1986@G
IMAIL.COM
[Ex.COMM - Award by Arb[Ex.COMM - Award by Arb.09-06-2025 ILEVIS STRAUSS AND CO Vs MOHD
IComm./26/2025 Comm./26/2025 SHAREEF
ICS (COMM)/518/2025 CS (COMM)/518/2025 09-06-2025 SHELLZ INDIA LTD VSPRAMOD 0868920473 PKAGG.ADV@GMALI |05-06-2025
CHANDRAKALA M KUMAR L.COM
JAGARWAL
20 ISH. PULASTYAINEW DELHIi ICS(COMM) k42/2025 02.06.2025 HARSH JAIN VS. M/S RPUADV. NIKITA9588174061 INIKITA@RALEGAL. [28.05.2025
IPARAMCHALA, IDISTRICT IMAHENDWAS SETH ICO.IN
IDISTRICT JUDGE
(COMMERCIAL
ICOURT)-01 1 ICS(COMM) 443/2025 02.06.2025 DEUTSCHE BANK AG VS. M/S ACESURI ANDQ971357074, LITIGATION@SURI [15.05.2025
INFRATECH AND ORS. ICOMPANY 9711066810 ICO.IN
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IOMP(COMM) 80/2025 02.06.2025 IM/S V JULKA RUBBERS VS. M/SPAWAN 9999989589 D- 28.05.2025
INDRAPRASTHA GAS LIMITED KAWRANI AND| IAWNKAWRANI@G
JASSOCIATES IMAIL.COM
1 ICS(COMM) kU49/2025 03.06.2025 M/S GOLDMEDAL ELECTRICALSSHRAVAN 9990605966 [UNITEDMARK@UN [29.05.2025
IPVT. LTD. VS. KANTILALJKUMAR ITEDANDUNITED.C
IMAGHRAJ  PROPRIETOR  OFBANSAL IOM
IMODERN ELECTRICAL CENTRE
1 IMISC. DJ 0984/2025 04.06.2025 RAJ KUMAR GUPTA VS. PUNEETIARENESS LAW [9810980834 JARENESS@ARENES [02.06.2025
IBANTHIA ISLAW.COM
1 ICS(COMM) k52/2025 04.06.2025 IM/S VAYUDOOT MULTI SERVICESRAKESH 0711749492 INOT AVAILABLE  [20.05.2025
IVS. ALLIANCE AIR AVIATIONKUMAR
ILIMITED
it ICS(COMM) k57/2025 05.06.2025 DELHI INTEGRATED MULTI{UPSCALE 8882440743 INFO@UPSCALELE [31.05.2025
IMODAL TRANSIT SYSTEM LTDJLEGAL IGAL.COM
VS. M/S TRIG DETECTIVES
IPRIVATE LIMITED
1 ICS(COMM) k56/2025 05.06.2025 IM/S UNION BANK OF INDIA VS|RAJENDRA 0312046733 IYADAVRAZEN@GM [02.06.2025
ISHRI HANUMAN PRASAD IYADAV JAIL.COM
1 IMISC. DJ 098/2025 05.06.2025 IM/S JAI UNIVERSAL VS. UNION[KAJOL 0810751489 IADVKAJOL28@YAH [20.05.2025
(OF INDIA AND ORS. SHARMAA 00.COM
1 [EX(COMM) 92/20258 05.06.2025 [TRIDIVA ERGONOMIC INTERIORSM. S. OBERIO|9990011586 IMSOBEROIASSOCIA|04.06.2025
IPVT. LTD. VS. RMS CONSULTANTSAND TES@GMAIL.COM
[PVT. LTD. AND ORS. JASSOCIATES
1 IOMP(COMM) 82/2025 05.06.2025 RUPINDER SING AND ANR. VS. LJVIKAS KUMAR (9582333909 IOFFICE@CORPORA [30.05.2025
JAND T FINANCE LTD. (FOREMLY] [TELEGALPARTNER
IL & T FINANCE HOLDINGS LTD.) S.COM
1 IOMP(COMM) 83/2025 05.06.2025 IQBAL SINGH SETHI & ORSL VS/KUNAL KHER [9910072729 KHERKUNAL@GMA [02.06.2025
IPRASAD IVF CLINIC PVT. LTD. IL.COM
1 ICS(COMM) KW68/2025 06.06.2025 L. K PRIME TECHNICAL PVT. LTDMR. SANSKAR7838837246, ISNBLEGAL.LITIGAT [02.06.2025
IVS. TELEGRAM F2 LLC & ORS. IAGGARWAL 9999239545 ION@GMAIL.COM
JAND MR|
BHAVYA
1 ICS(COMM) Ku67/2025 06.06.20258 ICANARA BANK VS. ROHIT MATTA [ARUN DUGGAL|9811024490 JARUNDUGGAL@YA [29.05.2025
HOO.IN
1 ICS(COMM) KW66/2025 06.06.2025 GRINGO ENTERTAINMENT LLPDEEPAK 0811192957, KOHLI.DEEPAK@H [05.06.2025
IVS. MR. KIRAT SINGH AKA KIRATIKOHLI 89582063085 IOTMAIL.COM,

GILL

IASSOCIATES

IM.SHARIQ.K@GMAI

L.COM
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Trading Corporation Pvt Ltd

ICS(COMM) k65/2025 06.06.2025 IUNION OF INDIA VS. SHREEROHTAS 0868750997 RKJAJORIA26@GM (02.06.2025
IRAMA SALES AND ORS. [KUMAR ATL.COM
JAJORIA
1 ICS(COMM) ku82/2025 00.06.2025 POWER OF  STOCKS PROJEEVESH 0811617186 VEEVESH@MAREN [06.06.2025
CONSULTING PVT. LTD. VS. [MEHTA LEGAL.NET
TELEGRAM FZ LLC & ORS.
1 IMISC. DJ 1022/2025 09.06.2025 IKAMAREAJ MATRICULATIONPUNEILSAMY. 9818709797 ISUPREMEJUNEIL@ [06.06.2025
HIGHER SECONDARY SCHOOLK IGMAIL.COM
IVS. M/S EDUSMART SERVICE PVT|
ILTD. AND ORS.
21 SH. BALWANT RAINEW DELHI25 ICS (COMM)/441/2025 CS (COMM)/441/2025 02-06-2025 DEUTSCHE BANK AG Vs MSGurvinder 0971357074 itigation@surico.in  [29.05.2025
IBANSAL, DISTRICTDISTRICT KUBE Suri(P),
JUDGE IAUTOTECH PVT LTD THROUGH]
(COMMERCIAL ITS
ICOURT) 25 ICS (COMM)/439/2025 CS (COMM)/439/2025 02-06-2025 DEUTSCHE BANK AG Vs MS ICGurvinder 9971357074 itigation@surico.in  [29.05.2025
India Suri(P),
Casting Pvt Ltd and Ors through its
Director
25 ICS (COMM)/440/2025 CS (COMM)/440/2025 02-06-2025 IDEUTSCHE BANK AG Vs MR IGurvinder 9971357074 itigation@surico.in  [29.05.2025
IMOHIT GUPTA PROPRIETOR Suri(P),
IMS AGGARWAL TRADES
o5 ICS (COMM)/448/2025 ICS (COMM)/448/2025 03-06-2025 [Parvendra Kumar Vs Tollman Shreshth 0871206484 shreshth@lawkins.in [01.06.2025
International Private Limited Yain(P),
25 ICS (COMM)/447/2025 CS (COMM)/447/2025 03-06-2025 IJANT Media Private Limited Sidhant 9899675905 IASAXENA@UNUML [01.06.2025
Vs Mohak Mangal Kumar(P), AW .IN
25 [ExCOMM - Award [ExCOMM - Award by 03-06-2025 Oriental Foundry Pvt Ltd Shaurya 0899867235 r.sudhinder@argus- [27.05.2025
By Arb Comm/33/2025 Arb Comm/33/2025 Vs Union of India through INirwal(P), Ip.com
DY CMM MECH Northern
[Railway
25 JARB A (COMM)/10/2025 IARB A (COMM)/10/2025 03-06-2025 IPRABODH SINGH Vs Rakesh 08111-88090 INOT PROVIDED 01.06.2025
INIRMAL INDUSTRIES IChaudhary(P),
AND COMPANY AND ORS
25 IOMP (COMM)/81/2025 IOMP (COMM)/81/2025 03-06-2025 LAST FIDDLE HOSPITALITY Prateek 8800776700 ladvprateekbajaj@gm [01.06.2025
IPVT LTD Vs GURPREET SINGH [Bajaj(P), lail.com
MALHI
25 IOMP (I) (COMM)/90/2025 OMP (I) (COMM)/90/2025 [03-06-2025 I[HERO FINCORP LTD Vs JUNEANK 9873347330 PUNEanak 30.05.2025
M ABDUL FARITH IMAHAJAN(P), Imahajanos@yahoo.c
lom
25 ICS (COMM)/451/2025 CS (COMM)/451/2025 04-06-2025 shivam properties pvt ltd Vs SIDDHARTH 9871588350 SA9870 @GMAIL.CO [02.06.2025
The Ajit Manufacturing and IAGGARWAL(P), M
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25 ICS (COMM)/454/2025 CS (COMM)/454/2025 05-06-2025 ISTATE BANK OF INDIA Vs Shiv Tyagi(P), (0811059032 shivktyaga@gnall.co [02.06.2025
MOHAMMAD SALIM ALI Im
IPROPRIETOR M/S A ONE
ELECTRONICS

25 ICS (COMM)/455/2025 ICS (COMM)/455/2025 05-06-2025 ISTATE BANK OF INDIA Vs Shiv Tyagi(P), [9811059032 shivktyaga@gn}all.co [02.06.2025

SANYUKTA DESHWAL Im

IPROPRIETOR
M/S ARISTRO ENTERPRISES

25 ICS (COMM)/458/2025 ICS (COMM)/458/2025 05-06-2025 [Trimble Solutions Corporation |Aarshia Behl(P),INOT PROVIDED [NOT PROVIDED 01.06.2025
Vs Aditya Rao

25 ICS (COMM)/453/2025 CS (COMM)/453/2025 05-06-2025 Chandra Shekhar Vs State of UttanASHOK 9990018670 lashokalegalservices@ [01.06.2025
[Pradesh KUMAR(P), lemail.com

25 JOMP (COMM)/84/2025 IOMP (COMM)/84/2025 05-06-2025 IABC Experts Engineers Vs Union offSayed Wasifg311307710 lhaassociateslegal@g [03.06.2025
India Haider(P), Imail.com

25 Misc DJ/978/2025 Misc DJ/978/2025 03-06-2025 [Punjab National Bank Vs Ram Nath[Mercy 9873082780 Imercvhussain@gmail |03.06.2025
Singh Hussain(P), L.com

o5 [ExCOMM - Award by Arb ExCOMM - Award by Arb 06-06-2025 KOTAK MAHINDRA PRIME LTD [Kushal 7009793548 Rishabh.eruditelegal [04.06.2025

IComm/35/2025 Comm/35/2025 Vs Kumar(P), (@gmail.com

PANKAJ KUMAR SINGH

25 [Execution (Comm)/93/2025 Execution (Comm)/93/2025 [06-06-2025 IM/S MOVIN EXPRESS PRIVATE  Jeevesh 0811617186 VEEVESH@MAVENL04.06.2025
LIMITED Vs SHASHI PRAMODMehta(P), EGAL.NET
TIWARI

25 [Execution (Comm)/94/2025 [Execution (Comm)/94/2025 [06-06-2025 M/S MOVIN EXPRESS PRIVATEJeevesh 0811617186 VEEVESH@MAVENL04.06.2025
LIMITED IMehta(P), I[EGAL.NET
Vs  RAMAKRISHNA NARSINGH]
IDAKUA

25 [Execution (Comm)/95/2025 [Execution (Comm)/95/2025 [06-06-2025 M/S MOVIN EXPRESS PRIVATEJeevesh 0811617186 VEEVESH@MAVENL04.06.2025
LIMITED IMehta(P), I[EGAL.NET
Vs JABEENA PROPRIETOR SHIP
SECURE EXPRESS ANR

25 IOMP (COMM)/85/2025 OMP (COMM)/85/2025 06-06-2025 ROHIT KUMAR Vs SBI CARDS WASEEM 9540193893 birenderkumar230@ [29.05.2025
AND PAYMENT SERVICES LTD FIROZ(P), lemail.com

25 ICS (COMM)/474/2025 CS (COMM)/474/2025 06-06-2025 IPRAKASH GOPICHAND GABA Bhavya 7838837246 INOT PROVIDED 05.06.2025
Vs Telegram FZ LLC Kohli(P),

25 ICS (COMM)/475/2025 CS (COMM)/475/2025 06-06-2025 Wailaxmi Enterprises Private Limited [Himanshu 8750021607 IContact@Utkrishthal}29.05.2025
Vs Dhawan(P), law.Com

RONCH POLYMERS PVT LTD
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25 ICS (COMM)/476/2025 CS (COMM)/476/2025 06-06-2025 ISTARNEXT INNOVATIONSSHUBHAM 8800262007 shubham.agarwal@a [05.06.2025
IPRIVATE IAGARWAL(P), vslegal.in
LIMITED Vs MTT CONCEPTS
IPRIVATE
25 ICS (COMM)/477/2025 CS (COMM)/477/2025 06-06-2025 IZENITH FINANCIAL CONSULTINGANUJ 9999490798 latdvocatteanujagarW [02.06.2025
IPRIVATE LIMITED Vs Bits N BytessAGARWAL(P), lal@yahoo.com
Soft Private Limited
25 JIOMP (1) (COMM)/95/2025 OMP (I) (COMM)/95/2025 [09-06-2025 [Kotak Mahindra Prime Ltd Vs [AMIT KUMAR9990659331 INOT PROVIDED 06.06.2025
HEMLATA SINHA(P),
25 ICS (COMM)/478/2025 CS (COMM)/478/2025 09-06-2025 IBIKANER BHUJIA UDYOG SANGH [Shailen 0818558690 ladvocate.shailenbhati|05.06.2025
Vs Bhatia(P), la89@gmail.com
BADSHAH BIKANER FOOD
PRODUCTS PVT LTD
25 ICS (COMM)/479/2025 ICS (COMM)/479/2025 09-06-2025 M/S TRDP HAPPY WORLD PVT|Shailen 9818558690 ladvocate.shailenbhati05.06.2025
ILTD Vs Bhatia(P), la89@gmail.com
M/S SAI FOOD PRODUCTS
25 ICS (COMM)/480/2025 CS (COMM)/480/2025 09-06-2025 Waspal Kaur Vs Telegram FZLLC [SWAPNIL 9897905254 lswapnilgaur@ralegal.|06.06.2025
IGAUR(P), lco.in
25 ICS (COMM)/481/2025 CS (COMM)/481/2025 09-06-2025 ISUPREME INDUSTRIES LIMITED [Pranav 9810083029 [debasishrnoitra@gm [06.06.2025
Vs SUPREME UPVC WINDOW Gupta(P), lail.com
25 IOMP (1) (COMM)/92/2025 OMP (I) (COMM)/92/2025 [09-06-2025 [Kotak Mahindra Prime Ltd AMIT KUMARQ990659331 INOT PROVIDED 06.06.2025
Vs ABHAY TOMAR SINHA(P),
25 JOMP (1) (COMM)/93/2025 OMP (I) (COMM)/93/2025 [09-06-2025 Kotak Mahindra Prime Ltd Vs AMIT KUMAR9990659331 INOT PROVIDED 06.06.2025
ASHOK KUMAR SINHA(P),
25 IOMP (1) (COMM)/94/2025 OMP (I) (COMM)/94/2025 [09-06-2025 [Kotak Mahindra Prime Ltd Vs JAMIT KUMAR(Q990659331 INOT PROVIDED 06.06.2025
KARAN SINGH SINHA(P),
25 ICounter Claim/30/2025 Counter Claim/30/2025 09-06-2025 Prakash Chandra Shukla Vs JAnkit Mehta(P), 9811152045 Ipcshuklalg64 @rediff (05.06.2025
ICANARA BANK Imail.com
22 IMA. HIMANIINEW DELHI24 IAPPEAL u/s 37 OFARB A (COMM)/9/2025 02-06-2025 IANNAPURNA AGRO AGENCIES VSANOOP 0891491829 lanoopclc@gmail.com [22-05-2025
IMALHOTRA, IDISTRICT JARBITRATION & CONCILIATION| CNH INDUSTRIAL CAPITAL [PRAKASH
IDISTRICT JUDGE IACT (INDIA) PVT LTD IAWASTHI(P),
(COMMERCIAL
ICOURT)-03




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

24 ISUIT FOR TRADEMARKS CS (COMM)/445/2025 02-06-2025 TV TODAY NETWORK LIMITEDRADHIKA 9958387755 RADHIKAGUPTA144[24-05-2025
IAND ANR VS CENTENARIANSGUPTA(P), @GMAIL.COM
ILIFE SCIENCES PRIVATE LIMITED]

24 ISUIT FOR RECOVERY CS (COMM)/446/2025 02-06-2025 JAMIT DEY PHOTOGRAPHY VS [KAMLESH INOT AVAILABLE [NOT AVAILABLE  [24-05-2025
REVOLT INTELLICORP PVT LTD[SURESH
JAND ORS PRASAD(P),

24 ISUIT FOR RECOVERY CS (COMM)/444/2025 02-06-2025 IDEUTSCHE BANK AG VS MSGURVINDER (9871692197 litigation@surico.in [27-05-2025
WUPITER ENTERPRISESSURI(P),
MHROUGH ITS PARTNER MR
ISANTOSH SHARMA

24 ISUIT FOR RECOVERY CS (COMM)/450/2025 03-06-2025 IPERNOD RICARD INDIA PVT LTD [ANKUR 0811126091 lankursinghaladvocate[29-05-2025
VS CHOUDHARY WINES AND ORS|SINGHAL(P), (@gmail.com

24 [EXECUTION PETITION [Execution (Comm)/91/2025 [04-06-2025 [POOJA SHARMA VS ATAL BIHARIAVINASH 0871441764 lavinashtrivedi.legal @ [28-05-2025
IVAJPAYEE INSTITUTE OHKUMAR omail.com
IMEDICAL SCIENCE AND ANR [TRIVEDI(P),

24 IAPPLICATION U/S 151 CPC Misc DJ/981/2025 04-06-2025 IHINDUSTAN MEDIA VENTURESPUNEET BAJAJ9711166242 INOT AVAILABLE [30-05-2025
ILTD. VS. UNIT 83

24 IAPPLICATION U/S 151 CPC Misc DJ/983/2025 04-06-2025 ISOCIAL ORGANICS PVT LTD VS JASMINE 0818311929 Pasmine_damkewala [30-05-2025
IKUNAAL SULTAN KAPOOR ANDDAMKEWALA( (@hotmail.com
ORS P),

24 IAPPLICATION U/S 151 CPC Misc DJ/982/2025 04-06-2025 SHRUTI DHRUVA VS VAYUDOOT]SANDEEP 0811277366 sandeepbhallaadvoca [31-05-2025
IMULTI SERVICES PVT LTD BHALLA(P), te@gmail.com
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24 ISUIT FOR RECOVERY CS (COMM)/461/2025 05-06-2025 B R TECH TEX VS 3SIKAMAL INOT AVAILABLE  [27-05-2025
PHARMACEUTICAL SAXENA(P),

24 ISUIT FOR RECOVERY CS (COMM)/460/2025 05-06-2025 B R TECH TEX VS JK DYES ANDKAMAL RAJNOT AVAILABLE [NOT AVAILABLE  [27-05-2025
CHEM SAXENA(P),

24 ISUIT FOR RECOVERY ICS (COMM)/464/2025 05-06-2025 ICOMMITTED CARGO CAREINAINA 8527287243 INOT AVAILABLE 28-05-2025
LIMITED VS CROSSBORDERWALIA(P),
ILOGISTECH PVT LTD

24 ISUIT FOR RECOVERY CS (COMM)/462/2025 05-06-2025 STATE BANK OF INDIA VS [SHIV INOT AVAILABLE [NOT AVAILABLE 20-05-2025
RAVINDER  KUMAR  VOHRATYAGI(P),
PROPRIETOR M/S  SANTOSH
I[ENTERPRISES

24 ISUIT FOR RECOVERY CS (COMM)/459/2025 05-06-2025 IVEENA BIRLA VS M S GORISHR ANOT AVAILABLE [NOT AVAILABLE 31-05-2025
CHANDER KAPOOR ANDTHONPINAO
ICOMPANY THANGAL(P),

24 ISUIT FOR RECOVERY CS (COMM)/463/2025 05-06-2025 I[ELEKORE SYSTEMS PVT LTD VS [VIBHOR 0811352998 vibhor@bavlegal.in |02-06-2025
BHUPENDRA SINGH HORA PROPGARG(P),
IANJANI MINERALS AND
IRESOURCES

24 [EXECUTION PETITION [ExXCOMM - Award by Arblo5-06-2025 IFINVASIA SECURITIES PVT LTD [KUSHAL 9958724670 ladv.kushalkumar@g (03-06-2025

Comm/34/2025 VS MANOJ KUMAR KUMAR(P), Imail.com

24 ISUIT FOR RECOVERY CS (COMM)/471/2025 06-06-2025 CITY MARBLE AND GRANITES VS |ANKUR 9718490218 lagarwalassociate1@g [29-05-2025

INARAYAN SUDHEESH IAGARWAL(P), Imail.com
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24 ISUIT FOR RECOVERY ICS (COMM)/469/2025 06-06-2025 SAGAR SHRIKANT NAIK VS [BHAVYA INOT AVAILABLE [NOT AVAILABLE  |02-06-2025
TELEGRAM FZ LLC KOHLI(P),
24 ISECTION 9 OF ARBITRATION &OMP (I) (COMM)/91/2025 |06-06-2025 ICLIX CAPITAL SERVICES PVT LTD [RAVI 0899522038 ravishankargargs5@g(01-06-2025
ICONCILIATION ACT VS SUSAMA TRIPATHY[SHANKAR Imail.com
IMEMORIAL NURSING HOME IGARG(P),
24 ISUIT FOR RECOVERY CS (COMM)/470/2025 06-06-2025 IADIL AMIR VS M/S RAJASTHANIAVINASH 0871441764 lavinashtrivedi.legal @ |02-06-2025
ISTONE ART KUMAR lgmail.com
[TRIVEDI(P),
24 ISUIT FOR RECOVERY CS (COMM)/472/2025 06-06-2025 IABWAAB TECHNOLOGIES INC VS |SWAPNIL 9971339121 legal@ralegal.co.in  |05-06-2025
TELEGRAM FZ LLC IGAUR(P),
24 ISUIT FOR TRADEMARKS CS (COMM)/473/2025 06-06-2025 IPARLE PRODUCTS PVT LTD ANDSUDARSHAN (9810132015 INOT AVAILABLE 04-06-2025
JANR VS RAJESH MANGAL ANDBANSAL(P),
IANR
24 ISUIT FOR RECOVERY CS (COMM)/483/2025 09-06-2025 [UNION BANK OF INDIA VS [MANOJ 8750677946 Imanojbarhela1971@g [31-05-2025
IMUSKAN RAWAT KUMAR(P), Imail.com
24 JOBJECTION u/s 34 OFOMP (COMM)/86/2025 09-06-2025 IM/S CHAT AROMA VS HAMIR[LALIT 9971040514 Imsadvoi@gmail.co |02-06-2025
JARBITRATION & CONCILIATION| REAL ESTATE PVT LTD SHARMA(P), Im
ACT
23 IMS. SAVITA RAO,SOUTH 12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3678/2025/02-06-2025 [Tata Capital Vs INAVEEN 9350569040 Inaveenkioia@yahoo. [31.05.2025
IDISTRICT Block-1 IConciliation Act MAHAKALESHWAR INFRATECH|[SHARMA(P), lcom
JUDGE(COMMERCI IPVT LTD
AL COURT)
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3679/2025/02-06-2025 TATA CAPITAL LTD Vs |[NAVEEN 9350569040 Inaveenkio1a@yahoo. [31.05.2025
Block-I IConciliation Act MAHAKALESHWAR INFRATECH|[SHARMA(P), lcom
IPVT LTD
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12, New lU/s 9 of the Arbitration &OMP (I) (COMM)/3677/2025/02-06-2025 [TATA CAPITAL LTD Vs [NAVEEN 9350569040 naveenkio1a@yahoo. [31.05.2025
Block-1 IConciliation Act MAHAKALESHWAR INFRATECH|SHARMA(P), lcom

IPVT LTD
12, New CourtlU/s 9 of the Arbitration &OMP (Djp2-06-2025 [Tata Capital Vs INAVEEN 0350569040 Inaveenkioia@yahoo. [31.05.2025
Block-1 IConciliation Act (COMM)/3680/2025 MAHAKALESHWAR INFRATECH|[SHARMA(P), lcom

IPVT LTD
12, New CourtiCIVIL CASES CS (COMM)/274/2025 02-06-2025 Webkul Software Pvt Ltd Vs SagarfPushkar 8439712421 sagar199518@gmail.c|31.05.2025
Block-1 |Agrawal Kumar(P), lom
12, New CourfU/s 9 of the Arbitration &OMP (I) (COMM)/3672/2025/02-06-2025 |Axis Bank Ltd Vs M VJUNEANK 9873347330 PUNEank mahajano {31.05.2025
Block-1 IConciliation Act ICONSTRUCTION 3527 IMAHAJAN(P), ls@yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3675/2025/02-06-2025 |Axis Bank Ltd Vs CHOTE 0286 JWUNEANK 9873347330 PUNEank_mahajano [31.05.2025
Block-1 IConciliation Act IMAHAJAN(P), ls5@yahoo.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3673/2025/02-06-2025 IAXIS BANK LTD Vs YATIN IADV 0871040589 lindolexlaw@gmail.co [31.05.2025
Block-1 IConciliation Act DHEERAJ(P), Im
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3674/2025/02-06-2025 IJAXIS BANK LTD Vs JITENDRAADV 9871040589 lindolexlaw@gmail.co [31.05.2025
Block-1 IConciliation Act ISINGH DHEERAJ(P), Im
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3676/2025/02-06-2025 IAXIS BANK LTD Vs MOSIM IADV 0871040589 lindolexlaw@gmail.co [31.05.2025
Block-1 IConciliation Act DHEERAJ(P), Im
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3711/2025 |03-06-2025 KOTAK MAHINDRA BANK Vs [parv 0643646534 [parv.mahajanoo7@g [02.06.2025
Block-I IConciliation Act IMANOJ GUPTA 258 imahajan(P), Imail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3712/2025/03-06-2025 IKOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g [02.06.2025
Block-1 IConciliation Act IMANOJ GUPTA 585 imahajan(P), Imail.com
12, New CourtiCIVIL CASES CS (COMM)/282/2025 05-06-2025 KAMAL KANT JAIN Vs SHRIVishal Soni(P), (9818348100 vishalsoniaadv@gmaif03.06.2025
Block-1 IDEEPAK AGGARWAL l.com
12, New CourfU/s 9 of the Arbitration &OMP (I) (COMM)/3733/2025/05-06-2025 |Axis Bank Ltd Vs SHASHIJUNEANK 09873347330 PUNEank mahajano [03.06.2025
Block-1 IConciliation Act BHUSHAN SINGH 6587 IMAHAJAN(P), ls@yahoo.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3756/2025/06-06-2025 KOTAK MAHINDRA BANK Vs |parv 0643646534 Iparv.mahajanoo7@g (05.06.2025
Block-1 IConciliation Act HARSH THAKUR 850 mahajan(P), Imail.com
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12, New lU/s 9 of the Arbitration &OMP (I) (COMM)/3755/2025/06-06-2025 IKOTAK MAHINDRA BANK Vs [parv 0643646534 [parv.mahajanoo7@g 05.06.2025
Block-1 IConciliation Act IHARSH THAKUR 908 imahajan(P), Imail.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3753/2025/06-06-2025 IJAXIS BANK LTD Vs PRIYANKA |ADV 0871040589 lindolexlaw@gmail.co [05.06.2025
Block-1 IConciliation Act DHEERAJ(P), Im

12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3752/2025/06-06-2025 IAXIS BANK LTD Vs SANJIDA IADV 9871040589 lindolexlaw@gmail.co [05.06.2025
Block-I IConciliation Act DHEERAJ(P), Im

12, New CourfU/s 9 of the Arbitration &OMP (I) (COMM)/3754/2025/06-06-2025 IAXIS BANK LTD Vs PANKAJ IADV 9871040589 indolexlaw@gmail.co [05.06.2025
Block-1 IConciliation Act DHEERAJ(P), Im

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3751/202506-06-2025 IJAXIS BANK LTD Vs IMRAN KHAN|ADV 9871040589 indolexlaw@gmail.co [05.06.2025
Block-1 IConciliation Act DHEERAJ(P), Im

12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3749/202506-06-2025 IAXIS BANK LTD Vs JISAN MALIK |ADV 0871040589 lindolexlaw@gmail.co [05.06.2025
Block-1 IConciliation Act DHEERAJ(P), Im

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3750/2025/06-06-2025 IJAXIS BANK LTD Vs MALKEETADV 9871040589 lindolexlaw@gmail.co [05.06.2025
Block-1 IConciliation Act ISINGH DHEERAJ(P), Im
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6, New CourtiCommercial OMP (I) (COMM)/3702/2025/02-06-2025 IAxis Bank Ltd Vs RAJWANTPJUNEANK 0873347330 VUNEank_mahajano [30.05.2025
Block-1 ISINGH 6260 IMAHAJAN(P), ls5@yahoo.com
6, New CourtlCommercial OMP (I) (COMM)/3706/2025/02-06-2025 TATA CAPITAL LTD Vs [NAVEEN 0350569040 naveenkioia@yahoo. [29.05.2025
Block-1 MAHAKALESHWAR INFRATECH|[SHARMA(P), lcom

IPVT LTD
6, New CourtiCommercial IOMP (1) (COMM)/3703/2025/02-06-2025 IJAXIS BANK LTD Vs MAHENDRA |ADV 9871040589 lindolexlaw@gmail.co [30.05.2025
Block-1 DHEERAJ(P), Im
6, New CourtiCommercial OMP (I) (COMM)/3704/2025/02-06-2025 |Axis Bank Ltd Vs ANKIT GOELJJUNEANK 0873347330 VUNEank mahajano [30.05.2025
Block-1 7381 IMAHAJAN(P), ls@yahoo.com
6, New CourtCommercial IOMP (1) (COMM)/3705/2025/02-06-2025 |Axis Bank Ltd Vs PRABHNOORJUNEANK 9873347330 VUNEank_mahajano [30.05.2025
Block-1 ISINGH 8683 IMAHAJAN(P), ls5@yahoo.com
6, New  CourtiCommercial IOMP (I) (COMM)/3707/2025/|02-06-2025 |Axis Bank Ltd Vs RIZWAN AHMADJUNEANK 9873347330 UUNEank_mahajano [30.05.2025
Block-1 IWARSI 3727 IMAHAJAN(P), ls5@yahoo.com
6, New  CourtiCommercial OMP (I) (COMM)/3708/2025/02-06-2025 |Axis Bank Ltd Vs PAWAN 7594 WUNEANK 9873347330 VUNEank_mahajano [30.05.2025
Block-1 IMAHAJAN(P), ls5@yahoo.com
6, New CourtlCommercial IOMP (I) (COMM)/3709/2025/02-06-2025 |Axis Bank Ltd Vs DEVENDRAJUNEANK 0873347330 VUNEank_mahajano [30.05.2025
Block-1 KUMAR YADAV 5329 IMAHAJAN(P), ls@yahoo.com
6, New CourtiCommercial CS (COMM)/278/2025 03-06-2025 Siemens Industry Software Inc Vs |Aarshia Behl(P),(90818061242 Inot provided 02.06.2025
Block-1 IGN Patel
6, New CourtiCommercial IOMP (I) (COMM)/3713/2025/03-06-2025 |Axis Bank Ltd Vs SUMIT MISHRAJUNEANK 9873347330 PUNEank_mahajano [31.05.2025
Block-1 7730 IMAHAJAN(P), ls@yahoo.com
6, New  CourtCommercial OMP (I) (COMM)/3714/2025/03-06-2025 |Axis Bank Ltd Vs ROOPENDRAJUNEANK 0873347330 JUNEank_mahajano (31.05.2025
Block-1 ISINGH 3801 IMAHAJAN(P), ls5@yahoo.com
6, New CourtiCommercial OMP (I) (COMM)/3715/2025 [03-06-2025 |Axis Bank Ltd Vs GURJINDERJUNEANK 09873347330 PUNEank mahajano [31.05.2025
Block-1 ISINGH 0272 IMAHAJAN(P), ls@yahoo.com
6, New  CourtCommercial IOMP (I) (COMM)/3716/2025/03-06-2025 |Axis Bank Ltd Vs MEHRAJ U DINJUNEANK 9873347330 PUNEank mahajano [31.05.2025
Block-1 ISHAH 2558 IMAHAJAN(P), ls5@yahoo.com
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6, New ICommercial OMP (I) (COMM)/3717/2025 [03-06-2025 IAxis Bank Ltd Vs HARDEEPJUNEANK 0873347330 PUNEank_mahajano [31.05.2025
Block-1 ISINGH 3555 IMAHAJAN(P), ls5@yahoo.com
6, New CourtlCommercial OMP (I) (COMM)/3718/2025(03-06-2025 IKOTAK MAHINDRA BANK Vs [parv 0643646534 lparv.mahajanoo7@g [29.05.2025
Block-1 TARIQ ALI KHAN mahajan(P), Imail.com
6, New CourtiCommercial OMP (I) (COMM)/3719/2025|03-06-2025 IKOTAK MAHINDRA BANK Vs parv 0643646534 parv.mahajanoo7@g [28.05.2025
Block-1 IAFZAL AHMAD mahajan(P), Imail.com
6, New CourtiCommercial OMP (I) (COMM)/3720/2025/03-06-2025 IKOTAK MAHINDRA BANK Vs [parv 0643646534 lparv.mahajanoo7@g [29.05.2025
Block-1 RAM GOPAL mahajan(P), Imail.com
6, New CourtiCommercial OMP (I) (COMM)/3721/2025|03-06-2025 IKOTAK MAHINDRA BANK Vs parv 0643646534 parv.mahajanoo7@g [28.05.2025
Block-1 IRAJA KURAISHI imahajan(P), Imail.com
6, New  CourtiCommercial IOMP (I) (COMM)/3722/2025/|03-06-2025 IKOTAK MAHINDRA BANK Vs parv 0643646534 lparv.mahajanoo7@g [29.05.2025
Block-1 ISUNIL AVERAGE SINGH mahajan(P), Imail.com
6, New  CourtiCommercial OMP (I) (COMM)/3723/2025/03-06-2025 KOTAK MAHINDRA BANK Vs |parv 0643646534 parv.mahajanoo7@g [28.05.2025
Block-1 IAKHLAK imahajan(P), Imail.com
6, New  CourtiCommercial OMP (I) (COMM)/3726/2025|04-06-2025 JAXIS BANKLTD Vs AMIT TYAGI |ADV 9871040589 lindolexlaw@gmail.co [31.05.2025
Block-I DHEERAJ(P), Im
6, New  CourtiCommercial CS (COMM)/280/2025 04-06-2025 Helios Tech Solutions Vs MGHYATHARTH 0654900405 lachin@ayglegalllp.co [06.06.2025
Block-1 Metropolitan Mall SINGH(P), Im
6, New CourtiCommercial CS (COMM)/279/2025 04-06-2025 Small Farmers AgriBusinessSumedha 9729367777 sumedha@lexidem.co27.05.2025
Block-1 Consortium Vs Gaow Dairy andSindhu(P), Im

Milk Processing
6, New  CourtCommercial OMP (I) (COMM)/3724/2025|04-06-2025 IAXIS BANK LTD Vs SUMEETADV 0871040589 lindolexlaw@gmail.co [31.05.2025
Block-1 GROVER DHEERAJ(P), Im
6, New CourtiCommercial OMP (I) (COMM)/3725/2025(04-06-2025 [Tata Capital Vs INAVEEN 9350569040 Inaveenkioia@yahoo. [31.05.2025
Block-1 IMAHAKALESHWAR INFRATECH|SHARMA(P), lcom

IPVT LTD
6, New  CourtCommercial CS (COMM)/283/2025 05-06-2025 [Union Bank of India Vs Vikram Arvind Sinha(P),0810618195 arvindsinhai@gmail. |05.06.2025
Block-1 lcom
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6, New ICommercial OMP (I) (COMM)/3738/2025/05-06-2025 IPIRAMAL CAPITAL ANDRAJESH 9958726491 IDELHI.JANGRAADV[27.05.2025
Block-1 IHOUSEING FINANCE LIMIITED PJANGRA(P), IOCATE@GMAIL.CO

Vs Namathoti Anil IM
6, New CourtlCommercial OMP (I) (COMM)/3734/2025/05-06-2025 |Axis Bank Ltd Vs GOBORDHANJUNEANK 0873347330 UUNEank mahajano [04.06.2025
Block-I BEHERA 4535 IMAHAJAN(P), ls@yahoo.com
6, New CourtiCommercial OMP (I) (COMM)/3735/2025/05-06-2025 |Axis Bank Ltd Vs KIRAN JIT KAURJUNEANK 09873347330 UUNEank_mahajano [04.06.2025
Block-1 2689 IMAHAJAN(P), ls5@yahoo.com
6, New CourtiCommercial OMP (I) (COMM)/3736/2025/|05-06-2025 JAXIS BANK LIMITED Vs MANOJjavinash 41513189 lavinash.adv@gmail.c [28.04.2025
Block-1 KUMAR PANDAY kumar(P), lom
6, New CourtCommercial IOMP (1) (COMM)/3737/2025/05-06-2025 JAXIS BANK LIMITED Vs favinash k11513189 lavinash.adv@gmail.c [28.05.2025
Block-1 IDHEERAJ ARORA kumar(P), lom
6, New  CourtiCommercial OMP (I) (COMM)/3763/2025/06-06-2025 IAXIS BANK LTD Vs PREM BABU [Shobha 08911192158 srshobhagupta@gmailo4.06.2025
Block-1 IGupta(P), l.com

25 ISH. SANDEEPSOUTH 17, New CourtiCommercial CS (COMM)/277/2025 03-06-2025 ISAAVI ENTERPRISES Vs WILBURGAnurag Ranjan (9899499121 lanuragranjan@legalv [29-05-2025
YADAV Block-1 LIVING SOLUTIONS PRIVATH listas.com

LIMITED
17, New CourtiCommercial [Execution (Comm.)/84/2025 |05-06-2025 ISYSTEMAIR INDIA PVT LTD VsSunil Kumarn9g711747642 sunillegal1i03@gmail. [28-05-2025
Block-1 HALCYON AIR PRODUCTS PVTSharma lcom

LTD
17, New CourtiCommercial OMP (Djo5-06-2025 |Axis Bank Ltd Vs MUSAWWAR ALIJUNEANK 0873347330 PUNEank_mahajano [31-05-2025
Block-1 (COMM.)/3739/2025 7481 IMAHAJAN(P) ls5@yahoo.com
17, New CourtiCommercial OMP (I)j05-06-2025 |Axis Bank Ltd Vs BALWANT SINGHJUNEANK 0873347330 PUNEank_mahajano [31-05-2025
Block-1 (COMM.)/3740/2025 4156 IMAHAJAN(P) ls@yahoo.com
17, New CourtiCommercial OMP (I) (COMM.)/3741/2025/05-06-2025 TATA CAPITAL LTD VS{NAVEEN 0350569040 Inaveenkioia@yahoo. [28-05-2025
Block-1 IMAHAKALESHWAR INFRATECH[SHARMA lcom

IPVT LTD
17, New CourtiCommercial OMP (Djo5-06-2025 TATA CAPITAL LTD VSINAVEEN 9350569040 naveenkioia@yahoo. [28-05-2025
Block-1 (COMM.)/3742/2025 IMAHAKALESHWAR INFRATECH|[SHARMA lcom

IPVT LTD
17, New CourtiCommercial OMP (Djo5-06-2025 IAXIS BANK LTD Vs NISHA SUNITA SINGH|9871040589, lindolexlaw@gmail.co [31-05-2025
Block-1 (COMM.)/3743/2025 (P) 8920586266 Im
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17, New CourtiCommercial OMP (Dj05-06-2025 TATA CAPITAL LTD VSINAVEEN 0350569040 Inaveenkioia@yahoo. [30-05-2025
Block-I (COMM.)/3744/2025 MAHAKALESHWAR INFRATECH|SHARMA lcom
IPVT LTD
17, New CourtiCommercial OMP (Djo5-06-2025 [Tata Capital Vs MAHAKALESHWARINAVEEN 0350569040 naveenkioia@yahoo. [28-05-2025
Block-1 (COMM.)/3745/2025 INFRATECH PVT LTD SHARMA lcom
17, New CourtiCommercial CS (COMM)/287/2025 06-06-2025 BHIM SINGH AND ANR Vs AGSMohd Asif 0810379348 INor provided 03-06-2025
Block-1 [TRANSACT TECHNOLOGIES LTD
IAND ORS
17, New CourtiCommercial OMP (Djo6-06-2025 axis bank Itd Vs manoj kumarnShobha Gupta [98911192158 srshobhagupta@gmailo2-06-2025
Block-1 (COMM.)/3757/2025 sharma l.com
17, New CourtiCommercial OMP (Dj06-06-2025 IKOTAK MAHINDRA BANK VgParv 0643646534 Iparv.mahajanoo7@g |05-06-2025
Block-I (COMM.)/3758/2025 [HARSH THAKUR [Mahajan(P) Imail.com
17, New CourtiCommercial OMP (Dj06-06-2025 |Axis Bank Ltd Vs PANKAJ 8359 JUNEANK 9873347330 PUNEank_mahajano [31-05-2025
Block-1 (COMM.)/3759/2025 IMAHAJAN(P) ls5@yahoo.com
17, New CourtiCommercial OMP (Ij06-06-2025 M/s Cholamandalam InvestmentMahender Singh/9911883595 lassociatesrsgargl@g |03-06-2025
Block-1 (COMM.)/3760/2025 IAnd Finance Company Limited Vs Imail.com
[Pawan N
17, New CourtiCommercial OMP (I) (COMM.)/3761/202506-06-2025 IAXIS BANK LTD Vs RAVI SHARMA |SUNITA SINGH{9871040589, indolexlaw@gmail.co [31-05-2025
Block-1 (P) 8920586266 Im
17, New CourtiCommercial OMP (Djp6-06-2025 IAXIS BANK LTD Vs SUSHILSUNITA SINGH|9871040589, lindolexlaw@gmail.co [31-05-2025
Block-1 (COMM.)/3762/2025 IKUMAR PANDEY (P) 8920586266 Im
17, New CourtiCommercial OMP (I)j09-06-2025 IAXIS BANK LTD Vs NILESH SUNITA SINGH|98710405809, lindolexlaw@gmail.co [31-05-2025
Block-1 (COMM.)/3765/2025 (P) 8920586266 Im
17, New CourtiCommercial OMP (Dj09-06-2025 IAXIS BANK LTD Vs SHIV KUMAR |SUNITA SINGH{9871040589, lindolexlaw@gmail.co [31-05-2025
Block-I (COMM.)/3766/2025 (P) 8920586266 Im
17, New CourtiCommercial OMP (Dj09-06-2025 IAXIS BANK LTD Vs MOHITSUNITA SINGH|9871040589, lindolexlaw@gmail.co |02-06-2025
Block-1 (COMM.)/3767/2025 KUMAR (P) 8920586266 Im
26 ISH. SANJEEVISOUTH 29, New CourtCommercial IOMP (I) (COMM)/3691/2025/|02/06/2025 [TATA CAPITAL LTD Vs [NAVEEN 0350569040 Inaveenkiola@yahoo. [30.05.2025
UMAR SINGH,) Block-11 MAHAKALESHWAR INFRATECH|[SHARMA(P), lcom
OMMERCIAL IPVT LTD
OURT.
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29, New ICommercial IOMP (I) (COMM)/3690/2025/02/06/2025 TATA CAPITAL LTD Vs [NAVEEN 9350569040 naveenkioia@yahoo. [30.05.2025
Block-11 IMAHAKALESHWAR INFRATECH|SHARMA(P), lcom

IPVT LTD
29, New CourtiCommercial OMP (I) (COMM)/3692/2025/02/06/2025 TATA CAPITAL LTD Vs [NAVEEN 0350569040 naveenkioia@yahoo. [30.05.2025
Block-11 MAHAKALESHWAR INFRATECH|[SHARMA(P), lcom

IPVT LTD
29, New CourtiCommercial CS (COMM)/275/2025 02/06/2025 OPTIMUM TECHNOLOGIES Vs [Mirza Maaz (8299346251 ladvocatemirzadelhi@ [30.05.2025
Block-11 [FIICAN TECHNOLOGY PVT LTD  |Baig(P), lgmail.com
29, New CourtiCommercial IOMP (I) (COMM)/3682/2025/02/06/2025 IAXIS BANK LTD Vs NITISHJUNEANK 0873347330 VUNEank mahajano [30.05.2025
Block-11 KUMAR MISHRA IMAHAJAN(P), ls@yahoo.com
29, New CourtiCommercial OMP (I) (COMM)/3685/2025/02/06/2025 IAXIS BANK LTD Vs ABHISHEKJUNEANK 09873347330 VUNEank_mahajano [30.05.2025
Block-11 GUPTA IMAHAJAN(P), ls5@yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/3683/2025|02/06/2025 IAXIS BANK LTD Vs KULDEEPJUNEANK 9873347330 UUNEank_mahajano [30.05.2025
Block-11 ISINGH IMAHAJAN(P), ls5@yahoo.com
29, New CourtiCommercial OMP (I) (COMM)/3686/2025/02/06/2025 IAXIS BANK LTD Vs MAHADEVJUNEANK 9873347330 VUNEank_mahajano [30.05.2025
Block-11 ISERVICES IMAHAJAN(P), ls5@yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/3688/2025/02/06/2025 IAXIS BANK LTD Vs KEWALJUNEANK 9873347330 VUNEank_mahajano [30.05.2025
Block-11 SINGH IMAHAJAN(P), ls@yahoo.com
29, New CourtCommercial IOMP (I) (COMM)/3687/2025/02/06/2025 IAXIS BANK LTD Vs PRIYANSHUPJUNEANK 0873347330 JUNEank_mahajano 30.05.2025
Block-11 GUPTA IMAHAJAN(P), ls5@yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/3684/2025/02/06/2025 IAXIS BANK LTD Vs KRISHNAJUNEANK 0873347330 UUNEank_mahajano [30.05.2025

Block-11

[ENTERPRISES

IMAHAJAN(P),

ls@yahoo.com

29, New Court
Block-11

ICommercial

IOMP (I) (COMM)/3681/2025

02/06/2025

KUMAR MISHRA

IAXIS BANK LTD Vs  ARUNSunita Singh(P),

9871040589,
8920586266

lindolexlaw@gmail.co [30.05.2025
m

29, New Court|
Block-11

ICommercial

OMP (I) (COMM)/3689/2025

02/06/2025

IDHARIWAL

IAXIS BANK LTD Vs AJAY|Sunita Singh(P),

9871040589
8920586266

lindolexlaw@gmail.co [30.05.2025
Im

29, New Court
Block-11

ICommercial

OMP (I) (COMM)/3710/2025

03/06/2025

IMANOJ GUPTA

KOTAK MAHINDRA BANK Vs [parv

mahajan(P),

0643646534

lparv.mahajanoo7@g [02.06.2025
Imail.com
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29, New ICommercial [Execution (Comm)/83/2025 [04/06/2025 IM/S MERCHANT COURIERISUSHANT 0810439195 sushant.bhaduri@gm [02.06.2025
Block-11 PRIVATE LIMITED Vs REYNUKUMAR lail.com
[TANDON AND ANR BHADURI(P),
29, New CourtiCommercial IOMP (I) (COMM)/3731/2025[05/06/2025 IAXIS BANK LTD Vs GURINDERJUNEANK 0873347330 PUNEank mahajano {31.05.2025
Block-11 ISINGH IMAHAJAN(P), ls@yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/3730/2025/05/06/2025 IAXIS BANK LTD Vs ALOKJUNEANK 09873347330 PUNEank_mahajano [31.05.2025
Block-11 ISACHAN IMAHAJAN(P), ls5@yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/3732/2025(05/06/2025 IYES BANK LTD Vs DEEPAKIANANJAY 70303 78800 IASAPLEGALANDAD [02.06.2025
Block-11 RAVINDER SINGH(P), IVOCATES@GMAIL.C|
oM
29, New CourtCommercial ICS (COMM)/285/2025 06/06/2025 M/S OMANSH ENTERPRISESKAPIL DUA(P), 9811590282 ladv.kapildua@gmail. |04.06.2025
Block-11 LIMITED Vs KAYEM FOOD lcom
INDUSTRIES PRIVATE LIMITED
29, New CourtiCommercial IOMP (I) (COMM)/3748/2025/06/06/2025 IJAXIS BANK LTD Vs SAMEER Sunita Singh(P),/9871040589, lindolexlaw@gmail.co [31.05.2025
Block-11 8920586266 Im
29, New CourtCommercial IOMP (1) (COMM)/3747/2025/06/06/2025 IAXIS BANK LTD Vs IRFANSunita Singh(P),|98710405809, lindolexlaw@gmail.co [31.05.2025
Block-11 IAHMAD 8920586266 Im
29, New CourtiCommercial IOMP (I) (COMM)/3746/2025/06/06/2025 IAXIS BANK LTD Vs SATYAPAILSunita Singh(P),|9871040589, indolexlaw@gmail.co [02.06.2025
Block-11 INFRATECH PRIVATE LIMITED 8920586266 Im
27 ISH. LOKESHSOUTH Mo, New CourtiCommercial CS (COMM)/276/2025 02/06/2025 utGM MODULAR PVT LTD Vs [Shravan 0650682928 lunited @unitedandun [31-5-25
[IKUMAR SHARMA, Block-11 CHAMPADEVI VAGTARAM|Bansal(P), lited.com
IDISTRICT CHOUDHARY
JUDGE(COMMERCI
AL COURT)
4o, New CourtiCommercial ICS (COMM)/281/2025 05/06/2025 ISmall Farmers AgriBusinessSumedha 9729367777 lsumedha@lexidam.co27-5-25
Block-11 Consortium Vs M/s Shri Malatesh|Sindhu(P), Im
Cotton and Agro Industries and Ors
4o, New CourtiCommercial CS (COMM)/284/2025 06/06/2025 ISNOWMAN LOGISTICS LIMITED [Rohit Kumar(P),9958493994 labhishek.shivangi@o [26-5-25
Block-11 Vs SNOW EX LOGISTICS PRIVATE| lutlook.com
LIMITED
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40, ICommercial CS (COMM)/286/2025 06/06/2025 Convertup Media Private Limited Vs|Deepa 0999114284 [deepachacho@gmail. |5-6-25
Block-11 Tradex Software India Private [chacko(P), lcom

ILimited and Others
4o, New CourtiCommercial CS (COMM)/288/2025 09/06/2025 Quantum Leap learning SolutionsiGaurav Patel(P),(9455160761 tatvalawllp@gmail.co |5-6-25
Block-I1 [Pvt Ltd Vs Telegram FZ LLC Im
4o, New CourtiCommercial OMP (I) (COMM)/3693/2025/02/06/2025 JAxis Bank Ltd Vs GHULAMJUNEANK 9873347330 PUNEank_mahajano [31-5-25
Block-11 IMOHIUDDIN BHAT 7206 IMAHAJAN(P), ls5@yahoo.com
4o, New CourtiCommercial IOMP (I) (COMM)/3694/2025/|02/06/2025 |Axis Bank Ltd Vs MALOOK SINGHJUNEANK 9873347330 VUNEank_mahajano [31-5-25
Block-11 2576 IMAHAJAN(P), ls5@yahoo.com
4o, New CourtiCommercial OMP (I) (COMM)/3695/2025/02/06/2025 |Axis Bank Ltd Vs IMRAN RAZA WUNEANK 0873347330 VUNEank_mahajano [31-5-25
Block-11 IMAHAJAN(P), ls5@yahoo.com
4o, New CourtiCommercial IOMP (I) (COMM)/3696/2025/|02/06/2025 |Axis Bank Ltd Vs NAVNEET 3844 PJUNEANK 09873347330 PUNEank_mahajano [31-5-25
Block-11 IMAHAJAN(P), ls@yahoo.com
4o, New CourtiCommercial OMP (I) (COMM)/3697/2025/02/06/2025 |Axis Bank Ltd Vs SURESH KUMARJUNEANK 9873347330 PUNEank_mahajano [31-5-25
Block-11 8086 IMAHAJAN(P), ls5@yahoo.com
4o, New CourtiCommercial IOMP (I) (COMM)/3698/2025/02/06/2025 |Axis Bank Ltd Vs PRIYANSHUPJUNEANK 09873347330 VUNEank_mahajano [31-5-25
Block-11 IGUPTA 2990 IMAHAJAN(P), ls5@yahoo.com
4o, New CourtiCommercial IOMP (I) (COMM)/3699/2025/|02/06/2025 |Axis Bank Ltd Vs NAKUL DEVJUNEANK 09873347330 VUNEank_mahajano [31-5-25
Block-11 9900 IMAHAJAN(P), ls5@yahoo.com
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ko, ICommercial IOMP (I) (COMM)/3700/2025/02/06/2025 IJAXIS BANK LTD Vs IJAJUDIN IADV 09871040589 lindolexlaw@gmail.co [31-5-25
Block-11 DHEERAJ(P), Im
4o, New CourtiCommercial OMP (I) (COMM)/3701/2025(02/06/2025 IAXIS BANK LTD Vs HEMA SINGH JADV 09871040589 lindolexlaw@gmail.co [31-5-25
Block-11 DHEERAJ(P), Im
4o, New CourtiCommercial IOMP (I) (COMM)/3727/2025(05/06/2025 IJAxis Bank Ltd Vs YATENDRAYJUNEANK 9873347330 PUNEank_mahajano [2-6-25
Block-11 ISINGH 3407 IMAHAJAN(P), ls5@yahoo.com
4o, New CourtiCommercial IOMP (1) (COMM)/3728/2025/05/06/2025 |Axis Bank Ltd Vs WAJAHAT KHANJUNEANK 9873347330 JUNEank_mahajano [2-6-25
Block-11 2414 IMAHAJAN(P), ls5@yahoo.com
4o, New CourtiCommercial IOMP (I) (COMM)/3729/2025/05/06/2025 |Axis Bank Ltd Vs VIRENDER RJUNEANK 0873347330 PUNEank_mahajano [2-6-25
Block-11 4061 IMAHAJAN(P), ls5@yahoo.com
4o, New CourtiCommercial OMP (I) (COMM)/3764/2025/06/06/2025 ILifeWell Diagnostics Private LimitedNAWAZ 8940571971 sherifandassociates @ [5-6-25
Block-II [Through its Authorised Signatory VSSHERIF(P), lgmail.com
Micron Laboratory
28 SH. LAL SINGH,SOUTH- 18 BLOCK 1 18CS(COMM) 504/2025 09-06-2025 KBSH PVT. LTD Vs CHARANJEETIGAURAV 9958444233 lgaurav@gauravgupta.06-06-2025
IDISTRICT JUDGE [EAST BLOCK 1 ISINGH IGUPTA Inet.in
29 IMS. NIKHILJSOUTH- 14 ICS/COMM/ 476/2025 02.06.2025 IMIRZA MOHD KHALIRAJENDRA YADAV 0312046733 01.06.2025 16-05-2025
ICHOPRA, DISSTRICT|EAST IVS. R & R
JUDGE ICONSULTING
ICS/COMM/ 477/2025 02.06.2025 ICYFUTUNE INDIA PVT.PANKAJ BHAGAT 0871441415 01.06.2025
ILTD. VS. NATIOONAL
INFORMATICS
ICENTRE & ANR.
ICS/COMM/480/2025 03.06.2025 IM/S FINE ORGANICSANJLIKA CHOPRA 0810118877 02.06.2025 16-05-2025

INDUSTRIES LTD. VS.
M/S NEXUS|
EXHIBITIONS  PVT)|



mailto:YADAVRAZEN@GMAIL.COM
mailto:JALPALEGAL@GMAIL.COM
mailto:ANJLIKACHOPRA@GMAIL.COM
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ICS/COMM/499/2025

06.06.2025 BANK OF BARODA VSNIRMAL KUMAR 0953123141
INUSRAT FAROOQ

05.06.2025 17-05-2025

ICS/COMM/500/2025 06.06.2025 ICANARA BANK VS,CHITRA MALHOTRA 0212888057 IN/A 05.06.2025 19-05-2025
IVINOD KUMAR

ICS/COMM/510/2025 10.06.2025 THE NEW  INDIAPANKAJ SETH 0811213768 IN/A 09.06.2025 19-05-2025
IASSURANCE CO. LTD,
IVS. M/S NTC SUPPLY]
ICHAIN SOLUTIONS
ICS/COMM/507/2025 09.06.2025 SUNCARE IBHURJATI VERMA 9811667456 IDHURAJATIVER 09.06.2025 21-05-2025
FORMULTIONS VS, IMA2YAHOO.COM
IMAXKEM

HEALTHCARE



mailto:AMB.NIRMAL@GMAIL.COM
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30 . ICommercial Suit [EXECUTION 04-06-2025 IM/S GINGLANI DISTILLERS PVT/Arpit Jain(P), (9811595800 arpitjain2099@gmail |02.06.2025
IKUMARI [EAST (COMM.)/220/2025 LTD. Vs M/S SAI WINES [ com
ICommercial Suit CS (COMM)/493/2025 05-06-2025 [UCO BANK Vs ALPS INC [POONAM 0643501636 lcontact@prlegalhelps|03.06.2025
RIMAL(P), .com
ICommercial Suit EXECUTION 06-06-2025 IDEEPAK SAWHNEY Vs BHARATIGURJEET 9205722967 lgurjeetmunjral@gma [04.06.2025
(COMM.)/222/2025 BHUSHAN DUA SINGH(P), fil.com
ICommercial Suit CS (COMM)/501/2025 06-06-2025 IMANOJ SHARMA Vs M/S MYWASIM 7082268882 lwasimm.khano4@gm|05.06.2025
ICLASSROOM LEARNINGKHAN(P), lail.com
SERVICES PVT. LTD.
ICommercial Suit CS (COMM)/502/2025 06-06-2025 SHWETA AGGARWAL Vs M/SMilind Garg(P), [9711133630 Imilindgargprakash@ |04.06.2025
PROPERTY ARENA REALTORS| lgmail.com
IPVT. LTD.
ICommercial Suit EXECUTION 09-06-2025 IBIPIN KUMAR GUPTA Vs ROOTS[Pranab 0711229563 ladv.pranab@yahoo.c [05.06.2025
(COMM.)/224/2025 ICOOLING SYSTEM PRIVATEPrakash(P), jom
LIMITED
31 IMS. ANU GROVERSSOUTH- 21 ICommercial Suit CS (COMM)/475/2025 02-06-2025 CANARA BANK Vs SATENDERJFAHAD 9219701292 Inot mentioned 131/05/25
IBALIGA [EAST [PROP OF M/s AYUSH GARMENTS [KHAN(P),
ICommercial Suit CS (COMM)/474/2025 02-06-2025 IM/s Gonsai Logistics Pvt Ltd Vs |Rakesh Kumar (9868040826 sharmarakeshadvi@g|3o/05/25
IM/s Beatbox Entertainment Pvt Ltd [Sharma(P), Imail.com
[Execution Petition ExCOMM - Award by Arbo5-06-2025 IAMARDEEP BUILDERS Vs DELHI|Akshu Jain(P), [9810300955 skjainandassociates@(03/06/25
Comm/35/2025 IDEVELOPMENT AUTHORITY lgmail.com
ICommercial Suit CS (COMM)/496/2025 05-06-2025 IM/S AMBICA ENTERPRISES Vs [SATYA 9811149439 ladvkumarkrishan@g [03/06/25
IMR ALOK GUPTA PROPRIETOR OHPRAKASH Imail.com
IM/S TIRUPATI BALAJI OVERSEAS [NANGIA(P),
ICommercial Suit CS (COMM)/495/2025 05-06-2025 TSI OVERSEAS PVT LTD AND ORS |Alok 011-24324777 Inot mentioned 03/06/25
Vs M/S OM R S Interiors Bhachawat(P),
[Misc. Application in Suit Misc DJ/623/2025 05-06-2025 ISH MUKESH BANSAL Vs DELHIDurgesh 9811217093 ladv.durgeshgupta@g (02/06/25
[TOURISM  AND  TRANSPORT|Gupta(P), Imail.com
DEVELOPMENT COPORATION|
IAND ANR
ICommercial Suit CS (COMM)/494/2025 05-06-2025 ISTATE BANK OF INDIA Vs MRDharmendra (8800784740 shubhi1673@gmail.colo4/06/25
IBIGHAMBER SINGH RAWAT Singh(P), Im
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[Execution Petition EXECUTION 06-06-2025 IATLAS LOGISTICS PRIVATEParshant 0555052211 laroraprashant1991@gl03/06/25
(COMM)/223/2025 LIMITED Vs MR INDARJEETArora(P), Imail.com
ICHAWLA AND ANR
132 ISH. BHUPESH|SOUTH- 22 [Execution Petition EXECUTION 03-06-2025 IM/S VIKAS PUBLISHING HOUSERAJESH 0810195013 kumarrajeshadv@yah|31-05-2025
IKUMAR [EAST (COMM.)/217/2025 IPVT. LTD. Vs MR. ATIF SAID KUMAR joo.com
[Execution Petition [EXECUTION 03-06-2025 M/S VIKAS PUBLISHING HOUSERAJESH 0810195013 kumarrajeshadv@yah|31-05-2025
(COMM.)/218/2025 IPVT. LTD. Vs MR. JOY FRANCIS KUMAR joo.com
[Execution Petition EXECUTION 03-06-2025 THE SWEET DREAMS FURNITURESimran Jot9310905051 team@sslegalsolutio [31-05-2025
(COMM.)/219/2025 Vs HSK INFRA PVT. LTD. Singh Ins.com
ICommercial Suit Misc DJ/614/2025 03-06-2025 IM/S FLYBOY AVIATION PVT. LTD.Nimish Chib 9810823566, nimishchib@gmail,co|31-05-2025
Vs M/S OMAXE CHANDIGARH] Im,
I[EXTENSION DEVELOPERS PVT|
LTD.
ICommercial Suit CS (COMM)/486/2025 05-06-2025 ISTATE BANK OF INDIA Vs RAMJIRANI 0643680913 rbhardwajassociate@ | 04-06-2025
IMANJHI BHARDWAJ lgmail.com
ICommercial Suit ICS (COMM)/487/2025 05-06-2025 IDISTIL EDUCATION ANDIMITHUN 9911294399 ladyocatemksraredifi |04-06-2025
TECHNOLOGY PVT. LTD. Vs MACHIKUMAR SINHA Imail.com
HEALTHCARE
ICommercial Suit CS (COMM)/488/2025 05-06-2025 IDIWAKAR GUPTA Vs M/S DAKSAditya Jain 8383953944, Pain.adityaraj(a),Yah |04-06-2025
INDIA INDUSTRIES PVT. LTD. loo.com
ICommercial Suit ICS (COMM)/498/2025 06-06-2025 SS CREATION Vs APSHARA[Saif Ali 0718885646, lali 1 3 lo5-06-2025
GARMENTS PVT. LTD. 120 @gmail.com
ICommercial Suit CS (COMM)/503/2025 09-06-2025 IASICS CORPORATION VslShravan Bansal 26843455 lunitedmark@uniteda |06-06-2025
INISHANN-E-NIMMISHAH Indunited.com
I[EXPORT PVT. LTD.
33 IMS. NEERASOUTH- CS (COMM)/481/2025 04-06-2025 IM/S SAAMS INFOLOGY PVT. LTD.Pradeep 0899358153 Litigationmblawfirm |02-06-2025
IBHARIHOKE, I[EAST Vs M/S KRISHNA|Chaurasia @outlook.com
IDISTRICT ICONSTRUCTIONS
JUDGE(COMMERCI
AL COURT) CS (COMM)/489/2025 05-06-2025 IM/S FRATELLI WINES PVT. LTD.,VISHAL 8586047570 pritesh2092@gmail.c|03-06-2025
Vs M/S KANHIYA DEVELOPERSKUMAR m
IPVT. LTD. AND ORS.
ICommercial Suit CS (COMM)/505/2025 09-06-2025 DINESH ARORA Vs VINEETMANOJ 9810675719 ladvocatesindia@ya  |05-06-2025
IDAWER AND ANR. KUMAR lhoo.co.in
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M/S SPJ CARGO PRIVATHSudarshana 9013155901 tkarshjoshi2| 06-06-2025
ILIMITED Vs M/S WHITE GLOBEBandyopadhyay 5@gmail.com
AND ORS.
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IASSOCIATES

34 IMS. NIRJA BHATIA,| ICS (comm) ku83/2025 04.06.2025 Sharib Ali Vs Ganpati International [Sameer Tayyeb [0871825022 sameertayyeb@gmail [31.05.2025
ILD. DISTRICT|EAST lcom
JUDGE
(COMMERCIAL
ICOURT-07)DIGITAL ICS (comm) 485/2025 04.06.2025 Paramount Chemicals Vs S.KManoj Kumar9868726388 Imanoj132488 @gmail |01.06.2025
ISOUTH-EAST, [nternational Products Bhagat L.com
ISAKET COURT
JOMP (comm) k5/2025 04.06.2025 IM/S Delhi Tourism & TransportationlJahanvi Worah 9810183379 VAHANVIL.W@GMALI 02.06.2025
Developement Vs M/S Thermall L.COM
[Engineers
ICS (comm) k92/2025 05.06.2025 Sangeeta Vs TelegramFZLLC IGaurav Patel  |9455160761 tatvaawllp@gmail.co [03.06.2025
m
ICS (comm) 491/2025 05.06.2025 Suncare formulation Vs Maxkem/Dhurjati Verma [9811667456 [dhurjativerma@yaho [04.06.2025
[Healthcare o.com
ICS (comm) l508/2025 09.06.2025 Geo Miller & Company Vs M/SKamla Prasad (9911846411 lsdsadvocate2gmail.co|05.06.2025
Willus Infrastructure Im
ICS (comm) 509/2025 09.06.2025 IDhruv Tiwari Vs Axis securities Devender 8447200154 ladvogdevagmail.com [29.05.2025
[Kumar
[Execution 37/2025 09.06.2025 Kotek Mahindra Bank Vs RadifiDeepjyot Singh 9811997661 ideepjyot.singh@yaho [30.05.2025
IAhmad lo.com
35 SH. RAJ KUMARSOUTH- 39 BlockIi ICS COM k78/2025 03.06.2025 FLAKTGROUP INDIA V/S YH[DIXIT MEHTA (8556059335 ladv.mehtadixit@gma [25.04.2025
TRIPATHI, [EAST ENGINEERING fil.com
IDISTRICT
JUDGE(COMMERCI
AL COURT)
ICS COM kU79/2025 03.06.2025 SHAKTI GEMS AND JEWELS V/SRAJEEV 0811129136 linfo@kandpartners.c [30.05.2025
RAHUL KAPOOR lom
[EX/COMM 221/2025 05.06.2025 IDEVYANI FOOD V/S HIMGIRI BAJAJ & BAJAJ|9213187809 bajaj.bajaj227@gmail[29.05.2025

.cCom
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LTD. VS|
SAWANT

[EX/COMM AWARD 34/2025 05.06.2025 INDU SINGH VS AIMS SANYANARITA YADAV|9999048793 lvadavnirita 04.06.2025
IDEVELOPERS l7@gmail.com
ICS COM k90/2025 05.06.2025 IN. JOHNSON V/S RAJASTHAN JANKUR 0811126091 lankursinghaladvocate(31.05.2025
SINGHAL @gmail.com
ICS COM KU97/2025 05.06.2025 SHAKTI BHUSHAN VS FORTISAWADH 875043292 layerravish@gmail.co|04.06.2025
IDOC HEALTHCARE JADHIKARI Im
ICS COM 506/2025 09.06.2025 HIGH FIELD DISTILLERS V/SPRITESH 856047570 pritesh2092@gmail.c|27.05.2025
IGLOW INFOCOM KUMAR lom
[EX/COMM 362025 00.06.2025 SH MUKESH TANEJA VS MSICHIRAG 9716884477 lawfluence7@gmail.c {19.05.2025
SPELENDR BULIDERS JARORA lom
221/2025 05.06.2025 DEVYANI FOOD V/SBAJAJ & BAJAJ ASSOCIATES 0213187809 20.05.2025 29.05.2025
[HIMGIRI
134/2025 05.06.2025 INDU SINGH VS AIMSNARITA YADAV 0009048793 04.06.2025 04.06.2025
ISANYA DEVELOPERS
136 ISH. DEVENDEREAST 209 ICS COMM 74 1627/2025 IADL20230005980C202 [01-07-2025 IMANISH SH PARVESH|8010909016
[KUMAR, DISTRICT] 500024 BANSAL VSBANSAL
WUDGE RAJENDRA
(COMMERCIAL IGEARS
ICOURT) 209 ICS COMM 74 1645/2025 IADL20230001377C202501-07-2025 SHREE  ANK[SH B. B. SHARMA [9891887145
00062 [FINHOLD PVT,
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IVERMA

209 ICS COMM 74 1650/2025 IADL20230009623C202 [01-07-2025 LALIT KUMARSH SUDHIR|9313885241
500018 VS MOHDGUPTA
IYUNUS
209 ICS COMM 74 1655/2025 IADL20230002147C202 (01-07-2025 LINKERS MS SEEMA9212412289
500023 INDIA GUPTA
LOGISTICS
IPVT. LTD. VS|
209 ICS COMM 74 1666/2025 IADL20230007298C202 (01-07-2025 RAJDHANI AIRSH VIR CHANDP811594839 ve.yadav.co@g
500006 [EXPRESS PVT.|YADAV imail.com
LTD. \E
IGLOBAL
209 IOMP COMM 73 1670/2025 IADL20230001377C2025(01-07-2025 BINDIYA ISH B. B. SHARMA (90891887145
00065 ICAPITAL LTD
VS ABADUL
SALIM
209 IOMP COMM 73 1671/2025 IADL20230001377C2025(01-07-2025 BINDIYA ISH B. B. SHARMA [0891887145
00066 ICAPITAL LTD
VS MAMTA|
PROP JAYASH
209 ICS COMM 74 1692/2025 IADL20230001390C202 (01-07-2025 [UNION BANKSH SIDHARTH[9818509714
500090 IOF INDIA VSJOSHI
KHALID
209 ICS COMM 74 1708/2025 IADL20230008545C202 [01-07-2025 RADHIKA SH DHRUV|j9953666379
500014 PIPES PVT,SHARMA
LTD. VS OM
[FIRE SAFETY]
209 ICS COMM 74 1710/2025 IADL20230006360C202 [01-07-2025 IVAAR AND COSH ASHISH]
500101 VS CHORUSUPPAL
[TECHNOLOGIE|
S PVT. LTD.
137 IMS. RUBY ALKAEAST 101 ICS COMM 74 1611/2025 IADL20230010962C202 [09-06-2025 PRIME ISH TEJ PRATAP [8750116605
IGUPTA, DISTRICT] 500012 [ELECTROTECH
JUDGE VS SHRILJT]
(COMMERCIAL [POWER AND|
ICOURT) 101 ICS COMM 74 1657/2025 IADL20230005929C202 [01-07-2025 RAJESH SH RAJEEV|9811116256
500022 KHURANA VSKAPOOR
RAM JAIN @ S
K JAIN
101 ICS COMM 74 1686/2025 IADL20230001390C202 |02-07-2025 [UNION BANKSH SIDHARTH]|9818509714
500088 IOF INDIA VSJOSHI
IVIKAS KUMAR
101 ICS COMM 74 1687/2025 IADL20230001390C202 |02-07-2025 [UNION BANKSH SIDHARTH]|9818509714
500089 IOF INDIA VSJOSHI
SUNNY DUA
101 ICS COMM 74 1691/2025 ILTN20230004213C202 |01-07-2025 PUNJAB SH MOHIT RAJ [8800792205
500006 INATIONAL
BANK \E
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mailto:bankebiharisharma@rediffmail.com
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101 ICS COMM 74 1700/2025 IADL20230009932C202 [01-07-2025 STATE BANKMS SUCHITA|8896932838
500102 IOF INDIA VSDIXIT
JAMOL
BASAWANT
101 ICS COMM 74 1703/2025 IADL20240004138C202 [01-07-2025 BHARTI ISH MOHIT|p811070701
500056 IGOYAL VSBHARDWAJ
INAVEEN
IGUPTA
38 ISH. SANJEEVINORTH 201, New BuildingMISC DJ 202/2025 02-06-2025 Sandeep JainVsSanjay Kumar PARMOD 9899666958 laypetrademark@gma [31.05.2025
UMAR [EAST [KKD KUMAR JAIN fil.com
ALHOTRA,
IDISTRICT JUDGE
(COMMERCIAL)-01 [—-do-- IC.S.(COMM) 83/2025 02-06-2025 M/s  Khushi  EnterprisesVsM/JSUNIL KUMAR 9910429037 ladvocateansarilg7  9[20.05.2025
SHALIMAR TRADERS @gmail. com
---do-- [Execution(Comm.) 54/2025 02-06-2025 ISURENDER KUMARVsMohd Shaki JJ P GUPTA 0868597298 In/a 130.05.2025
---do-- IC.S.(COMM) 84/2025 04-06-2025 Manash Lifestyle Private LimitedVSAINAGSHWAR 9818823289 info@deyandkumhar.|03.06.2025
IONE COSMO KUMAR lcom
---do-- IC.S.(COMM) 85/2025 05-06-2025 Bank of BarodaVsAjay KumarflUMESH JOSHI (9910568669 ladvumeshjoshi@gma [04.06.2025
Pandey fil.com
---do-- IC.S.(COMM) 86/2025 05-06-2025 Bank of BarodaVsSatender Singh ~ |[UMESH JOSHI [9910568669 ladvumeshjoshi@gma [04.06.2025
lil.com
---do-- [Execution(Comm.) 55/2025 05-06-2025 IM/s Kapoor Imaging PVRAJENDRA 0312046733 lvadavrazan @gmail.co(31.05.2025
LtdVsPraveen ~Kumar Prop offfYADAV Im
[Raghav Colour Scan
---do-- [Execution(Comm.) 56/2025 05-06-2025 IM/s Kapoor Imaging PV{RAJENDRA 0312046733 [vadavrazan@gmail.co|31.05.2025
LtdVsSanjeev Kumar Prop of RaghavYADAV Im
Imaging
---do-- IC.S.(COMM) 87/2025 12-06-2025 Berlia Electricals Private LimitedJ S JAISWAL (9818085460 jaiswal1512@gmail.co02.05.2025
[Through itsAR Varun| Im
BerliaVsPolysol Recyclo LLP|
[Through its Partners
139 ISH. BRIJESHSHAHDARA(301, New CourtCS (COMMERCIAL ) 02-06-2025 CS (COMM)/372/2025 [KAPIL KUMAR GUPTA Vs SATYAlsaddam hussain [9650016144 freedomlawhousellp [30-05-2025
IKUMAR GARG,) Building IPAL SHARMA (@gmail.com
IDISTRICT JUDGE,|
ICOMMERCIAL
ICOURT-01



mailto:agnihotrisuchita@gmail.com
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301, New CourtiCS (COMMERCIAL ) 02-06-2025 IMISC DJ/546/2025 Harish Girdhar Vs Harkesh Girdhar [rakesh raushan (9708770489 ladvocaterraushan@g [29-05-2025
Building Imail.com
301, New CourtiCS (COMMERCIAL ) 04-06-2025 CS (COMM)/375/2025 [vee pee fabric pvt ltd Formerlyjsamriddhi 0654713565 ladvocate.samridhigg [27-05-2025
Building lknown as MAPS Creation Pvt Ltd Vs (@gmail.com
RAVI VERMA AND ANR
1301, New CourtfCS (COMMERCIAL ) 05-06-2025 [Execution Naveen Kumar Taneja Vs Tarunjpramod singh (9871724396 chauhanpramod833 [29-05-2025
Building (Comm.)/131/2025 |Arora (@gmail.com
301, New CourtiCS (COMMERCIAL) 06-06-2025 CS (COMM)/379/2025 [K K Mittal Vs Tarun Kumar Sharma [dinesh kumar [9811215075 [dineshadv1965@gmail03-06-2025
Building l.com
301, New CourtiCS/COMMERCIAL 06-06-2025 IMISC DJ/574/2025 Dheraj Kumar Vs Ajibul Haque lgaurav sharma 9811695953 vashisthgaurav.07@g |04-06-2025
Building Imail.com
301, New CourtiCS (COMMERCIAL ) 10-06-2025 ICS (COMM)/383/2025 [sachin goel prop of Ajanta textiles Vsjdeepak  singhig654290606 ladvdeepaksinghoffici [28-05-2025
Building Manish Goel prop of vijay fabrics thakur al@gmail.com
1301, New CourtjCS (COMMERCIAL) 12-06-2025 [Execution K K Mittal Vs Rajiv Sharma [dinesh kumar 9811215075 [dineshadv1965@gmaij05-06-2025
Building (Comm.)/134/2025 l.com
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IMATTO DJ (COMM-
04)

4o IMS. KIRAN BANSAL,| [ROOM NO 208 ICOMMERCIAL 02-06-2025 CS (COMM)/370/2025 [M/S BHAVYA KHANNA Vs M/Skumar 08810073178 ladv_kvikramos@yah |02-06-2025
IDISTRICT JUDGE,|| INEW SHOP vikram(P), loo.co.in
(COMMERCIAL
ICOURT)
[ROOM NO 208 ICOMMERCIAL 03-06-2025 CS (COMM)/374/2025 [ESHAN MIGLANI Vs MS SPICHIMANSHU [9911016872 laliquealiq1562@redif |03-06-2025
CHEMICALS IGUPTA(P), fmail.com
[ROOM NO 208 ICOMMERCIAL 03-06-2025 CS (COMM)/373/2025 |[SUNEET FINMAN PVT LTD Vs [VASEEM 9811057157 lgdclegalconsultation |03-06-2025
SHAHEED AHMAD Mian(P), (@gmail.com
[ROOM NO 208 ICOMMERCIAL 05-06-2025 CS (COMM)/378/2025 |STATE BANK OF INDIA Vs SHIV|Gopal Chand9810210832 sbi.13763@sbi.co.in [05-06-2025
PRASAD PROP OF R S SURGICALjSharma(P),
IWORKS
[ROOM NO 208 ICOMMERCIAL 09-06-2025 [Execution KAPIL GOEL Vs RAM DULARENarender 031336289 Inbhandari2o09@gm [09-06-2025
(Comm)/133/2025 IYADAV urf GANDHI BHAI Bhandari(P), lail.com
ROOM NO 208  |COMMERCIAL 05-06-2025 IMISC DJ/567/2025 Dheraj Kumar Vs Rashid alam IGaurav 9811605953 vashistgaurav.07@g |05-06-2025
sharma(P), Imail.com
ROOM NO 208  |COMMERCIAL 06-06-2025 IMISC DJ/576/2025 KishanDeep Enterprises applicant [Sudarshana 0013155901 lutkarshjoshi255@gm |06-06-2025
Vs Chakradhar Rice Mill and anr  [Bandyopadhyay lail.com
(P),
41 ISH. SANJAYISHAHDARA ICS(COMM)369/2025 02.06.2025 IBABULAL PUROHIT VSKUSHAL AGGARWAL 0910131155 laggarwalkushal9g@8.05.2025
SHARMA-II, IKOLKATA BAZAR
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT ICS(COMM) 376/2025 04.06.2025 IM/S MAGNUSAFROZ KHAN 8595510817 advocateafrrozkhaio2.06.2025
ENTERPRISES VS M/S
SAR COLLULABS PVT]
LTD
ICS(COMM) 380/2025 06.06.2025 S K MALHOTRA VSNEERAJJOSHI 7018003768  jjoshiraji5112gmail.[04.06.2025
IDEEPESH VINEET] com
IKUMAR
ICS(COMM) 381/2025 06.06.2025 PRIME GOLD CABLESVARUN DHINGRA 9899547705  |@varun- 05.06.2025
PVT LTD VS MANISH| dhingra2ymail.co
GUPTA m
ICS(COMM) 382/2025 06.06.2025 BABULAL PUROHIT VSKUSHAL AGGARWAL 9910131155 laggarwalkushal99@31.05.2025
CHILUKA SHIVA
IKUMAR
42 ISH. PAWAN KUMARSHAHDARA|C. No. 304 ICOMMERCIAL CS (COMM)/371/2025 02-06-2025 JALI HASAN Vs ADITYA JAIN Beenu(P), 8929532045 5 02-06-2025



mailto:aggarwalkushal99@gmail.com
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Saloon P Ltd

ICOMMERCIAL CS (COMM)/377/2025 04-06-2025 IM/S Arihant Enterprises Vs RahulATUL JAIN(P), 9810040036 : 02-06-2025
IAggarwal IATULHIGHCOURT?2
000@YAHO0.COm
ICOMMERCIAL [Execution (Comm)/132/2025|05-06-2025 JASHOK KUMAR JAIN Vs RAJNIAditya Jain(P), [8383953944 jain.adityaraj@yahoo.[30-05-2025
IMANN lcom
ICOMMERCIAL IMISC DJ/612/2025 12-06-2025 R B SHARMA Vs Orang Body SpaML Sharma(P), (9810318865 Imlsharmas20@outlo [10-06-2025

lok.com
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43 IMS. PREETINORTH- lho6 ICivil ICS (COMM)/428/2025 02-06-2025 SHRI RAJEEV JAGGA Vs MSSriballabh 9350999608 ladvocatevinodl 131-05-2025
IAGARWAL GUPTA,WEST IRITIKA AGGARWAL Sharan(P), 969 @gmail.com
IDISTRICT JUDGE,|
(COMMERCIAL
ICOURT) CS (COMM)/429/2025 02-06-2025 [VICKY JAIN Vs SINTU DOLEY PURU 0650632532 vivekshokeeng1@gm [31-05-2025
JARORA(P), lail.com
CS (COMM)/430/2025 02-06-2025 [THE NAINITAL BANK LTD VsManish Kumarng811325153 IMPRA [31-05-2025
INARENDER SINGH Pratihast(P), 1128 @GMAIL.COM
CS (COMM)/435/2025 03-06-2025 INICHOLAS HEALTHCARE[PAWAN 9599195495, gurbircharya@gmail. [02-06-2025
LIMITED Vs MS SHAZIASWAMI(P), lcom
IFAROOQUI
CS (COMM)/436/2025 03-06-2025 [TTR Academy (OPC) Pvt Ltd VsfSanskar 8388372469 lsnb 02-06-2025
[Telegram FZ-LLC and Anr Aggarwal(P), 1egal litigation(@gma
fil. com
CS (COMM)/445/2025 04-06-2025 WUNE AND BAKERISARTAJ(P), 9811556470 rajatmathurlse@gmail03-06-2025
PHARMACEUTICALS LTD V5 l.com
ISATYA PAUL
CS (COMM)/447/2025 05-06-2025 ISHRI SAT PROPERTIES Vs ISHWARISUDEESH 9355 033 033 ladvsks 3@gmail.com |04-06-2025
SINGH [KUMAR(P),
CS (COMM)/448/2025 05-06-2025 IM/S Aqua Colours Vs AvishekNeeraj 8130467588 ladwtattemba1954  [04-06-2025
Printers Kumar(P), @GMAIL.COM
CS (COMM)/449/2025 06-06-2025 [TARUN PALIWAL PROPRIETOR[Rajesh 0313882280 vasisht.rajesh23@gm [05-06-2025
OF AADIT ENTERPRISES VgVasisht(P), lail.com
OXIRICH DEVELOPERS  AND|
IPROMOTORS PVT LTD THROUGH]
ICS (COMM)/450/2025 06-06-2025 IM/s Garg Builders Vs The BeverlyRAHUL 0899218215 rahulssmalhotra@gm|05-06-2025
IPark Co-op G H Society Ltd IMALHOTRA(P), lail.com
CS (COMM)/451/2025 06-06-2025 KANODIA TECHNOPLAST LTD VSSANJAY 0968010672 lawver.sanjav~ M05-06-2025
IGAURAV DAHIA KUMAR(P), Imail.com
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44 ISH.VINOD YADAV [NORTH- 316 ICivil CS(Comm.)/431/25 02.06.25 INicholas Health Care Ltd. Vs. M/s[Rajat Mathur 9811556470 rajat.mathur@bsmlas(17.05.25
IWEST Geetha T. lsassociate.com
CS(Comm.)/432/25 02.06.25 Plenteous Pharmaceuticals Ltd. VsJG.S Charya 9599195495 gurbircharya@gmail. |09.05.25
Babu Lal Saini lcom
CS(Comm.)/433/25 02.06.25 [Tribhuvan Leekha Vs. IHT NetworkfSanjay Sehgal [0873479585 ssclawfirm@gmail.co [09.05.25
ILtd. Im
CS(Comm.)/434/25 02.06.25 [Ranjan K Sapra Trading as Pest CurelAshutosh Nagar 9999666398 lashutoshnagar@anal [31.05.25
Incorporation Vs. Nitin Malhotra law.in
ICS(Comm.)/437/25 03.06.25 IPNB Vs. Nitin Sharma INitin Garg 9958986363 linfo@knowlex.in 29.05.25
CS(Comm.)/438/25 03.06.25 IPNB Vs. Aarti Sharma INitin Garg 0958986363 linfo@knowlex.in 20.05.25
CS(Comm.)/439/25 03.06.25 Bank of Baroda Vs. Mr. Maha Singh|Sumeet Anand 9953154353 suprapartnerslegal @g[26.05.25
& Anr. Imail.com
CS(Comm.)/440/25 03.06.25 Mansun Consultancy (P) Ltd. Vs/Sanskar 7838837246 sublegal.litigation@g [02.06.25
[Telegram FL LLC JAggarwal Imail.com
CS(Comm.)/441/25 03.06.25 [Prashant Lahoti Vs. Yash Aggarwal |Jatin Rana 9911112828 jatinggrana@gmail.c [29.05.25
lom
CS(Comm.)/442/25 03.06.25 ILalit Kr. Arora Vs. Rushil Chugh IMohini Jain 7683095268 jainmohinio109@gm [30.05.25
lail.com
CS(Comm.)/443/25 04.06.25 Bank of Maharashtra Vs. Vinod [Harish Kr. 0891783435 lharish.legal1223@gm [10.03.25
lail.com
CS(Comm.)/444/25 04.06.25 Mysore Deep Perfumery House VsJAnil Kr. Sahu (9810134793 lallipcare@gmail.com [02.06.25
Rajmal Motilal Selat
ICS(Comm.)/446/25 04.06.25 Iffat Parveen Vs. JMJ GanpatijiiAhtesham 0818342592 ladv.ahtesham@outlo [31.05.25
Maha Hospital (P) Ltd. Uddin jok.com
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CS(Comm.)/452/25 06.06.25 Nicholas Health Care Ltd. Vs. Ms,G.S Charya 0599195495 lgurbircharya@gmail. [11.05.25
Midland Nursing Home (P) Ltd. lcom
CS(Comm.)/453/25 06.06.25 Relaxo Footwears Ltd. Vs. Ashok Kr. [Manoj Kr. 0868650379 Imanojkrsingh@hotm [04.06.25
lail.com
CS(Comm.)/454/25 06.06.25 Lorbax India (P) Ltd. Vs. JM BaxilChetan Wahi  [7771007015 arushbhandari@bmle(04.06.25
Heavy (P) Ltd. lgal.co.in
CS(Comm.)/455/25 06.06.25 Canara Bank Vs. Sanjay Dutt Sanjeev Chopra |9711142200 chopra6791@gmail.c [04.06.25
lom
CS(Comm.)/456/25 06.06.25 Rajesh Dua Vs. Parveen Jain Rajesh Bhatia  [9811331125 rbhatiaadvocate@yah|30.05.25
loo.co.in
ICS(Comm.)/457/25 06.06.25 IM/s Hardstar Group Vs. M/s N SNancy Jain 0660729214 eslegal@gmail.com [02.06.25
[Traders
CS(Comm.)/458/25 06.06.25 The Supreme Industries Ltd. Vs|Gautam Bhasin [9999306881 leludication.legal@out|04.06.25
Sadharam Patel Godharama look.com
CS(Comm.)/459/25 09.06.25 [Puma Se Vs. Subham Garg IGautam Bhasin (9999306881 leludication.legal@out|05.06.25
look.com
CS(Comm.)/460/25 00.06.25 IASICS Corporation Vs. Shubham|Gautam Bhasin [9999306881 eludication.legal@out(05.06.25
Garg llook.com
CS(Comm.)/461/25 09.06.25 IPuma Se Vs. Footwear (Klick) IndialGautam Bhasin [9999306881 leludication.legal@out|05.06.25
(P) Ltd. look.com
CS(Comm.)/462/25 09.06.25 Kanodia Technoplast Ltd. Vs. SunilSanjay Kr. 0968010672 lawyer.sanjay @gmail.j04.06.25
Kr. Tekriwal lcom
CS(Comm.)/463/25 09.06.25 Vipin Gupta Vs. Naveed AhmedVikash Kr. 9992488172 vknagal@gmail.com [05.06.25
IShaik
CS(Comm.)/464/25 10.06.25 Nicholas Health Care Ltd. Vs/G.S Charya 0599195495 lgurbircharya@gmail. (04.06.25

Gurpreet Singh

iIcom
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CS(Comm.)/465/25
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10.06.25

RESPONDENT NAME

INicholas Health Care
IDebasis Patra

NAME
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IG.S Charya
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9599195495

ADVOCATE EMAILDATE OF E-

ID FILING

gurbircharya@gmail.
com

04.06.25

45 SH. AMIT KUMAR//NORTH 303 ICivil IAMIT GUPTA AND ANR[02-06-2025 INOT INOT MENTIONED
IDISTRICT JUDGE,| Vs M/S HDB IMENTIONED ASAS SINGLE PAGE
ICOMMERCIAL IFINANCIAL SERVICES SINGLE PAGE |RECIEVED
ICOURT ILIMITED RECIEVED THROUGH MAIL
THROUGH MAIL
Idfc First Bank 02-06-2025 JUNEANK INOT INOT MENTIONEDNOT
Vs ARVIND| IMAHAJAN IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ICHAUDHARY 7024 SINGLE PAGE [RECIEVED AS  SINGLE
RECIEVED ITHROUGH MAIL  [PAGE IS|
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
Idfc First Bank 02-06-2025 JUNEANK INOT INOT MENTIONEDNOT

Vs RAJEEV KUMAR) IMAHAJAN IMENTIONED ASAS SINGLE PAGE ISMENTIONED
1031 SINGLE PAGE |RECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL

FLEXCHEM IMPEX02-06-2025 SYED AHMADNOT INOT MENTIONEDNOT

PVT. LTD. SHAH IMENTIONED ASAS SINGLE PAGE ISMENTIONED
Vs  Hindustan  Flex| SINGLE PAGE |[RECIEVED IAS  SINGLE
[Limited RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL

FLEXCHEM IMPEX|02-06-2025 SYED AHMADNOT INOT MENTIONEDNOT

IPVT. LTD. SHAH IMENTIONED ASAS SINGLE PAGE ISMENTIONED
Vs PIONEER INKS AND SINGLE PAGE |RECIEVED AS  SINGLE
IPIGMENTS PVT. LTD. RECIEVED ITHROUGH MAIL  [PAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL

ISTATE BANK OF INDIA/02-06-2025 Sunil sehrawat [NOT INOT MENTIONEDNOT

Vs RANI KUMARI IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED AS  SINGLE
RECIEVED ITHROUGH MAIL  [PAGE IS|
THROUGH MAIL RECIEVED
THROUGH

IMAIL
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IGHANSHYAM 02-06-2025 ICHERRY INOT INOT MENTIONEDNOT
IVASWANI IGUPTA IMENTIONED ASAS SINGLE PAGE ISMENTIONED
Vs GURMEET SINGH SINGLE PAGE [RECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ANJU JAIN 03-06-2025 SHARAD INOT INOT MENTIONEDNOT
Vs HARJINDER SINGH IMALHOTRA  MENTIONED ASAS SINGLE PAGE ISMENTIONED

IOBEROI SINGLE PAGE |RECIEVED AS  SINGLE
RECIEVED ITHROUGH MAIL  [PAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[UNION BANK OFo03-06-2025 rajiv kumar INOT INOT MENTIONEDNOT
INDIA IMENTIONED ASAS SINGLE PAGE ISMENTIONED

Vs Subhas Kumar jhal SINGLE PAGE [RECIEVED AS  SINGLE
Prop INet Servies RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IGold Plus Float Glass  [03-06-2025 Priti Agarwal [NOT INOT MENTIONEDNOT
Vs Sharvan Singh IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLHE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ISURINDER KUMAR[04-06-2025 SAJAN ARORA [NOT INOT MENTIONEDNOT
IARORA IMENTIONED ASAS SINGLE PAGE ISMENTIONED
Vs HDB Financial SINGLE PAGE [RECIEVED IAS SINGLE
Services Ltd RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
|Alufine International  [04-06-2025 RAJ KUMAR |[NOT INOT MENTIONEDNOT
Vs  SHIVIN GUPTA| IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IALIAS SHIVAN GUPTA SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICanara Bank 04-06-2025 Varun Mittal ~ NOT INOT MENTIONEDNOT
Vs  Simarjeet  Singh| IMENTIONED ASAS SINGLE PAGE ISMENTIONED
Komal SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL  [PAGE IS
THROUGH MAIL RECIEVED
THROUGH

IMAIL
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IBANK OF BARODA 04-06-2025 INOT MENTIONNOT INOT MENTIONEDNOT
Vs Ram Babu Ray IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IVIKAS TRADING05-06-2025 INeeraj Gupta [NOT INOT MENTIONEDNOT
(TRADERS) COMPANY, IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISHRI RAM PROP SINGLE PAGE |RECIEVED AS  SINGLE
Vs MS SUNDERLAL RECIEVED ITHROUGH MAIL  [PAGE IS|
SUSHIL KUMAR THROUGH MAIL RECIEVED
THROUGH
IMAIL
TOYOTA FINANCE|05-06-2025 RAJESH INOT INOT MENTIONEDNOT
SERVICE INDIA LTD JANGRA IMENTIONED ASAS SINGLE PAGE ISMENTIONED
Vs SISODIYA| SINGLE PAGE [RECIEVED AS  SINGLE
INDRJEETSINH RECIEVED ITHROUGH MAIL  [PAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
TOYOTA FINANCE05-06-2025 RAJESH INOT INOT MENTIONEDNOT
SERVICE INDIA LTD JANGRA IMENTIONED ASAS SINGLE PAGE ISMENTIONED
Vs PRANIL PRADIP| SINGLE PAGE |RECIEVED AS  SINGLE
BHOITE RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
““““ SACHDEVA LAND AND|05-06-2025 sahil aeron INOT INOT MENTIONEDNOT
IFINANCE PVT. LTD. IMENTIONED ASAS SINGLE PAGE ISMENTIONED
Vs  BHOLA  NATH] SINGLE PAGE |RECIEVED AS  SINGLE
PRASAD GUPTA RECIEVED ITHROUGH MAIL  [PAGE IS|
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
IMS SHIVA OIL MILLSj05-06-2025 JUNEank INOT INOT MENTIONEDNOT
THROUGH ITS PROP Singhal IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SH SUMIT GARG SINGLE PAGE |RECIEVED AS  SINGLE
Vs MS SHREE SHYAM| RECIEVED THROUGH MAIL  |PAGE IS
ICOMMUNICATION THROUGH MAIL RECIEVED
THROUGH ITS PROP THROUGH
ISMT SAPNA SAHAY IMAIL
TOYOTA FINANCE06-06-2025 RAJESH INOT INOT MENTIONEDNOT
SERVICE INDIA LTD JANGRA IMENTIONED ASAS SINGLE PAGE ISMENTIONED
Vs  GITA  GANESH] SINGLE PAGE [RECIEVED AS  SINGLE
SHIRKE RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
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TOYOTA FINANCE06-06-2025 RAJESH INOT INOT MENTIONEDNOT
SERVICE INDIA LTD JANGRA IMENTIONED ASAS SINGLE PAGE ISMENTIONED
Vs GURUDAS SINGLE PAGE [RECIEVED AS  SINGLE
TULSHIRAM RECIEVED THROUGH MAIL  |PAGE IS
IGAIKWAD THROUGH MAIL RECIEVED
THROUGH
IMAIL
IMS GOOD VALUE06-06-2025 Girish Gaur INOT INOT MENTIONEDNOT
ICHEMOX PRIVATE IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ILIMITED SINGLE PAGE |RECIEVED AS  SINGLE
Vs MR SUNIL RECIEVED ITHROUGH MAIL  [PAGE IS|
ICHOUDHARY THROUGH MAIL RECIEVED
THROUGH
IMAIL
IMS PRATHAM|06-06-2025 Abhishek Jain [NOT INOT MENTIONEDNOT
INDUSTRIES IMENTIONED ASAS SINGLE PAGE ISMENTIONED
Vs GIRDHAR PLASTICS SINGLE PAGE [RECIEVED AS  SINGLE
RECIEVED ITHROUGH MAIL  [PAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
TOYOTA FINANCE09-06-2025 RAJESH INOT INOT MENTIONEDNOT
SERVICE INDIA LTD JANGRA IMENTIONED ASAS SINGLE PAGE ISMENTIONED
Vs SHAILENDRA K] SINGLE PAGE |RECIEVED AS  SINGLE
IPARULEKAR RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
TOYOTA FINANCE09-06-2025 RAJESH INOT INOT MENTIONEDNOT
SERVICE INDIA LTD JANGRA IMENTIONED ASAS SINGLE PAGE ISMENTIONED
Vs ARCHANA| SINGLE PAGE |RECIEVED AS  SINGLE
SHAMRAO CHAUBE RECIEVED ITHROUGH MAIL  [PAGE IS|
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
IM/S ROYAL PAPER09-06-2025 Mukesh Garg [NOT INOT MENTIONEDNOT
THROUGH ITS IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IPROPRIETOR SINGLE PAGE |RECIEVED AS  SINGLE
SANDEEP GOYAL RECIEVED THROUGH MAIL  |PAGE IS
Vs  M/S  UNIPACK THROUGH MAIL RECIEVED
INDUSTRIES THROUGH
THROUGH ITS IMAIL
PROPRIETOR /
M/S VARDHMAN|09-06-2025 Sanjay AgnihotriNOT INOT MENTIONEDNOT
[FORTUNE MALL IMENTIONED ASAS SINGLE PAGE ISMENTIONED
WELFARE SINGLE PAGE [RECIEVED AS  SINGLE
IASSOCIATION REGD RECIEVED THROUGH MAIL  |PAGE IS
Vs  M/S  SCOOTSY| THROUGH MAIL RECIEVED
ILOGISTICS PVT LTD THROUGH
IMAIL



http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
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CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

RESPONDENT NAME
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VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

IDISTRICT

46 SH. UMED SINGH,|
JUDGE
(COMMERCIAL)

INORTH

307

Civil

ISuman Ji

IMAHAJAN(P),

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

OMP (I) (COMM)/163/2025 [02-06-2025 IDFC First Bank Ltd Vs JASHEN|Advocate INOT INOT MENTIONEDNOT
PREET SINGH IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ExComm - Award by02-06-2025 Mithun Kumar Maharaj Vs M/S JUNEANK INOT INOT MENTIONEDNOT
IArbComm/17/2025 Bhoj Raj and sons IMAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM)/166/2025 [02-06-2025 IDFC First Bank Vs SHAKTIBHAN[Mohit INOT INOT MENTIONEDNOT
SHIV [Thakur(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLHE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM)/165/2025 [02-06-2025 [TOYOTA FINANCE SERVICE INDIAJUNEANK INOT INOT MENTIONEDNOT
ILTD Vs ANJALI MUKESH JINDE [MAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM)/164/2025 [02-06-2025 IDFC First Bank Ltd Vs VIKRAM[RAJESH INOT INOT MENTIONEDNOT
KUMAR JANGRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM)/395/2025 03-06-2025 Vijay Goel Vs Ram Nath Jha aliasy UNEANK INOT INOT MENTIONEDNOT

RECIEVED
THROUGH MAIL

AS SINGLE PAGE ISMENTIONED

AS  SINGLE
PAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER

RESPONDENT NAME

NAME VS

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

CS (COMM)/396/2025 03-06-2025 [Rambabu kumar Vs M/s Larsen andDIGVIJAY INOT INOT MENTIONEDNOT
[Toubro limited SINGH IMENTIONED ASAS SINGLE PAGE ISMENTIONED
RANA(P), SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/123/2025|03-06-2025 IVINEET KUMAR Vs PRADEEP [Rajeev INOT INOT MENTIONEDNOT
RAWAT Shrivastava(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM)/401/2025 04-06-2025 INIDHI YADAV PROPRIETOR OFManoj INOT INOT MENTIONEDNOT
IM/S CAR EXPERT Vs MAHINDRA|Goswami(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IFIREST CHOICE WHEELS SINGLE PAGE ISRECIEVED IAS SINGLE
LIMITED RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM)/397/2025 04-06-2025 Bank of Baroda Vs Salman Khan  [SANJEEV INOT INOT MENTIONEDNOT
KUMAR IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ICHAUHAN(P), [SINGLE PAGE ISRECIEVED IAS SINGLHE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM)/400/2025 04-06-2025 IM/S SHIV FIBRES PVT LTD Vs |[Umesh Joshi(P),[NOT INOT MENTIONEDNOT
IPANKAJ TYAGI IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM)/399/2025 04-06-2025 SHELLZ INDIA LIMITED Vs BABAJAGRITI INOT INOT MENTIONEDNOT
INDUSTRIES JAIN(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM)/398/2025 04-06-2025 IM/S Gold Plus Glass Industry Vs |Sarvendra ManiNOT INOT MENTIONEDNOT

IM/S Chaudhary Glass Company

[Tripathi(P),

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

AS SINGLE PAGE IS
RECIEVED
THROUGH MAIL

MENTIONED
AS  SINGLE
PAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM

CASE NUMBER

IMISC DJ/956/2025

DATE

REGISTRATION

05-06-2025

OFPETITIONER

RESPONDENT NAME

NAME VSADVOCATE

ISHIV SHANKAR CO Vs JOGINDER/Priti Agarwal(P),

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILDATE OF E-

ID

INOT MENTIONEDNOT

FILING

IKUMAR SURANDER KUMAR IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IMISC DJ/934/2025 05-06-2025 IM/S OMKARA TRANSPORT PVT|SANJAY INOT INOT MENTIONEDNOT
LTD Vs M/S JAI MATAYADAV(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
I[ENGINEERING LTD SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM)/167/2025 [05-06-2025 [TOYOTA FINANCE SERVICE INDIA[Akash Arora(P), NOT INOT MENTIONEDNOT
LTD Vs VADHER KAMLESHBHAI IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IMENSHIBHAI SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/168/2025 [05-06-2025 [TOYOTA FINANCE SERVICE INDIARRAJESH INOT INOT MENTIONEDNOT
LTD Vs SHITOLE LAKSHMANJANGRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IMARUTI SINGLE PAGE ISRECIEVED IAS SINGLHE
RECIEVED ITHROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM)/402/2025 06-06-2025 Mohinder Singh Vs Shyam Lal RAJESH INOT INOT MENTIONEDNOT
UJANGRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/404/2025 06-06-2025 [M/S LAKHI RAM KASHI RAM Vs [SIDDHARTH |NOT INOT MENTIONEDNOT
KAPIL GIRDHAR IGUPTA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM)/405/2025 06-06-2025 YOGESH KUMAR Vs BAJAJIPRAVEEN INOT INOT MENTIONEDNOT
IFINANCE LTD ICHAUHAN(P), MENTIONED ASJAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL |[PAGE IS
MTHROUGH MAIL RECIEVED
THROUGH

IMAIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER

CS (COMM)/406/2025

DATE
REGISTRATION

06-06-2025

OFPETITIONER NAME
RESPONDENT NAME

IM/S SIRJAN PUBLISHER LTD Vs

VSADVOCATE

PJitender

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILDATE OF E-

ID

INOT MENTIONEDNOT

FILING

ICAPITAL PVT LTD

Prakash(P),

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

GULSHAN ADLAKHA Bhardwaj(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/124/2025|06-06-2025 IM/S RAJDHANI PRIVATESOBI BANO(P), NOT INOT MENTIONEDNOT
LIMITED Vs M/S LAXMI IMENTIONED ASAS SINGLE PAGE ISMENTIONED
I[ENTERPRISES SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/126/2025|06-06-2025 IBANK OF BARODA Vs SAURABH|Aayush INOT INOT MENTIONEDNOT
KUMAR SINGH Kuchhal(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM)/169/2025 [06-06-2025 [TOYOTA FINANCE SERVICE INDIA[Deepa Gupta(P),NOT INOT MENTIONEDNOT
ILTD Vs BUDHARAM DEWASI IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLHE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM)/403/2025 06-06-2025 LAKHI RAM KASHI RAM Vs |[RAJESH INOT INOT MENTIONEDNOT
IKAPIL GIRDHAR JANGRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM)/422/2025 09-06-2025 IM/S Indo Crop Solutions Pvt Ltd Vs [PRAVEEN INOT INOT MENTIONEDNOT
IAJAY KUMAR SINGH ICHAUHAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (COMM)/16/2025 09-06-2025 IBODY CORE SCIENCE Vs INDIFIBharat INOT INOT MENTIONEDNOT

RECIEVED
THROUGH MAIL

AS SINGLE PAGE ISMENTIONED

AS  SINGLE
PAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT

COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

RESPONDENT NAME

NAME VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

OMP (I) (COMM)/176/2025 [09-06-2025 [TOYOTA FINANCE SERVICE INDIA[Advocate INOT INOT MENTIONEDNOT
ILTD Vs BHANGI MANUBHAI Dishank(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
a7 SH. RAJ KUMAR,SOUTH- 603 ICommercial Suit CS COMM. 312/2025 03.06.2025 ISUHYAM VS KAMAL ADHIKARI  [ANKIT 8800348619 lankitadvg6@gmail.co(30.05.2025
IDISTRICT JUDGEWEST Im
(COMMERCIAL
ICOURT-01
ICommercial Suit CS COMM. 319/2025 05.06.2025 IM/S NISHEE INGREDIENTS PVIHARPREET 0868312318 luppallawyer@gmail.c|01.05.2025
LTD VS M/S NUTRIWELLSINGH UPPAL jom
LABORATORY
ICommercial Suit CS COMM. 320/2025 05.06.2025 IRAJRAJSHWARI LOKESH NATH|9910515215 ladvlokesh86 @gmail.clo4.06.2025
ICONSTRUCTIONS \S TECHUHA lom
OBSERVER INDIA PVT LTD
JARBITRATION SECTION 34 OMP COMM. 10/2025 02.06.2025 IMOHIT JAIN VS MOTI LAL OSWALJRITWIZ 0560050037 ritwiz.rishab@gmail.c|31.05.2025
IFINANCIAL SERVICE LIMITED RISHAB jom
IMISC. APPLICATION IMISCDJADJ 376/2025 02.06.2025 M/S JAK WOOD CRAFT VS N KHITESHI 7503000714 ladvhiteshikakkar@g [29.05.2025
SALES [KAKKAR Imail.com
48 SH. VIKAS DHULL,SOUTH- 613 ICommercial Suit CS (COMM)/325/2025 12-06-2025 ISUSHILA DEVI GUPTA Vs M/sSh Aditya9958869469 laditya@adyantlegal. 10-06-2025
IDISTRICT JUDGE[WEST IATTRACTIVE AUTOMOBILES [Trehan lcom
ICOMMERCIAL
ICOURT.
ICommercial Suit CS (COMM)/322/2025 10-06-2025 CANARA BANK Vs MADHAVIMs Chitrag212888057 hitramalhotralegal 109-06-2025
SHARMA IMalhotra @gmail.com
ICommercial Suit CS (COMM)/323/2025 10-06-2025 ICANARA BANK Vs SALMAN KHAN [Ms Chitrag212888057 chitramalhotralegal 09-06-2025
IMalhotra @gmail.com
ICommercial Suit CS (COMM)/324/2025 10-06-2025 CANARA BANK Vs SUSHEELAMSs Chitrag212888057 “hitramalhotralegal [09-06-2025
IDEVI IMalhotra @gmail.com
ICommercial Execution [Execution (Comm.)/123/2025/06-06-2025 [Prashant Arora Vs HEERA SINGH [Sh Sunil Dixiti (7292005634 lcontact@sddlaw.in  |06-06-2025
ICommercial Execution [Execution (Comm.)/122/2025/05-06-2025 IAS Traders Vs Gopal Agencies Sh Harsh Bahl 9899408055 lharshbahal27@gmail.lo4-06-2025
lcom




S.NO COURT

DISTRICT

COURT ROOM

CASE TYPE

ICommercial Suit

CASE NUMBER

CS (COMM)/316/2025

DATE
REGISTRATION

05-06-2025

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

9999132159

ADVOCATE EMAILDATE OF E-

ID

lakroutadvocate@gma

FILING

04-06-2025

IZAKIR HUSSAIN [Kumar Rout lil.com
ICommercial Execution Ex.COMM - Award by Arb.04-06-2025 RAJINDER PARSHAD GUPTA VsSh Neeraj Gupta9811267045 info@juslawoffices.col31-05-2025
Comm./8/2025 IDELHI DEVELOPMENT] Im
IAUTHORITY
Arbitration Petition OMP (COMM.)/11/2025 02-06-2025 IMANISH CHAWLA Vs IDFC FIRST|Sh Vinod Kumar|9871332204 vinodchauhandu2017 31-05-2025
IBANK LTD (@gmail.com
49 ISH. AMIT BANSAL,SOUTH- 614 ICOMMERCIAL SUIT CS (COMM)/311/2025 03-06-2025 CANARA  BANK  ERSTWHILEMRS. CHITRA9212888057 ICHITRAMALHOTRA[29.05.2025
IDISTRICT JUDGE[WEST SYNDICATE BANK VS GURDENMALHOTRA @GMAIL.COM
ICOMMERCIAL SINGH GULATI PROP UNIQUH
ICOURT-03 [FASHION
ICOMMERCIAL SUIT CS (COMM)/315/2025 04-06-2025 ISHWAR DAYAL PANDEY VSMRS. VIPULj9911001133 IVIPULVIJAYLAMBA [29.05.2025
IPANKAJ CHOPRA IVIJAY LAMBA @GMAIL.COM
IMISCELLANEOUS IMISC DJ ADJ/384/2025 05-06-2025 M/S COMFORT CARE SYSTEMSMS. RICHA 9911645882 RICHAKADAM2012 [04.06.2025
PVT LTD VS M/S STUP| @GMAIL.COM
ICONSULTANTS PVT LTD
JARBITRATION OMP (COMM.)/12/2025 09-06-2025 ISUMANT AGGARWAL VS COSMOSMR. SUDEV|9930245807 ISATYAJIT@SATYAJI[25.05.2025
RETAIL SOLUTIONS PVT LTD SINGH JUNEJA ITSARNA.COM
50 ISH. RAKESH[SOUTH- 509 [EX(COMM) 121/2025 03.06.2025 M/s GOYAL FOAM AND[KAUSHAL 9810196274,87500jadv.kaushalagrawal @/03.06.2025
IPANDIT, DISTRICT]WEST [FURNITURE VS M/S SAURABH K4294 lgmail.com
JUDGE, IMPEX INC
ICOMMERCIAL
ICOURT-04
ICS(COMM) 313/2025 04.06.2025 KIRAN GUPTA DIRECTOR OF MSKMG LEGAL (999088888 kmglegaldelhi@gmail 30.05.2025
SENARO CONSTRUCTION INDIA| .com
IPVT LTD VS VANDANA DEVI
ICS(COMM) 314/2025 04.06.2025 IDEVSONS TIMBERS VS DELCOKUNAL 9518200090 lconnect@kunalyograj|27.05.2025
INFRASTRUCTURE PROJECTSYOGRAJ verma.in
LIMITED IVERMA
ICS(COMM) 317/2025 05.06.2025 IMS URBAN VILLAGE PROJECTSHARSHIT 7355413418 lharshitgoeli411@gmal03.06.2025
PVT LTD THROUGH DIRECTORGOEL fil.com
IMR. PRATIK RANJAN VS M/S
IVALUEONE GREENTECH PVT]
LTD.




NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
ID FILING

S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER
REGISTRATION RESPONDENT NAME MOBILE

NUMBER

ICS(COMM) 1318/2025 05.06.2025 SRK INGREDIENTS PVT LTD.VSHARPREET 0868233118 luppallawyer@gmail.c[26.05.2025
ISANGEETA MISHRA SINGH UPPAL lom
ICS(COMM) 1321/2025 05.06.2025 VK CONSULTANCY THROUGH ITSSHOBHIT 8879905568 shobhit.reen7@gmail.[27.05.2025
ISOLE PROPRIETOR MR VISHALREEN lcom
KUMAR SINGH VS APTECH]
LIMITED
TOTAL 578




IST OF CASES WHERE E-PAYMENT OF COURT FEES WAS MADE DURING THE MONTH OF JUNE-2025.

DISTRIC COURT CASETYPE CASENUMBER DATE OFPETITIONER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER
NAME

ISH. VIDYA PRAKASH/ SH.[CENTRA[301, Extension[Recovery ICS COMM-+03.06.2025 ISHIV ELECTRIC|DEV 9811384868  [advocatevarunh(02.06.2025
ISANJEEV KU! Block, Tis| 653/2025 S. PUBLICJPRAKASH lans@gmail.com|
IAGGARWAL, DISTRICT] [Hazari Courts,| [WORKS IPACHAURI
VUDGE (COMMERCIAL Delhi IDEPARTMENT
ICOURT)-01
1301, Extension[Recovery ICS COMM-05.06.2025 ISHIVANGI ISATYENDE (9811161525 sksingh116 @gm|04.06.2025
IBlock, Tis| 663/2025 IAGGARWAL VS|RA KUMAR| lail.com
[Hazari Courts,| [MUNICIPAL ISINGH
[Delhi ICORPORATION
|OF DELHI
1301, Extension[Recovery ICS COMM-+06.06.2025 IKAILASH WAL SAHAI9899389928 [jai@jsechamberf05.06.2025
[Block, Tis| 669/2025 ICHAND GUPTAENDLAW Is.com
[Hazari Courts,| S. NEETI|
[Delhi ISHARMA
1301, ExtensionfRecovery ICS COMM-{13.06.2025 IKUNDAL LAIJASHUTOSH 9999666398  [ashutoshnagar [12.06.2025
Block, Ti 687/2025 S. RANINAGAR (@analaw.in
[Hazari Courts,) JALANKAR
[Delhi WEWELLERS
ILTD.
301, ExtensionRecovery CS COMM-13.06.2025  [R.K. GOETjA.K. 9871441764  faktrivedilawoffi12.06.2025
[Block, Ti: 688/2025 JABHAY KUMAR[TRIVEDI lces@gmail.com
[Hazari Courts,| JAIN VS|
[Delhi [MUNICIPAL
[CORPORATION
|OF DELHI
301, ExtensionfRecovery ICS COMM-13.06.2025 IKALU RAM VS|RAJESH 9716444576 rajeshkumarho [12.06.2025
[Block, Tis| 689/2025 ISHRI ~ CHANDKUMAR dago@gmail.c
[Hazari Courts,)| ISINGH I[HOODA m
IDelhi
2 |SH. RAJESH KUMARICENTRARB06 ICS (COMM) S 02-06-2025  [YOGESH Jatin 9953283177,  [jka.legal@gmail30.05.2025
IGOEL, DISTRICT JUDGEL ((COMM)/648/2025 IAGARWAL Vs |Aggarwal(P) Lcom
COMMERCIAL COURT) ARESH b
o2 IKUMAR JINDAL
1306 ICS (COMM)/ [CS 02-06-2025 [M/S A TO ZLOVEKESH (9891947575 lovekesh27@g [22.01.2025
((COMM)/649/2025 ICHEMICLALS ~|AGGARWA mail.com
Vs SUSHEEKIL(P),
IKUMAR
1306 ICS (COMM)/ [CS 06-06-2025  |RAJESH KUMAR[Ajay Kumar9968394317  |advajayyadav20/02.06.2025
((COMM)/668/2025 [YADAV Vs |Yadav(P), (@gmail.com
ISHRIRAM
IGENERAL
INSURANCE
ICOMPANY LTD
1306 ICS (COMM)/ [CS 06-06-2025 [MOHAMMED  [Tanvir 9205618242  [advyagyesh@g [03.06.2025
(COMM)/667/2025 JASAD SIDIQUI [Nayar(P), Imail.com
[Proprietor
[Fortune Metacast]
Vs PANKAJ
WAIN Proprietor]
L g PYORR!
06 ICS (COMM)/ [CS 09-06-2025 |DHARMENDER [NAVEEN (9811143319 ladvocaterky @g |04.06.2025
(COMM)/670/2025 IKUMAR Vs [SHARMA(P) ail.com
ISOHAN LAL I
06 ICS (COMM) ICS 09-06-2025  |CROCS INC Vs [Shravan 6201970125 unitedmark@u [04.06.2025
(COMM)/672/2025 IASHOK KUMAR [Bansal(P), itedandunited.
lcom
13 [MS. DEVENDER KUMARICENTRA[303, ExtensionSuit forCS COMM]|02.06.2025 M/S A TO ZILOVKSH 9891947575 ILOVKESH27@ [22.01.2025
[SHARMA, DISTRICTIL [Block, TisRecovery 645/2025 CHEMICAL VSAGG GMAIL.COM
PUDGE, COMMERCIAL [Hazari Courts,| ILIFE GUARD|
ICOURT-03 Delhi IPHARMA P.LTD
303, ExtensionSuit forlCS COMM]|02.06.2025  [BANK OFRAJIV 9205290440  [RRANJANADV [29.05.2025
[Block, Tis[Recovery 646 /2025 IMAHARASHTRA|[RANJAN OCATE@GMAI
[Hazari Courts,| VS VIPIN IL.COM
IDelhi IKUMAR
1303, Extension|Suit folCSCOMM 656/2025[04.06.205 IM/S B.DIDEEPAK 9999980081 [DEEPAKYADA [07.05.2025
[Block, Tis[Recovery ICREDITS LTD|YADAV 'ADVOCATE@
[Hazari Courts,| VS MR. SUNIJY IGMAIL.COM
[Delhi IKR. PANDEY




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|

NAME FEES

1303, ExtensionSuit CS COMM]|09.06.2025 JADITYA INOD 9871332204 INODCHAUH|30.05.2025
[Block, Tis[Recovery 674/2025 ISHARMA VSCHAUHAN IANQ42017@G
[Hazari Courts,) ISMT. VIMLA| IMAIL.CO
IDelhi IDEVI
1303, ExtensionSuit forCS COMM]|13.06.2025 IPURSHOTAM  [RAJNESH (9990427146 OT PROVED [06.05.2025
[Block, Tis[Recovery 680/2025 IDASS SABLANIAKANT
[Hazari Courts,) S ASHOK]
IDelhi ILATHER
1303, ExtensionfSuit forlCS COMM]|13.06.2025 ISTATE BANK OFA.K.ROUT (9999132159  [AKROUTADVO(06.06.2025
Block, Tis[Recovery 681/2025 [[NDIA e ICATE@GMAIL,
[Hazari Courts,| ILAKSHAY ICOM
IDelhi ISODHI
4 MS ANIL KUMAR|CENTRAROOM NO.304 [RECOVERY ICS 03-06-2025 |[DIMPLE KEDIA [Hardik 7859984398  fadvocatehardik [28.05.2025
[SISODIA, DISTRICTL (COMM)/650/2025 Vs HARJEET|Aggarwal(P) laggarwal @gmai|
PUDGE, COMMERCIAL ISINGH b .com
ICOURT-04
I5 [SH. MANOJ KUMARICENTRA 305 IRECOVERY ICS 04.06.2025 State Bank OfTIRATH 0.9643228307 [Emailid- [22-05-2025
IDISTRICT JUDGEL (COMM)/660/2025 [[ndia Vs Jackson[LAL ladvtirathagmail|
COMMERCIAL COURT) Hohn Bodra [YADAV(P), l.com
5
Bos RECOVERY _ [CS 00.06.2025 [SHRI __ FAZLUANANT 9811031736  |N/A lo2-06-2025
(COMM)/677/2025 REHMAN Vs [RAO(P),
ISHRI ISMAIL
IBEG

6 [SH. NEELAM SINGH, DJ|ICENTRAl10 ICS ICS 02-06-2025 [M/S  SAKARNIJUNEANK (981276250 laor.JUNEank@ [26.05.2025
ICOMM-06 TIS HAZRIL (COMM)/642/2|(COMM)/642/2025 IPLASTER JAGGARWA lgmail.com
ICOURT CENTRAL DELHI 025 (INDIA) PVTIL(P),
ILTD Vs RADHA|
IGUPTA
k1o ICS ICS 02-06-2025  |[SMT SUSHILA [Rajesh 9716444576  [rajeshkumarho [16.05.2025
(COMM)/643/2|(COMM)/643/2025 s SHRI DATAJKumar dago@gmail.c
lo25 IRAM [Hooda(P), m
k10 ICS ICS 03-06-2025  [M/S SETHIVIJAY 9599701116 ladvyadavvijay [26.05.2025
(COMM)/651/2 |(COMM)/651/2025 ISALES [YADAV (@gmail.com
025 [CORPORATION
THROUGH ITS|
IPROPRIETOR
[HARMEET
loTaToTT xze ag
k1o ICS ICS l04-06-2025 |SH SHRI K. 9717266278 imanoj28gahlau [28.05.2025
(COMM)/655/2|(COMM)/655/2025 "HAUDHARY |GAHLAUT t@gmail.com
025 [Vs SH]
5URPREET
ISINGH GULATI
k10 ICS ICS 05-06-2025 [M/S  MODSALmanu 9810019309  |manusisoddiay [27.05.2025
(COMM)/661/2|(COMM)/661/2025 IFROZEN FOODSsishodia(P), [7@gmail.com
lo25 (P) LTD Vs M/S|

[PRIMUS  AGR(
[FOOD EXPORTS|
IPVT LTD AND

Do
k10 ICS ICS l05-06-2025  [RELAXO [Manoj 9868650379  [manojkr._singh[26.05.2025
(COMM)/662/2|(COMM)/662/2025 IFOOTWEARS [Kumar(P), l@hotmail.com
025 ILTD Vs ASHOK]
IKUMAR
u1o ICS ICS 06-06-2025  [BANK OFGovind 9718618928  [govind19Feb@g(03.06.2025
(COMM)/664/2|(COMM)/664/2025 IBARODA Vs [Pandey(P), imail.com
025 IDAHIYA AND|
CHHIKARA PVT|
ILTD
k1o ICS ICS 09-06-2025 ILALIT KUMARNAVED 9968363291 naved.azam@g [04.06.2025
(COMM)/675/2|(COMM)/675/2025 IPROP OF M/SAZAM mail.com

025 LALIT
IASSOCIATES Vs
DELHI URBAN]|
ISHELTER
IMPROVEMENT
BOARD ~ AND)
IORS




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|

NAME FEES

7 |SH. MUKESH KUM ICOURT ROOMICIVIL SUIT  [EX. (COMM)|09.06.2025  |[MOHAN  LAI] 26.05.2025
IGUPTA, DISTRICT JUDGE,|L 302 l299/2025 IGOEL VS|
ICOMMERCIAL COURT-07 [INVICTA MEDIA|
IPVT. LTD.
ICOURT ROOMICIVIL SUIT [EX. (COMM)|10.06.2025 ICICI BANK LTDMANISH 9560084640 [ADVMANISHY [27.05.2025
1302 301/2025 VS AMANDEEP[YADAV IADAVO1@GMA|
ISINGH IL.COM

ICOURT ROOM|CIVIL SUIT IMISC. DJ 480/2025[26.06.2025 IDULI CHANDIANSHUL 9899998243  [aropjain@gmailjo5.06.2025

1302 [NARAIN  DASSJAIN l.com
S M/S AROMA|
ISPICE
INDUSTRY
8 [SH. GORAKH NATH|CENTRA[ROOM NO.308 [RECOVERY ICS 03-06-2025 [SBIVS. SAGAR |ASHISH 9891223874 fashishbatra@ga30-05-2025
IPANDEY, DISTRICT|L ((COMM)/654/2025 IBATRA Imil.com
PUDGE, COMMERCIAL
ICOURT
[ROOM NO.308 [RECOVERY _ [CS 04-06-2025  [GOPAL CHAND|YASHWANT9310096440 |ADVYASHWA [23-01-2025
((COMM)/659/2025 IAGGARWAL VS/SINGH INT@GMAIL.C
INEHA GOEL loM
[ROOM NO.308 [RECOVERY _ [CS 00-06-2025  [SUNIL MEHRARAHUL 9350633101 |NA b6-12-2024
((COMM)/678/2025 S. YOGESHKUMAR
IGAMBHIR INGH

9 [SH. DEEPAK GARG,|CENTRA 309 THIRDICS(COMM.) ICS 02-06-2025  [LEVI STRAUSSShravan 19990605966 [UNITEDMARK [23.05.2025
IDISTRICT JUDGE,L [FLOOR (COMM)/647/2025 IJAND COM Vs [Bansal(P), (@UNITEDAND
ICOMMERCIAL COURT-09 [EXTENTION JASHOK KUMAR [UNITED.COM

[BLOCK
1309 THIRDOMP (IYOMP (Do3-06-2025  [Rahul Bhargava [ALOK 9818489589  [Office@rajinderf26.05.2025
[FLOOR (COMM.) ((COMM)/474/2025 Vs M/s NeoBHATT(P), lsingh.co.in
[EXTENTION IDevelopers  Pvi|
[BLOCK [Ltd
1309 THIRDOMP (IYOMP (Dj03-06-2025  [Rahul Bhargava [ALOK 9818489589  [Office@rajinderf26.05.2025
IFLOOR (COMM.) (COMM)/473/2025 Vs M/s NeoBHATT(P), lsingh.co.in
[EXTENTION [Developers  Pvt
[BLOCK ILtd
1309 THIRDOMP (DloMP (Djo3-06-2025  [Harmeet  SinghlALOK 9818489589  [Office@rajinderf26.05.2025
[FLOOR (COMM.) (COMM)/472/2025 [Kapoor Vs M/sBHATT(P), lsingh.co.in
[EXTENTION INeo Developers|
[BLOCK [Pvt Ltd
1309 THIRDEXECUTION  [Execution 04-06-2025  |Ajay prakashfSandeep 98104-74101
[FLOOR (COMM.) (Comm)/293/2025 lgupta Vs Sanjaypindal(P),
[EXTENTION jain
[BLOCK
1309 THIRDOMP (IYOMP (D[0o9-06-2025  [SGS INDIA PVIIVEERA 858694645,  |phairavisn@sagf05.06.2025
[FLOOR (COMM.) (COMM)/491/2025 ILTD Vs BureauMATHAI(P),8805594425 falegal.in,
[EXTENTION f Indiarn veeramathai@s
[BLOCK Standards lagalegal.in
1309 THIRD|ICS(COMM.) ICS [13-06-2025 ILal Man Gupta [Ankit 9717355900  [gauravsethi1977004.06.2025
[FLOOR ((COMM)/686/2025 Vs Hitesh/Mehta(P), (@gmail.com
[EXTENTION [Sarvaiya
[BLOCK
09 THIRD|CS(COMM.) ICS 13-06-2025 M/S HELPLINEBHANU 9968165990  [ssrinetassociate|05.06.2025
[FLOOR (COMM)/682/2025 [PUBLICATION |[MOHAN(P), (@gmail.com
[EXTENTION IPVT LTD|
[BLOCK THROUGH ITS|
IDITRCTOR

IMANISH SINGH
Vs ASHISH]




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|

NAME FEES

1309 THIRDICS(COMM.) ICS 13-06-2025 [Pawan Bansal Vs[satyendra [9811161525 lsksinghll 3.06.2025
[FLOOR ((COMM)/685/2025 [Municipal umar 6@gmaii .com
[EXTENTION ICorporation  offsingh(P),
[BLOCK IDelhi
09 THIRDICS(COMM.) ICS 13-06-2025 IMBD ALCHEMIE[Rakesh(P), 9971719499 INA [29.05.2025
[FLOOR (COMM)/684/2025 IPVT LTD Vs
[EXTENTION XFORD
[BLOCK [CONVENT
ISCHOOL
1309 THIRDICS(COMM.) ICS 13-06-2025 JANAND SINGH [KARTIK 18368060024 dvocatekartikg|10.06.2025
[FLOOR (COMM)/683/2025 s SANJAMJAIN(P), 8@gmail.com
[EXTENTION ISINGH
[BLOCK
1309 THIRDICS(COMM.) ICS 06-06-2025 [NARINDER IBHUMIKA (95608 2780S [shailendra@sbali5.05.2025
[FLOOR (COMM)/666/2025 ISHAH Vs SAIGUPTA lssociates.in
[EXTENTION ICREATION
[BLOCK
09 THIRDMISC. DJ IMISC. 11-06-2025 IPULAK TRADEX|SAURABH (9599862350 [advocatemishral
[FLOOR IDJ/478/2025 IPVT LTD Vs JIYAMISHRA lo2@gmail.co
[EXTENTION IALIAS ZIYA m
[BLOCK I[ENTERPRISES
1o [SH. AJAY PANDEY ,CENTRA|307 (Civil ICS 09-06-2025  [UNION BANKALOK 9911000126 JALOK.ADV200 [05.06.2025
[DISTRICT JUDGE,L (COMM)/676/2025 IOF INDIA Vs [KUMAR(P), 1@gmail.com
ICOMMERCIAL COURT IBHOLA SINGH]
[RAWAT
307 (Civil ICSDJ/661/2025 [23-06-2025 |[KULDEEP [Rahul 8750883003 LA [23.06.2025

[CHAUDHARY  [Chauhan(P),
s SDM (CIVI[

ILINES)
07 (Civil ICS 23-06-2025 |PUMA SE Vs [Prachi 9911703098  [prachi.gupta@pf05.05.2025
(COMM)/691/2025 Peetendra Singh{Gupta(P), lamslegal.com

lias Jeetu Gurjar

07 ICivil ICS 23-06-2025 [PUMA SE Vs [Prachi 9911703098  [prachi.gupta@pf05.05.2025
(COMM)/690/2025 IDINESH IGupta(P), lamslegal.com
IBINDAL and)
JANR
1307 ICivil ICS DJ/662/2025 [24-06-2025  [SMT HEMAJRahul 9868068529  [rahulkadyan20 [19.06.2025
[HOLANI Vs ShlKadyan lo8@yahoo.com
ISUDESH
[HOLANI
1307 [Civil ICS DJ/663/2025 [24-06-2025  [Narender KumanGhanshyam [NA INA 18.06.2025
[Sharma Vs ArunafDass
ISharma ANRSMT|Sharma
[HEMA HOLANI
Vs Sh SUDESH]
I[HOLANI
11 [SH. S.S RATHI, DISTRICTICENTRA|COURT ROOMICS (COMM) ICS l03-06-2025  [BANK OFGeetanjali (8588821631  |Advocate.134@ [30.05.2025
PUDGE, COMMERCIALJL 1310 (COMM)/652/2025 IBARODA Vs [sharma lgmail.com
ICOURT [Mahender Kumar
ICOURT ROOMICS (COMM) ICS 04-06-2025  [Miscellaneous VsSurender 999993833 surendersuparnf26.05.2025
1310 (COMM)/658/2025 M/s PRAMOD |tyagi (@gmail.com
[TELECOM
IPRIVATE
ILIMITED
ICOURT ROOMCS (COMM) ICS 09-06-2025  [PUNJABI JAnshima 9811059395  |puris_1@yahoo [24.05.2025
1310 (COMM)/679/2025 [CHAAP CORNERJPuri l.co.in
[PRIVATE
ILIMITED Vs
IPUNJABI
ICHAAP CORNER|
iz [SH. RAVINDER BEDIL/CENTRA}01 IOMP I COMM |469/2025 03.06.2025 IKARAN GROVERABHINAV 9810196968  |ADV.ABHINAV
[DISTRICT JUDGE,L V/S SARKAR|GARG IGARG@GMAIL|
ICOMMERCIAL COURT ISION .COM
ICULTURE
IMEDIA

ISERVICES LLP




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|

NAME FEES

uo1 MP I COMM |[477/2025 03.06.2025 M/S IRAJINDER (9818489589 [OFFICE@RAJI
WAGMOHAN ISINGH [NDERSINGH.C
[ENTERPRIS LLP| 0.IN
/S M/S NEO|
IDEVELOPERS
[PVT LTD

uo1 MP I COMM [478/2025 03.06.2025 M/S IRAJINDER (9818489589 [OFFICE@RAJI
WAGMOHAN ISINGH [NDERSINGH.C
[ENTERPRIS LLP| 0.IN
/S M/S NEO|
IDEVELOPERS
[PVT LTD

uo1 [OMP I COMM [479/2025 03.06.2025 M/S IRAJINDER (9818489589 [OFFICE@RAJI
WAGMOHAN ISINGH [NDERSINGH.C
[ENTERPRIS LLP| 0.IN
/S M/S NEO|
IDEVELOPERS
IPVT LTD

ko1 [OMP I COMM [480/2025 03.06.2025 IRAMA KAPOOR[RAJINDER (9818489589 |OFFICE@RAJI
/S NEOSINGH INDERSINGH.C
IDEVELOPERS 0.IN
IPVT LTD

ko1 JARB.A.COMM |3/2025 04.06.2025 ISATYAM IPANKAJ 19811253529 IPASNKAJ@FO
IPOLYKNITS V/SMEHTA IRTUNE
[EXCEL  VINYL [LEGAL.IN
[COATINGS PVT|
ILTD

ko1 IMISC DJ 463/2025 06.06.2025 IK.C.KHANDELW [SACHIT 19999130288  [KCGANDPART
AL V/S M/SGUPTA ERS@GMAIL
ISAWARIYA .COM
ICOLLECTION

ko1 [EX COMM 297/2025 06.06.2025 ICITY SWEEPSARAD 19958178853 ISARADKSUNN
ISERVICES  LLPKUMAR [Y@GMAIL.CO
/S MUNICIPALJSUNNY (M
[CORPORATION
|OF DELHI

uo1 [EX COMM 208/2025 06.06.2025 ISAVITRI  DEVIAYUSH 9818621176 IADVAYUSH
IGUPTA V/S NWMITTAL [MITTAL@GMA|
INDIA IL.COM
JASSURANCE CO||
ILTD

uo1 MP I COMM [490/2025 06.06.2025 M/S AB[RAJINDER (9818489589  |OFFICE@RAJI
[BROOKEL PVTISINGH [NDERSINGH.C
LTD V/S M/S| 0.IN
INEO
IDEVELOPERS
[PVT LTD

ko1 ICS COMM 665/2025 06.06.2025 [RAT SAHIBANKUR 9891051888  JANKUR.MAHI [29.05.2025
[LAXMI NARAINMMAHINDR INDRO@KRED-
ICHARITABLE |0 JURE.IN
[TRUST & ORY
/S NEELAM|
IKUMAR

ko1 [MISC DJ 466/2025 06.06.2025 ISHRI DAYA RAMMOHAR 9213392006  [KMSLAWCHA
IGOYAL V/SSINGH [MBER@GMAI
IRADHA IL.COM
JAGGARWAL

lio1 [cs comm 673/2025 00.06.2025 [UNION  BANKJALOK 9911000126 |ALOK.ADV200 05.06.2025
IOF INDIA V/SKUMAR 1@GMAIL.CO
ISANJEEV M
[KUMAR

h3 [SH. M.K NAGPALJCENTRA[COURT ROOM[CIVIL SUIT __ |EX. (COMM)[02.06.2025  [NEERAJ PANKAJ  [9811070396  |pankajkotrao34jna
IDISTRICT JUDGE,L ko2 288/2025 IAGGARWAL VSROY (@gmail.com
ICOMMERCIAL COURT MCD [KOTRA

ICOURT ROOM|CIVIL SUIT [EX. (COMM)02.06.2025 IAGGARWAL IPANKAJ 9811070396  [pankajkotrao34jna

ho2 289/2025 IASSOCITES VSROY (@gmail.com
MCD IKOTRA
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s Vikrant Malik

ROOM|CIVIL SUIT  [OMP(I) COMM[03.06.2025  PAGMOHAN RAJINDER [0818489989  [office@rajinder
ko2 l475/2025 [ENTERPRISES [SINGH singh.co.in
ILLP VS NEO|
IDEVELOPERS
IPVT. LTD.
ICOURT ROOM[CIVIL SUIT IOMP(I) COMM]|03.06.2025 [ZAINAB IDEWAN 8882754440 [service@dewan na
ko2 l476/2025 [BUKHARI e ladvocates.com
IROYAL CASA
ICOURT ROOM|CIVIL SUIT ICS(COMM) 04.06.2025 IAMANDEEP rajeev 9212002825  [advrajeevupadh(31.05.2025
ko2 657/2025 ISINGH ANANDpupadhyay layay84@gmail.
S TOTAL fcom
IGRAPHIC PRINT]
ISOLUTION
ICOURT ROOMICIVIL SUIT [EX. (COMM)[04.06.2025 M/S DIGVIJAYVIVEKANA |na [vivekanandlaw [na
ko2 204/2025 ISANITATION VSND (@gmail.com
IDELHI JAL
[BOARD
iy [SH. ASHUTOSH KUMARJWEST Ics cs 03-06-2025 [ISHA SHARMA[PAWAN 9810775051  |prashantbatra; [25-05-2025
IDISTRICT JUDGE (COMM)/491/2025 PROP OF M/SSWAMI(P), 6@gmail.com
COMMERCIAL COURT) ISHA
INDUSTRIES Vs
ICASTLE VALVES
ILIMITED
InArTon
[OMP IOMP (Djo3-06-2025 HERMAL [Saurav 18954377855 sauravyadavri@[30-05-2025
(COMM)/718/2025 IENGINEERS |Singh lgmail.com
IAND [Yadav(P),
INSULATORS
PVT LTD Vs
IGNCTD
ICS ICS 05-06-2025  [M/S [Tarun 9999199160  [advtarunsharm [15-04-2025
(COMM)/510/2025 IMEMBRANE [Sharma(P), la24@gmail.co
IDECORS Vs m
IM/S VGAUR|
[INTERIORS
ICS ICS 06-06-2025  [Bank of Baroda [Davinder (9868740548 [advocatedavind [27-05-2025
(COMM)/516/2025 s SUMITKumar(P), erkumar1986@
IGOUTAM lgmail.com
h5 [MS. VINEETA GOYAL|WEST ICS/(COMM)  |492/2025 03.06.2025 IM/S BALAJIVIJAY VATS|9582828322  [advocatevijayva[30.05.2025
IDISTRICT JUDGE| IENGINEERS VS| [ts789@gmail.co|
COMMERCIAL COURT)- IM/S MEDICAL
02 IPRODUCT
ISERVICE
ICS/(COMM)  493/2025 03.06.2025  [RISHI ~KUMARA.K. SINGH 9654546133  [ajay19jan73@g [20.01.2025
IVS. OKAYA| imail.com
[POWER PVT)
ILTD
ICS/(COMM) |501/2025 04.06.2025 IARYA SAMAJVINEET 9210092100  [advocatebahl@ [10.10.2024
IMANDIR VS/BAHL otmail.com
ISARABJIT
ISINGH
ICS/(COMM)  |502/2025 04.06.2025  [DISHA GLOBALIPRABHJOT 8588893062 |adv.prabhjotdhif24.04.2025
[EXIM VSSINGH lon@gmail.co
IDIVYANSH [DHILLON
ISTEEL TRADERS|
[CS/(COMM)  |503/2025 05.06.2025  [CALPRO IDIWAN 9868359114  [diwankaliig9o [02.06.2025
ISPECIALITIES [SINGH (@gmail.com
IPVT LTD VS|CHAWLA
ISUPER MARCHE|
137 TRADERS
16 |SH. RAGHUBIR SINGH,WEST [Execution 09-06-2025  [RAVI KANTNot [Not Mentioned [Not Mentioned
IDISTRICT JUDGE ((Comm.)/191/2025 IMANGA VsMentioned
COMMERCIAL COURT)- IMAJIDUL
3 INISHA
IOMP (D[28-06-2025  [Shubham satishiNot [Not Mentioned [Not Mentioned
(COMM.)/735/2025 chandra tripathiMentioned
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7 [SH. SANJEEV|WEST MP (I) COMM [OMP (Do3-06-2025  [Yes Bank Ltd VSLALIT 8130383143 [lalitpandeyadv
JAGGARWAL,  DISTRICT]| ((COMM.)/715/2025 RAJESH KUMARPANDEY (@gmail.com
PUDGE (COMMERCIAL ISHWAKARMA
ICOURT)
ICS (COMM) ICS 04-06-2025  |BANK OFDEEPA 9312292558  [advocate.deepa.[02-06-2025
((COMM)/498/2025 IBARODA VSGUPTA lgupta@gmail.c
IChandra Pratap| m
ISingh And Ors
ICS (COMM) ICS 04-06-2025  [MS GOLDEN|C P MALIK (9212057049  [cpmalikl@gmai [23-05-2025
(COMM)/499/2025 ISPARROW .com
INDIA
IENTERPRISES
Vs DEEPAK|
[VERMA
IOMP (I) COMM|CS 04-06-2025  [MS GOLDEN|C P MALIK 9212057049 [cpmalikl@gmai [23-05-2025
(COMM)/500/2025 ISPARROW .com
INDIA
I[ENTERPRISES
Vs RENU|
ISHARMA
[OMP (I) COMM [OMP (Djo4-06-2025  [SHRIRAM [SUNNY 9910574027  Jalbuslawflrms [NIL
(COMM.)/727/2025 IFINANCE IARORA (@gmall.com
ILIMITED V:
JAMIT GULIA
[OMP (I) COMM [OMP (Djo4-06-2025  [SHRIRAM [SUNNY 9910574027  Jalbuslawflrms  [NIL
((COMM.)/728/2025| IFINANCE IARORA (@gmall.com
ILIMITED A%
IARSAL BILAL
ICS (COMM) ICS 05-06-2025 |[ROBIN  SINGH|VINAY 9914029491 vinaykumarbha [31-05-2025
(COMM)/504/2025 s IBHASIN sin@gmail.com
ILAKHVINDER
IKAUR
ICS (COMM) IOMP (Djo5-06-2025  [SHRIRAM [SUNNY 9910574027  [albuslawflrms [NIL
((COMM.)/730/2025| IFINANCE IARORA (@gmall.com
[LIMITED V:
[TARUN
IKATARIA
[OMP (I) COMM|CS 06-06-2025  [GOLDEN IC P MALIK (9212057049 pmalikl@gmai j03-06-2025
(COMM)/514/2025 ISPARROW .com
[INDIA
I[ENTERPRISES
Vs GREEN|
ISTUDIO
ICS (COMM) ICS 06-06-2025 |SHUBHAM IAMIT 9818033445 |amit.tayal23@g[09-05-2025
((COMM)/515/2025 IGARG PROP OHTAYAL imail.com
IM/S RAI IMPEX]
's ATUL VERMA|
[PROP OF M/S
IATUL
hiaoumny
IOMP (I) COMM|CS 09-06-2025  [BESTIME [SHIVEN 7838443353 |advshivenbangafi7-05-2025
(COMM)/517/2025 [TRADING [BANGA (@gmail.com
ICOMPANY
IPRIVATE
ILIMITED Vs
[Family ~ Health|
Ilacniea]
18 [SH. AJAY GUPTA |WEST ICS ICS 02-06-2025  [OZONE [Surinder 9311325398 [surindersgl@g [28.04.2025
IDISTRICT JUDGHE (COMM)/485/2|(COMM)/485/2025 IOVERSEAS ISingh mail.com
COMMERCIAL COURT) 025 [PRIVATE
ILIMITED V:
Deepak  Gupt:
trading as M/
I RV
ICS 03-06-2025  [Hari Nath|Ankit 9015505737  [niyamamlawoff [30.05.2025
(COMM)/490/2|(COMM)/490/2025 Srivastava Vs[Kumar ices@gmail.co
025 ISNNR Private| Im
Limited
Misc Misc DJ/576/2025 [04-06-2025  [Raj BaboofSiddhartha 9811087543  [siddharthayada [23.05.2025
IDJ/576/2025 [Nischal VsYadav vadvocate@gm
Sukhwinder lail.com
Singh
ISukhvinder Singh|
Misc Misc DJ/577/2025 [04-06-2025  [Raj BabooSiddhartha (9811087543  [siddharthayada [23.05.2025
IDJ/577/2025 Nischal VsYadav vadvocate@gm
Sukhwinder lail.com
Singh
[Sukhvinder Singh
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ICS ICS 05-06-2025  |Ajay Kohli  Vs[Rohit 9810243904  [Rkm_mo 2.06.2025
(COMM)/505/2|(COMM)/505/2025 [M/s Solar SmithlKumar Modi| i(@rediffmail.
025 [Energy Pvt Ltd om
ICS ICS 05-06-2025  [M/s Karytron|Rohit 9810243904  [Rkm_mo 2.06.2025
(COMM)/506/2|(COMM)/506/2025 [Electricals PvtKumar Modi| |di(@rediffmail.
025 ILtd Vs M/s Solar fcom
ISmith Energy Pvi|
ILtd
ICS 05-06-2025 [PUNJAB Parikshit 9868873986 [pmahipalog@g [03.06.2025
(COMM)/507/2|(COMM)/507/2025 INATIONAL Mahipal ail.com
025 BANK %
ISHAL
ICS ICS 05-06-2025 |A anjeev 9811129304 litigation@sing [27.05.2025
(COMM)/508/2|(COMM)/508/2025 [BIODEGRADABLSingh associates.com|
025 IE PRODUCTS|
IPVT LTD Vg
IDHANSAGAR
IMACHINERY
LT - -
lOMP (T}OMP (Dlo9-06-2025 |SHRI  RAJESH[Shiven 7838443353  [advshivenbanga|
(COMM.)/732/ |(COMM.)/732/2025] IGUPTA VsBanga (@gmail.com
2025 [HomeSpoon
[Food Industries
Private Limited
flo [SH. NARESH KUMARWEST [Execution [Execution 02-06-2025  [RAJESH ARORA|
IMALHOTRA, DISTRICT (Comm.)/186/2|(Comm.)/186/2025 s PAWAN|
PUDGE (COMMERCIAL 025 IAGGARWAL
ICOURT)
ICS ICS 02-06-2025  [M/S SIRCAIPARTH 9810866704 |OFFICEOFPAR|[30-05-2025
(COMM)/486/2|(COMM)/486/2025 PAINTS  INDIASHARMA THSHARMA@
025 ILTD Vs P G KALE| IGMAIL.COM
JAND SONS
ICS ICS 02-06-2025 [M/S BIKRAMJITINAGENDRAB510005604 [NPSINGHAND [29-05-2025
(COMM)/487/2|(COMM)/487/2025 PURE LIQUORS|PRATAP JASSOCIATES @
025 [PRIVATE INGH IGMAIL.COM
ILIMITED A%
[[CICI LOMBARD|
IGENERAL
IO ANIOD o0
ICS ICS 03-06-2025 [M/S  VIRMANIAMIT 18920634302 [02-06-2025
(COMM)/494/2|((COMM)/494/2025 IPAINTS VSKUMAR
025 [Hubbit
IOMP (DIOMP (Djo3-06-2025  [Yes Bank Ltd VSLALIT 8130383143  [LALITPANDEY |03-06-2025
(COMM.)/722/ (COMM.)/722/2025| JAAESHA IPANDEY IADV@GMAIL.
2025 IAAESHA ICOM
IOMP (IYOMP (Do3-06-2025  [Yes Bank Ltd VSLALIT 8130383143  [LALITPANDEY |02-06-2025
(COMM.)/723/ [(COMM.)/723/2025 IMUSTAKEEM  [PANDEY IADV@GMATIL.
2025 IMUSTAKEEM ICOM
IOMP (IYOMP (Do3-06-2025  [Yes Bank Ltd VSLALIT 8130383143  [LALITPANDEY |02-06-2025
(COMM.)/724/ [(COMM.)/724/2025 IGURNAM IPANDEY IADV@GMATIL.
2025 ISINGH ICOM
ICS 04-06-2025 [MACRAAN INITESH 8826747120 JITEJHAOG@ [03-06-2025
(COMM)/496/2|(COMM)/496/2025 [TELECOM KUMAR IGMAIL.COM
025 ISERVICES PVT]
ILTD Vs ANGEL
ISOLUTIONS
ICS ICS 04-06-2025  [BANK OHDEEPA 9312292558  JADVOCATE.DE|03-06-2025
(COMM)/497/2|(COMM)/497/2025 BARODA VSGUPTA [EPA.GUPTA@
025 IGulab Majithia IGMAIL.COM
Misc Misc DJ/580/2025 [04-06-2025  [Shree Shyam{SAGAR 8572822674  [SAGARNANDA [03-06-2025
IDJ/580/2025 [Trader \E ILZK@GMAIL.C]|
famocon oM




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|
NAME FEES

MP (IYOMP (Do4-06-2025  [Yes Bank Ltd V: 8130383143  [LALITPANDEY |03-06-2025
(COMM.)/726/ (COMM.)/726/2025 RAMESH [PANDEY IADV@GMAIL.
2025 ICHOUHAN ICOM
[Execution [Execution l05-06-2025  [MS BLISS|
(Comm.)/189/2|(Comm.)/189/2025 IREFRIGERATIO
025 IN P LTD Vs
ISATYA NARAIN|
ISHARMA
ICS ICS 05-06-2025  [VASON IMANEESH (9911315304 JASCENTLAWF [03-06-2025
(COMM)/509/2(COMM)/509/2025 IPRINTOPACK  [GUMBER TRM@GMAIL.
025 IPRIVATE ICOM

ILIMITED Vs
ILovyam  Udyog|
land Packers

ICS ICS 06-06-2025 [Union Bank offHARI 9818038911  [HKA.DELHI@ [04-06-2025
(COMM)/512/2 |(COMM)/512/2025 [ndia Vs ZahifKISHAN IGMAIL.COM
025 |Abbas
ICS CS 06-06-2025  [Bank of BarodaDAVINDER (9868740548 |ADVOCATEDA [04-06-2025
(COMM)/513/2 |(COMM)/513/2025 [Vs Dinesh Kumar KUMAR INDERKUMA
025 [R1986@GMAIL)

L.COM

[Ex.COMM {Ex.COMM - Award09-06-2025 [LEVIS STRAUSS|

IAward by Arblby Arb| IAND CO Vg
IComm./26/202 [Comm./26/2025 [MOHD
5 SHAREEF
ICS ICS 09-06-2025 [SHELLZ INDIAPRAMOD (9868920473 [PKAGG.ADV@ [05-06-2025
(COMM)/518/2|(COMM)/518/2025 ILTD VSKUMAR IGMAIL.COM
025 ICHANDRAKALA AGARWAL
M
20 [SH. PULASTYAINEW il ICS(COMM) la42/2025 02.06.2025 I[HARSH JAIN VS/ADV. 19588174061 [NIKITA@RALE[]26.05.2025
IPARAMCHALA, DISTRICTIDELHI IM/S RPLNIKITA IGAL.CO.IN
PUDGE (COMMERCIAL [MAHENDWAS |SETH
ICOURT)-01
i ICS(COMM) la43/2025 02.06.2025 IDEUTSCHE [SURI  ANDg971357074, |LITIGATION@ [05.05.2025
IBANK AG VS|COMPANY (9711066810 ISURICO.IN
IM/S ACH
INFRATECH
IAND ORS.
L ICS(COMM) l452/2025 04.06.2025 IM/S VAYUDOOT[RAKESH (9711749492 INOT [03.06.2025
[MULTI IKUMAR IAVAILABLE

ISERVICES VS|
IALLIANCE  AIR

IAVIATION
ILIMITED

L ICS(COMM) la57/2025 05.06.2025 IDELHI [UPSCALE 8882440743 [INFO@UPSCA [22.05.2025
[NTEGRATED [LEGAL ILELEGAL.COM|
IMULTI-MODAL
[TRANSIT

SYSTEM  LTD|
IVS. M/S TRIG

InpToorne

n ICS(COMM) l456/2025 05.06.2025  [M/S UNIONJRAJENDRA (9312046733  [YADAVRAZEN [30.05.2025
IBANK OF INDIAYADAV (@GMAIL.COM
[VS. SHRI|
[HANUMAN
IPRASAD
1l MP(COMM) [83/2025 05.06.2025 IQBAL  SINGHKUNAL 19910072729 IKHERKUNAL [26.05.2025
SETHI & ORSLIKHER (@GMAIL.COM
S. PRASAD IVH
ICLINIC PVT|
ILTD.
L ICS(COMM) 1468/2025 06.06.2025 IL K PRIMEMR. 7838837246, |SNBLEGAL.LIT|01.06.2025
[TECHNICAL ISANSKAR (9999239545 [[GATION@GM
IPVT. LTD. VS/AGGARWA JAIL.COM
[TELEGRAM F2L. AND MR,
ILLC & ORS. [BHAVYA
[KOHLI
L ICS(COMM) l467/2025 06.06.20258 |CANARA BANKARUN 9811024490 |ARUNDUGGAL}28.05.2025
[VS. ROHITIDUGGAL (@YAHOO.IN

IMATTA
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ICS(COMM) l466/2025 06.06.2025 IGRINGO IDEEPAK 9811192957, |[KOHLI.DEEPA [29.05.2025
[ENTERTAINME [KOHLI 819582063085 |[K@HOTMAIL.
INT LLP VS. MRJASSOCIATE ICOM,
IKIRAT  SINGH|S [M.SHARIQ.K@
IAKA KIRAT GILL| IGMAIL.COM
L [CS(COMM) l465/2025 06.06.2025 [UNION OFROHTAS 9868750997 [RKJAJORIA26 [30.05.2025
[[INDIA VS |KUMAR (@GMAIL.COM
ISHREE = RAMAJAJORIA
ISALES AND|
IORS.
L ICS(COMM) l482/2025 09.06.2025 IPOWER ORJEEVESH (9811617186 VEEVESH@MA(05.06.2025
ISTOCKS PROMEHTA IRENLEGAL.NE]
ICONSULTING T
IPVT. LTD. VS.
[TELEGRAM FZ)
ILLC & ORS.
TEH. BALWANT __ RAINEW b5 [cs [CS [02-06-2025 [Gurvinder 9971357074 [igation@suric [28.05.2025
 ANSAL, DISTRICTDELHI (COMM)/441/2|(COMM)/441/2025 ISuri(P), .in
VUDGE (COMMERCIAL 025
ICOURT)
25 ICS 02-06-2025 [Gurvinder 9971357074 |itigation@suric [27.05.2025
(COMM)/439/2|(COMM)/439/2025 ISuri(P), lo.in
025
25 ICS CS 02-06-2025 (Gurvinder (9971357074 |[itigation@suric [29.05.2025
(COMM)/440/2|(COMM)/440/2025 ISuri(P), .in
025
25 ICS ICS 03-06-2025 [Shreshth 9871206484 shreshth@lawkij01.06.2025
(COMM)/448/2|(COMM)/448/2025 Yain(P), Ins.in
025
25 ICS ICS 03-06-2025 [Sidhant 9899675905 |ASAXENA@U [25.05.2025
(COMM)/447/2|(COMM)/447/2025 [Kumar(P), UMLAW .IN
025
25 ICS ICS 04-06-2025 IS_haurya 9899867235 .sudhinder@ar|22.05.2025
(COMM)/451/2 |(COMM)/451/2025 INirwal(P), |gus-p.com
025
25 ICS 05-06-2025 [Rakesh 98111-88090 [NOT [01.06.2025
(COMM)/454/2|(COMM)/454/2025 IChaudhary( IPROVIDED
025 P),
25 ICS ICS 05-06-2025 Prateek 8800776700  [advprateekbajaji02.06.2025
(COMM)/455/2|(COMM)/455/2025 Bajaj(P), (@gmail.com
025
25 ICS CS 05-06-2025 PUNEANK (9873347330 [JUNEanak [27.05.2025
(COMM)/458/2|(COMM)/458/2025 MAHAJAN( imahajanos@ya
025 P), 00.com
25 ICS 05-06-2025 [SIDDHART (9871588350  |SA9870@GMA [01.06.2025
(COMM)/453/2|(COMM)/453/2025 H IL.COM
025 IAGGARWA
IL(P),
25 MP IOMP 05-06-2025 [Shiv 9811059032 shivktyaga@gn [02.06.2025
(COMM)/84/20|(COMM)/84/2025 [Tyagi(P), jall.com
25
25 ICS 06-06-2025 [Bhavya 7838837246 [NOT 5.06.2025
(COMM)/474/2|(COMM)/474/2025 [Kohli(P), IPROVIDED
025




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
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NAME FEES

25 ICS ICS 06-06-2025 Himanshu (8750021607  [Contact@Utkris[29.05.2025
(COMM)/475/2|(COMM)/475/2025 IDhawan(P), thaLaw.Com
025
25 ICS CS 06-06-2025 ISHUBHAM (8800262007  [shubham.agarw|05.06.2025
(COMM)/476/2|(COMM)/476/2025 IAGARWAL( lal @avslegal.in
025 P),
25 ICS ICS 06-06-2025 IANUJ 9999490798  [atdvocatteanujaj02.06.2025
(COMM)/477/2|(COMM)/477/2025 IAGARWAL( lgarWal@yahoo
025 P), lcom
25 ICS ICS 09-06-2025 [Shailen 9818558690  [advocate.shaile 05.06.2025
(COMM)/478/2|(COMM)/478/2025 [Bhatia(P), nbhatia8g@gm
025 lail.com
25 ICS ICS 09-06-2025 [Shailen 9818558690  [advocate.shaile [05.06.2025
(COMM)/479/2|(COMM)/479/2025 [Bhatia(P), nbhatia8g@gm
025 lail.com
25 ICS ICS 09-06-2025  PJaspal Kaur Vs [SWAPNIL 9897905254  [swapnilgaur@r |06.06.2025
(COMM)/480/2|(COMM)/480/2025 [Telegram FZ LLC |GAUR(P), lalegal.co.in
025
25 ICS ICS 109-06-2025 [Pranav 9810083029  |debasishrnoitra06.06.2025
(COMM)/481/2|(COMM)/481/2025 IGupta(P), (@gmail.com
025
22 |MA. HIMANI MALHOTRA,| 24 IAPPEAL U/S 37ARB A02-06-2025 |ANNAPURNA [ANOOP 9891491829  [anoopclc@gmaif30-05-2025
IDISTRICT JUDGE| F (COMM)/9/2025 JAGRO IPRAKASH .com
COMMERCIAL COURT)- IARBITRATION IAGENCIES VS [AWASTHI(P|
3 8 ICNH
ICONCILIATIO INDUSTRIAL
IN ACT ICAPITAL
INIAY Dy
24 SUIT FOR[CS 02-06-2025 [TV TODA?RADHIKA 9958387755  |[RADHIKAGUP f17-05-2025
[TRADEMARKS [(COMM)/445/2025 [NETWORK IGUPTA(P), [TA144@GMAIL|
[LIMITED  AND)] .COM
IANR \S
ICENTENARIANS
ILIFE SCIENCES|
DD A
24 SUIT FORCS 02-06-2025  |AMIT DEYKAMLESH NOT INOT [24-05-2025
IRECOVERY (COMM)/446/2025 IPHOTOGRAPHY [SURESH IAVAILABLE  [AVAILABLE
VS REVOLTIPRASAD(P),
INTELLICORP
IPVT LTD AND|
IORS
24 ISUIT FORICS 02-06-2025 |DEUTSCHE IGURVINDE (9871692197 litigation@suric24-05-2025
RECOVERY  ((COMM)/444/2025 BANK AG VS [R SURI(P), .in
MS JUPITER]
IENTERPRISES
[THROUGH ITS§
IPARTNER MR
o anrTaorr
24 SUIT FORCS 03-06-2025  [PERNOD IANKUR 9811126091 lankursinghalad [27-05-2025
IRECOVERY (COMM)/450/2025 IRICARD INDIASINGHAL(P vocate@gmail.c
[PVT LTD VS ), jom
ICHOUDHARY
WINES AND|
IORS
24 ISUIT FORICS 05-06-2025 |B R TECH TEX [KAMAL RAJNOT oT [23-05-2025
IRECOVERY (COMM)/461/2025 VS 3SSAXENA(P),AVAILABLE ~ |AVAILABLE
IPHARMACEUTI
ICAL
24 ISUIT FOR(CS 05-06-2025 B R TECH TEX [KAMAL RAJNOT oT [23-05-2025
[RECOVERY (COMM)/460/2025 VS JK DYESSAXENA(P),AVAILABLE  [AVAILABLE
IAND CHEM
24 ISUIT FORICS 05-06-2025  [COMMITTED INAINA 8527287243  [NOT [28-05-2025
[RECOVERY (COMM)/464/2025 ICARGO CAREWALIA(P), IAVAILABLE
ILIMITED VS
ICROSSBORDER
ILOGISTECH PVT]
ILTD




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
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24 ISUIT FORICS 05-06-2025  [STATE BANK OFSHIV INOT oT [29-05-2025
IRECOVERY (COMM)/462/2025 [[INDIA VS [TYAGI(P), AVAILABLE |AVAILABLE
IRAVINDER
IKUMAR VOHRA|
IPROPRIETOR
IM/S SANTOSH]

24 ISUIT FOR[CS 05-06-2025 [VEENA BIRLA [R ANOT oT 131-05-2025
[RECOVERY (COMM)/459/2025 VS M S GORISHTHONPINA AVAILABLE ~ [AVAILABLE
ICHANDER 10
IKAPOOR  ANDTHANGAL(
ICOMPANY P),

24 ISUIT FOR(CS 05-06-2025 |[ELEKORE IVIBHOR (9811352998  [vibhor@bavleg [27-05-2025
RECOVERY  |[(COMM)/463/2025 SYSTEMS  PVT|GARG(P), lal.in
ILTD Vs
IBHUPENDRA
ISINGH HORA
[PROP  ANJANT]|

MAINED AT O AND

4 [SUTT FOR[CS 06-06-2025 [CITY MARBLEANKUR _ [9718490218  fagarwalassociat [28-05-2025
RECOVERY  |[(COMM)/471/2025 JAND GRANITES [AGARWAL( le1@gmail.com
VS NARAYANP),
SUDHEESH

24 [SUTT FOR[CS 06-06-2025  |ADIL AMIR VS |AVINASH (9871441764 lavinashtrivedi.l 29-05-2025
IRECOVERY (COMM)/470/2025 IM/S IKUMAR legal@gmail.co
IRAJASTHANI [TRIVEDI(P) Im

ISTONE ART

kg [SOTT FOR(CS 06-06-2025  |ABWAAB [SWAPNIL 9971339121 [legal@ralegal.c 03-06-2025
RECOVERY  [(COMM)/472/2025 [TECHNOLOGIES|GAUR(P), .in
INC Vs
[TELEGRAM  FZ
LLC

24 [SUTT FOR[CS 06-06-2025  [PARLE [SUDARSHA 9810132015 [NOT 12-05-2025
[TRADEMARKS [(COMM)/473/2025 IPRODUCTS PVIIN IAVAILABLE
ILTD AND ANR [BANSAL(P),
VS RAJESH|
[MANGAL AND|
IANR

24 [SUTT FOR[CS 09-06-2025 |[UNION  BANKMANOJ 8750677946  Imanojbarhelaig27-05-2025
IRECOVERY (COMM)/483/2025 F INDIA VS [KUMAR(P), 71@gmail.com
[MUSKAN
[RAWAT

24 [OBJECTION |OMP 09-06-2025  [M/S CHAT|LALIT 19971040514 msadvo1@gmal05-06-2025
U/S 34 OR(COMM)/86/2025 IAROMA VS [SHARMA(P) lil.com

IARBITRATION [HAMIR REAL,

d [ESTATE PVT)

ICONCILIATIO ILTD

IN ACT

23 [MS. SAVITA RAO,SOUTH [12, New CourtiCIVIL CASES [CS 02-06-2025  [Webkul SoftwarelPushkar 18439712421 lsagar199518@g|[31.05.2025
IDISTRICT [Block-1 (COMM)/274/2025 IPvt Ltd Vs SagagKumar(P), Imail.com
PUDGE(COMMERCIAL |Agrawal
ICOURT)

12, New CourtiCIVIL CASES [CS 05-06-2025 [KAMAL  KANT|Vishal 9818348100  |vishalsoniaadv [03.06.2025
[Block-T (COMM)/282/2025 WAIN Vs SHRISoni(P), (@gmail.com
IDEEPAK

IAGGARWAL

24 [MS. ANURADHA SHUKLASOUTH [6, New CourtiCommercial ICS 04-06-2025  |Helios TechlYATHARTH (9654900405 chin@ayglegal [06.06.2025
[BHARDWAJ, DISTRICT| IBlock-I ((COMM)/280/2025 [Solutions Vs [SINGH(P), 1p.com
PUDGE(COMMERCIAL IMGF
ICOURT) [Metropolitan
Mall

25 [SH. SANDEEP YADAV ISOUTH |17, New CourtjiCommercial ICS 03-06-2025 ISAAVI Anurag 9899499121 lanuragranjan@ [27-05-2025
[Block-1 ((COMM)/277/2025 [ENTERPRISES [Ranjan egalvistas.com
s WILBURG
ILIVING
ISOLUTIONS
[PRIVATE

17, New CourtCommercial ICS 06-06-2025  [BHIM SINGHMohd Asif (9810379348  |Nor provided [30-11-2024 &|
[Block-1 (COMM)/287/2025 IAND ANR Vg [02-06-2025
IAGS TRANSACT]
[TECHNOLOGIES
ILTD AND ORS

26 [SH. SANJEEV KUMARSOUTH [29, New CourtiCommercial ICS 02/06/2025 [OPTIMUM Mirza Maaz [8299346251  [advocatemirzad[28.05.2025
INGH, COMMERCIAL [Block-1I (COMM)/275/2025 [TECHNOLOGIES[Baig(P), lelhi@gmail.co

ICOURT. Vs FIICAN m

[TECHNOLOGY

IPVT LTD




COURT

T

DISTRIC COURT

ROOM

29,
[Block-1I

CASETYPE CASENUMBER DATE

New CourtiCommercial

REGISTRATI NAME

ON

OFPETT NER ADV(
VSE
RESPONDENT

NAME

CAT

IM/S  OMANSHIKAPIL
[ENTERPRISES [DUA(P),
ILIMITED Vs
IKAYEM  FOOD
INDUSTRIES

IPRIVATE

krngrron

ADVOCATE
MOBILE
NUMBER

9811590282

ADVOCATE DATE OF E-

EMAIL ID PAYMENT
OF COURT]|
FEES

ladv.kapildua@gle2.05.2025
imail.com

27

H. LOKESH KUMARSOUTH

HARMA, DISTRICT]
PUDGE(COMMERCIAL
ICOURT)

INIL

28

[SH. LAL SINGH, DISTRICT]SOUTH-
PUDGE I[EAST

18 BLOCK 1

>S(COMM)

504/2025

109-06-2025

IKBSH PVT. LTDIGAURAV
Vs IGUPTA
ICHARANJEET
ISINGH

9958444233

lgaurav@gaurav [PENDING

lgupta.net.in

IMS. NIKHIL CHOPRA,EOUTH-

IDISSTRICT JUDGE I[EAST

m

ICOMMERCIAL
SUIT

ICS/COMM/476/20
25

02.06.2025

IMIRZA  MOHDRAJENDRA
IKHALI VS. R & RIYADAV
ICONSULTING

9312046733

[YADAVRAZEN
@GMAIL.COM

0.05.2025

ICS/COMM/477/20
25

02.06.2025

YFUTUNE [PANKAJ
[INDIA PVT. LTD[BHAGAT
[VS. NATIOONAL
INFORMATICS

ICENTRE & ANR.

0871441415

WALPALEGAL
|@GMAIL.COM

1.11.2019

ICS/COMM/480/20
25

03.06.2025

FINEANJLIKA
ICHOPRA

M/S
IORGANICS
[[NDUSTRIES
LTD. VS. M/
INEXUS
[EXHIBITIONS

9810118877

[ANJLIKACHOPR4.05.2025
RA@GMAIL.C
oM

ICS/COMM/499/20
25

06.06.2025

OFNIRMAL
VSKUMAR

FAROOQ

9953123141

IAMB.NIRMAL
|@GMAIL.COM

[22.05.2025

ICS/COMM/500/20
25

06.06.2025

ICANARA BANK|CHITRA
S. VINODMALHOTR
IKUMAR A

19212888057

IN/A [25.01.2025

ICS/COMM/510/20
25

10.06.2025

[THE NEW INDIAPANKAJ
IASSURANCE CO.SETH
ILTD. VS. M/S
INTC SUPPLY|
ICHAIN
ISOLUTIONS

9811213768

IN/A [20.04.2025

ICS/COMM/507/20
25

09.06.2025

ISUNCARE

[FORMULTIONS
IVS. MAXKEM|
[HEALTHCARE

[BHURJATI
[VERMA

9811667456

IDHURAJATIV
[ERMA2YAHOO|
.COM

[02.06.2025

30

[SH. VRINDA KUMARI ISOUTH-

I[EAST

[20

ICommercial
Suit

cs
(COMM)/493/2025

05-06-2025

[UCO BANK VSPOONAM
IALPS INC IRIMAL(P),

9643501636

ontact@prlega
helps.com

25.02.2025

ICommercial
Suit

Cs
(COMM)/501/2025

06-06-2025

IMANOJ 'ASIM
ISHARMA Vs M/SKHAN(P),
IMY CLASSROOM|
ILEARNING
ISERVICES PVT,
ILTD.

7982268882

wasimm.khano
4@gmail.com

02.05.2025

ICommercial
Suit

Cs
(COMM)/502/2025

06-06-2025

ISHWETA
IAGGARWAL V:
IM/S PROPERTY|
IARENA
IREALTORS PVT,
ILTD.

Milind
Garg(P),

9711133630

imilindgargprak
lash@gmail.com|

3.06.2025

(31

IMS. ANU GROVER BALIGA|SOUTH-
IEAST

[21

Commercial
Suit

cs
(COMM)/475/2025

02-06-2025

ICANARA BANK [FAHAD
Vs  SATENDERKHAN(P),
PROP OF M/g
IAYUSH
IGARMENTS

9219701292

not mentioned 30/05/25

ICommercial
Suit

cS
(COMM)/474/2025

02-06-2025

IM/s GonsaiRakesh
[Logistics Pvt Ltd [Kumar

s M/s Beatbox{Sharma(P),
[Entertainment
IPvt Ltd

9868040826

sharmarakesha
Idvi@gmail.com|

2/05/25




32 [SH. BHUPESH KUMAR

COURT

T

DISTRIC COURT

ROOM

[Execution
Petition

CASE TYPE

CASE NUMBER

[EXCOMM - Award
[by Arb|
IComm/35/2025

DATE

ON

05-06-2025

OFPETT
REGISTRATI NAME

NER ADV(

VSE
RESPONDENT
NAME

IAMARDEEP
IBUILDERS Vs
IDELHI
IDEVELOPMENT
JAUTHORITY

IAkshu
Yain(P),

9810300955

ICAT ADVOCATE
MOBILE
NUMBER

ADVOCATE DATE OF E-
PAYMENT
OF COURT]|

EMAIL ID

FEES

iskjainandassoci
lates@gmail.co
[m

18/09/24

Commercial
ISuit

CS
(COMM)/496/2025

05-06-2025

IM/S  AMBICASATYA
[ENTERPRISES ~|[PRAKASH
s MR ALOKINANGIA(P),
IGUPTA

PROPRIETOR
loF M/

foIDIID AT

9811149439

ladvkumarkrish
lan@gmail.com

13/05/25

ICommercial
Suit

cs
(COMM)/495/2025

05-06-2025

TSI OVERSEASAlok

IPVT LTD AND[Bhachawat(
RS Vs M/S OM[P),

R S Interiors

l011-24324777

not mentioned

7/06/25

[Misc.
|Application
Suit

Misc DJ/623/2025

05-06-2025

ISH MUKESH|Durgesh
IBANSAL Vs |Gupta(P),
IDELHI
[TOURISM AND|
[TRANSPORT
IDEVELOPMENT

DAD ATIONT

9811217093

ladv.durgeshgup
ta@gmail.com

07/05/25

[Commercial
ISuit

CS
(COMM)/494/2025

05-06-2025

=~
ISTATE BANK O
INDIA Vs M
IBIGHAMBER

ISINGH RAWAT

ingh(P),

IDharmendra8800784740

hubhi1673@g
[mail.com

[28/05/25

[Execution
[Petition

[EXECUTION
(COMM)/223/2025

06-06-2025

IATLAS
ILOGISTICS
IPRIVATE
ILIMITED Vs
IMR INDARJEET]
ICHAWLA  AND|

ANID

[Parshant
|Arora(P),

0555052211

laroraprashant1
991@gmail.com|

31/05/25

|SOUTH-
[EAST

INIL

[MS. NEERA BHARIHOKE,SOUTH-

IDISTRICT
DUDGE(COMMERCIAL
ICOURT)

INIL

134

[MS. NIRJA BHATIA, LD
IDISTRICT JUDGE|
COMMERCIAL COURT-
7)DIGITAL SOUTH-EAST,
|[SAKET COURT

0 [CS (comm)

[303/2025

[16.04.2025

(India) pvt. LtdMacgregor
[Vs Pappu Kumar

[Parajit IndustriegSh Manishjg818638678

imanishmacgreg
lor@yahoo.com

4.07.2025

[CS (comm)

344/2025

[25.04.2025

IMBJ  CreationsSh

Pvt Itd Vs Razon{Sahni
[Luxuary ISonali
[Tiwari

Amit]
and|

18826363007

officeofamitsah
ni@gmail.com

4.07.2025

[CS (comm)

3733/2024

27.09.2024

Parajit IndustriesSh H. 9|
(India) Pvt Ltd Vs{Dhillon
Avaneesh Kumar

9810064398

sdhillon2002
(@gmail.com

21.07.2025

[CS (comm)

3598/2024

16.08.2024

Parajit IndustriesSh  H. |
(India) Pvt ltd VsDhillon
Amit Bansal &
|Anr.

0810064398

lhsdhillon2002
(@gmail.com

[21.07.2025




COURT

T

DISTRIC COURT

ROOM

CASE TYPE

CASE NUMBER

DATE

REGISTRATI NAME

ON

OFPETT

RESPONDENT
NAME

NER ADV(
VSE

ICAT ADVOCATE
MOBILE
NUMBER

ADVOCATE DATE OF E-

EMAIL ID PAYMENT
OF COURT]|
FEES

[CS (comm) 3732/2024 27.09.2024 Parajit IndustriegSh H. S9810064398 |hsdhillon2002 [21.07.2025
(India) pvt ltd VsDhillon (@gmail.com
[Rambabu
[Surampudi
ICS (comm) 209/2025 [12.03.2025 State Bank ofSh Akhil9811085046  |[gupta26a@yah [24.07.2025
[ndia Vs HareGupta loo.co.in
Krishna Jha
ICS (Comm) 211/2025 [17.03.2025 M/S OmsonsMr. Irshad9811962836  fadv.irshad@gm [21.07.2025
Marketing PvtiAhmed il.com
ILtd Vs M/S Glo
Infocom Pvt Ltd
35 [SH. RAJ KUMARSOUTH- |NIL
[TRIPATHI, DISTRICT[EAST
PUDGE(COMMERCIAL
ICOURT)
36 [SH. DEVENDER KUMAR,|EAST  [NIL
IDISTRICT JUDGE|
COMMERCIAL COURT)
137 [MS. RUBY ALKA GUPTA,EAST [NIL
IDISTRICT JUDGE|
COMMERCIAL COURT)
138 [SH. SANJEEV KUMAR|NORTH- 201, New(C.S.(COMM) [83/2025 02-06-2025  [M/s KhushiSUNIL 9910429037  Jadvocateansaril [30.07.2024
IMALHOTRA, DISTRICI[EAST  [Building KKD [EnterprisesVsM/ [KUMAR 97 9 @gmail]
PUDGE (COMMERCIAL)- S SHALIMAR| com
1 [TRADERS
3o [SH. BRIJESH KUMARSSHAHD Bo1, New CourtCS(COMMERCI|CS 02-06-2025  [KAPIL KUMARSaddam 130/05/2025
IGARG, DISTRICT JUDGE,ARA [Building ) (COMM)/372/2025 5UPTA VsHussain
ICOMMERCIAL COURT ISATYA PAIY
ISHARMA
1301, New CourtCS(COMMERCI|CS l04-06-2025 vee pee fabric pvisamriddhi lo1/02/2022
[Building |AL) (COMM)/375/2025 td Formerly
nown as MAPS|
ICreation Pvt Ltd|
s RAVI VERMA|
JAND ANR
1301, New CourtCS(COMMERCI|CS 06-06-2025 |[K K Mittal Vsdinesh I30/05/2025
Building IAL) ((COMM)/379/2025 [Tarun Kumarkumar
ISharma
1301, New CourtjCS(COMMERCI|CS 10-06-2025  [sachin goel propfdeepak [28/05/2025
[Building ) (COMM)/383/2025 f Ajanta textilegsingh thakur
[Vs Manish Goell
prop of vija
fabrics
4o [MS. KIRAN BANSAL,SHAHD [ROOM NO 208 [COMMERCIAL [CS 02-06-2025  [M/S BHAVYAkumar 130.05.2025
IDISTRICT JUDGE,[ARA (COMM)/370/2025 IKHANNA Vs [vikram(P),
COMMERCIAL COURT) IM/S NEW SHOP
[ROOM NO 208 |[COMMERCIAL |CS 03-06-2025  |[ESHAN [HIMANSHU| [19.05.2025
((COMM)/374/2025 [MIGLANI Vs |GUPTA(P),
[MS SPIQ
ICHEMICALS
[ROOM NO 208 |[COMMERCIAL (CS 03-06-2025  [SUNEET 'ASEEM [27.05.2025
((COMM)/373/2025 [FINMAN PVTMian(P),
ILTD Vs
ISHAHEED
IAHMAD




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|

NAME FEES

[ROOM NO 208 [COMMERCIAL [CS 05-06-2025  |[STATE BANK OFGopal [13.05.2025
((COMM)/378/2025 INDIA Vs SHIV|Chand
IPRASAD  PROP{Sharma(P),
|OF R S|
ISURGICAL
[WORKS
41 [SH. SANJAY SHARMA-II,SHAHD (303, New CourtCS(COMMERCI|CS(COMM)369/202/02.06.2025 IBABULAL IKUSHAL 14.05.2025
[DISTRICT JUDGE,ARA [Building 5 [PUROHIT VSAGGARWA
ICOMMERCIAL COURT IKOLKATA IL
IBAZAR
1303, New CourtjCS(COMMERCI|CS(COMM) 04.06.2025 IM/S  MAGNUSAFROZ 2.06.2025
[Building IAL) 376/2025 [ENTERPRISES |[KHAN
S M/S SAR|
ICOLLULABS PVT]
ILTD
03, New CourtjCS(COMMERCI|CS(COMM) 06.06.2025 S K MALHOTRAINEERAJ 4.06.2025
Building IAL) 1380/2025 S DEEPESHPOSHI
INEET KUMAR
03, New CourtjCS(COMMERCI|CS(COMM) 06.06.2025 IPRIME GOLD|VARUN 4.06.2025
[Building IAL) 381/2025 ICABLES PVTIDHINGRA
ILTD VS MANISH]
5UPTA
303, New CourCS(COMMERCI|CS(COMM) [06.06.2025  |[BABULAL IKUSHAL 05.03.2025
[Building IAL) 382/2025 IPUROHIT VSAGGARWA
[CHILUKA SHIVAIL
IKUMAR
2 [SH. PAWAN KUMARISHAHD [C No 304 ICOMMERCIAL [CS 02-06-2025  |ALI HASAN Vs [Beenu(P), (8929532045 [ 12-03-2025
IMATTO DJ (COMM-04) IARA (COMM)/371/2025 IADITYA JAIN
[COMMERCIAL [CS 04-06-2025  [M/S ArihanfATUL 9810040036 | [31-05-2025
(COMM)/377/2025 [Enterprises Vs JAIN(P), JATULHIGHCO
[Rahul Aggarwal [URT2000@YA
[HO0.COm
ICOMMERCIAL [Execution 05-06-2025 |JASHOK KUMARAditya 8383953944  [jain.adityaraj@ [-
(Comm)/132/2025 JAIN Vs RAJNIJain(P), ahoo.com
[MANN
ICOMMERCIAL [MISC DJ/612/2025 [12-06-2025 IR B SHARMA VsML 9810318865  |mlsharma520@J22-05-2025
Orang Body Spa[Sharma(P), utlook.com
ISaloon P Ltd
43 [MS. PREETI AGARWAILINORTH-NIL
IGUPTA, DISTRICT JUDGE,WEST
COMMERCIAL COURT)
44 [SH.VINOD YADAV INORTH- NIL
[WEST
45 [SH. AMIT KUMAR,NORTH |NIL
[DISTRICT JUDGE,
ICOMMERCIAL COURT
46 [SH. UMED SINGH,NORTH [NIL
IDISTRICT JUDGE|
COMMERCIAL)
47 [SH. RAJ KUMAR,SOUTH- (603 ICommercial ICS COMM f03.06.2025 ISUHYAM VSANKIT 8800348619 [ankitadvob@g [28.05.2025
IDISTRICT JUDGEWEST Suit 312/2025 IKAMAL ail.com
COMMERCIAL COURT-01 IADHIKARI




COURT

DISTRIC COURT
ROOM

T

1603

CASE TYPE

ICommercial
Suit

CASE NUMBER

lcs
319/2025

COMM,

DATE

REGISTRATI NAME

ON

05.06.2025

OFPETT NER ADV(
VSE
RESPONDENT

NAME

CAT

M/S NISHEEHARPREET
[INGREDIENTS
IPVT LTD VS M/
INUTRIWELL
[LABORATORY

ADVOCATE
MOBILE
NUMBER

9868312318

ADVOCATE DATE OF E-

EMAIL ID PAYMENT
OF COURT]|
FEES

uppallawyer@g
imail.com

1.05.2025

1603

Commercial
ISuit

CS
1320/2025

COMM,

05.06.2025

IRAJRAJSHWARI[LOKESH
ICONSTRUCTION|NATH JHA
S VS TECH|
[OBSERVER
INDIA PVT LTD

10910515215

ladvlokesh86@g
imail.com

9.05.2025

us

ko [SH.

[SH.  VIKAS DHULL)
IDISTRICT JUDGE,|
ICOMMERCIAL COURT.

ISOUTH-
[WEST

1613

ICommercial
Suit

CS
(COMM)/325/2025

l12-06-2025

ISUSHILA DEVISh
IGUPTA Vs M/sTrehan
IATTRACTIVE
IAUTOMOBILES

Aditya9958869469

laditya@adyant|30-05-2025
legal.com

613

[Commercial
Suit

ICS
(COMM)/322/2025

[10-06-2025

ICANARA BANKMs
Vs MADHAVIMalhotra
ISHARMA

Chitra9212888057

chitramalhotra
legal@gmail.co
im

2-06-2025

13

[Commercial
ISuit

ICS
(COMM)/323/2025

[10-06-2025

ICANARA BANKMs  Chitr:
Vs SALMANMalhotra
IKHAN

9212888057

chitramalhotra
legal@gmail.co
im

2-06-2025

13

[Commercial
Suit

ICS
(COMM)/324/2025

[10-06-2025

ICANARA BANKMs
s SUSHEELAMalhotra
IDEVI

Chitrajg212888057

lchitramalhotra jo2-06-2025
legal@gmail.co
I

13

[Commercial
Suit

ICS
(COMM)/316/2025

05-06-2025

State Bank ofSh
India Vs MOHD[Kumar Rout
[ZAKIR HUSSAIN

Adaitd9999132159

lakroutadvocate
(@gmail.com

[15-05-2025

AMIT
IDISTRICT JUDGE,|
ICOMMERCIAL COURT-03

BANSALJSOUTH-

WEST

ICOMMERCIAL
SUIT

ICS
(COMM)/311/2025

03-06-2025

ICANARA BANKMRS.
[ERSTWHILE ICHITRA
ISYNDICATE IMALHOTR
IBANK VSA
IGURDEN SINGH]
IGULATI ~ PROP|

IO

19212888057

ICHITRAMALH [08.05.2025
IOTRA@GMAIL
.COM

1614

ICOMMERCIAL
SUIT

ICS
(COMM)/315/2025

04-06-2025

[SHWAR DAYAL{MRS.
IPANDEY VSVIPUL
IPANKAJ IVIJAY
ICHOPRA ILAMBA

9911001133

TPULVIJAYL
IAMBA@GMAI
IL.COM

20.05.2025

1614

IMISCELLANEO
[US

[MISC
IADJ/384/2025

DJj

l05-06-2025

IM/S COMFORTMS. RICHA
ICARE SYSTEMS|
IPVT LTD VS M/S|
ISTUP
ICONSULTANTS
IPVT LTD

19911645882

IRICHAKADAM [N/A
2012@GMAIL.
ICOM

1614

IARBITRATION

IOMP
(COMM.)/12/2025

09-06-2025

ISUMANT
IAGGARWAL
ICOSMOS
IRETAIL
ISOLUTIONS PVT]
ILTD

IMR. SUDEV]
VSSINGH
WUNEJA

9930245807

ISATYAJIT@SA [N/A
[TYAJITSARNA.
ICOM

5o

[SH. RAKESH PANDIT,
IDISTRICT JUDGE,
ICOMMERCIAL COURT-04

ISOUTH-
[WEST

o9

[EX(COMM)

121/2025

03.06.2025

M/s GOYALIKAUSHAL
IFOAM AND|
[FURNITURE V§
IM/S SAURABH]
IMPEX INC

9810196274,87
50044294

ladv.kaushalagr
lawal.@gmail.co

o9

[CS (COMM)

313/2025

04.06.2025

IKIRAN  GUPTAKMG

IDIRECTOR  OFLEGAL
IMS SENARO|
ICONSTRUCTION|
INDIA PVT LTD|
VS  VANDANA|

1999088888

kmglegaldelhi@[29.05.2025
lgmail.com

o9

ICS(COMM)

314/2025

04.06.2025

IDEVSONS
[TIMBERS
IDELCO
[INFRASTRUCTU
IRE ~ PROJECTS|
ILIMITED

IKUNAL
VSYOGRAJ
ERMA

9518200090

connect@kunal [25.04.2025
yograjverma.in

o9

ICS(COMM)

317/2025

05.06.2025

IMS
[VILLAGE
IPROJECTS PVT]
ILTD THROUGH]
IDIRECTOR MR|
IPRATIK

Io AnryaNT x70 A/

URBANHARSHIT
IGOEL

7355413418

lharshitgoel1411
(@gmail.com

3.06.2025




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|
NAME FEES

ICS(COMM) 318/2025 05.06.2025 ISRK 9868233118  [uppallawyer@g [02.04.2025
[INGREDIENTS [|SINGH imail.com
IPVT LTD.VS[UPPAL
ISANGEETA
IMISHRA

509 [CS(COMM) 321/2025 05.06.2025 VK [SHOBHIT (8879905568 hobhit.reen7@[27.05.2025
ICONSULTANCY [REEN lgmail.com
[THROUGH ITS§
ISOLE
IPROPRIETOR
[MR VISHAL

lrrmsan  oraord

[TOTAL 240




IST OF CASES IN WHICH ELECTRONIC SERVICE OF PROCESS HAS TAKEN PLACE DURING THE MONTH OF JUNE 2025

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVY ADVOCATE
ROOM REGISTRATIO RESPONDENT NAME E MOBILE
N

NUMBER
PROCESS

L |SH. VIDYA  PRAKASH/ SH.CENTRAL |NIL
ISANJEEV KUMAR AGGARWAL,
IDISTRICT JUDGE (COMMERCIAL]

ICOURT)-01

2 |SH. RAJESH KUMAR GOEL,CENTRAL [NIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-02

IMS. DEVENDER KUMAR SHARMA,,CENTRAL |NIL
IDISTRICT JUDGE, COMMERCIAL|
ICOURT-03

w

4 [MS ANIL KUMAR SISODIA,CENTRAL  [NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-04

I5 [SH. MANOJ KUMAR DISTRICTICENTRAL [NIL
WUDGE (COMMERCIAL COURT)-05

6 |SH. NEELAM SINGH, DJ COMM-06/CENTRAL |NIL
[TIS HAZRI COURT CENTRAL
IDELHI

[7 [SH. MUKESH KUMAR GUPTA,CENTRAL [NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-07

8 |SH. GORAKH NATH PANDEY,CENTRAL [NIL
IDISTRICT JUDGE, COMMERCIAL

ICOURT
9 [SH. DEEPAK GARG, DISTRICTICENTRAL [309 ICS (COMM.) ICS 22.05.2025 [PUNJAB NATIONALB.3E+009 [kalaanilegalad 12.06.2025
WUDGE, COMMERCIAL COURT-09 [THIRD COMM)/58 [BANK Vs BABITA|
[FLOOR [5/2025 ITTALPROP O
[EXTENTI [MITTAL ENTERPRISES
ION
[BLOCK
1309 IOMP (I) (COMM.) [OMP (I)}03.06.2025 [Rahul Bhargava Vs M/sALOK 9818489589  [Office@raji [12.06.2025
[THIRD (COMM.) INeo Developers Pvt Ltd [BHATT(P), dersingh.co)
IFLOOR lu73/2025 lin
[EXTENTI
ION
IBLOCK



mailto:kalaanilegaladvisor@gmail.com

COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

1309 IOMP (I) (COMM.) [OMP (I)}03.06.2025 [Rahul Bhargava Vs M/sALOK 9818489589 ffice@raji [12.06.2025
HIRD (COMM.) INeo Developers Pvt Ltd [BHATT(P)| dersingh.co
IFLOOR K74/2025 lin
[EXTENTI
ON
BLOCK
09 IOMP (I) (COMM.) [OMP (I)}03.06.2025 [Harmeet Singh Kapoor [ALOK 9818489589  [Office@raji JALOK
HIRD (COMM.) s M/s Neo DevelopersBHATT(P),| Indersingh.coBHATT(P),
LOOR lu72/2025 [Pvt Ltd lin
XTENTI
N
LOCK
1309 [EXECUTION [EXECUTIO |04.06.2025 |Ajay prakash gupta Vs [Sandeep [98104-74101 12.06.2025
[THIRD |(COMM.) IN (COMM. Sanjay jain Jindal(P),
[FLOOR 293/2025
[EXTENTI
ION
[BLOCK
1o |[SH. AJAY PANDEY, DISTRICTCENTRAL [NIL
WUDGE, COMMERCIAL COURT
11 |[SH. S.S RATHI, DISTRICT JUDGE,[CENTRAL [|COURT [CS(COMM) [CS (COMM)27306-03-2025 ISADHANA GUPTA Vsujjawal 9810031823  (a9860@gm[06.06.2025
ICOMMERCIAL COURT [ROOM [HANSRAJ GUPTA AND|Gupta, il.com
310 ICO. PVT. LTD [Sanjay
Aggarwal
ICOURT [CS (COMM) [CS (COMM)/10113-09-2024 'AISHNO WIRE PVT|Neeraj 9811267045  [info@juslaw]06.06.2025
[JROOM [LTD Vs GUPTA POWER[Gupta ffices.com
310 [INFRASTRUCTURE
[LTD
ICOURT [CS (COMM) °S (COMM)/56419-05-2025 ISHEHNAAZ PARVEENJitender (9810511644 dvjiten@ya06.06.2025
IROOM s PRATAP GULYANI [Garg hoo.com
310
ICOURT [EX (COMM) [Exceution (Comnf14-05-2025 IMOHD FAHIM Vs M/SR B Singh (9810822167 dvocaterbsij06.06.2025
JROOM IORIENTAL ngh1962@g
1310 INSURANCE mail.com
ICOMPANY LTD
ICOURT [CS (COMM) °S (COMM)/52114-05-2025 (Gulshan ~ Sharma  VsfS B Pandey|9313780408  fkbpandey7@f06.06.2025
[ROOM |Ashish Aggarwal ahoo.com
310
ICOURT [CS (COMM) S (COMM)/54316-05-2025 IDINESH KUMAR VsManish (9213905829  [manishdiwa [06.06.2025
IJROOM 1JAY CHUG [Dewan nadv(@gmaill
310 Lcom



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#

COURT
ROOM

CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

ICS (COMM) °S (COMM)/37104-04-2025 EXMACO RAIL ANDNikunj 9462721617  jdvnikunjsh j06.06.2025
IJROOM [ENGINEERING LTD VsSharma arma(@), il
310 RADHEY RADHEY| lcom
[NFRA REALITY PVT|
[LTD
ICOURT |Misc DJ Misc DJjo2-06-2025 [RAJ KUMAR[Richa 9582224485  [richa.v.1990]06.06.2025
JROOM lu51/25 [BHARDWAJ VS§Verma f@gmail.com|
1310 [RITESH KUMAR
ICOURT [CS (COMM) S (COMM)/67909-06-2025 [PUNJABI CHAAPAnshima [9811059395  [puris_l@ya J11.06.2025
JROOM ICORNER PRIVATEPuri 00.€0.1n
10 [LIMITED Vs PUNJABI
ICHAAP CORNER
ICOURT MP (I) (COMM) [OMP (I) (COMMog-06-2025 [Rahul Bhargava Vs M/sRajinder (0818489589 [Office@raji [17.06.2025
[ROOM INeo Developers Pvt Ltd [Singh ndersingh.col
10 Lin
ICOURT |OMP (I) (COMM) [OMP (I) (COMMo4-06-2025 [Harmeet Singh KapoorRajinder (9818489589 ffice@raji [17.06.2025
[ROOM Vs M/s Neo Developers{Singh Indersingh.co
310 [Pvt Ltd Lin



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#

12 |SH. RAVINDER BEDI, DISTRI
WUDGE, COMMERCIAL COURT

COURT CASE TYPE

ROOM

IOMP I COMM

CASE NO.

I311/2025

DATE

OFPETITIONER NAME VSADVOCAT ADVOCATE

REGISTRATIO RESPONDENT NAME E
N

02.04.2025

ERMA

DFC BANK VS NEHAANISH

[BHOLA

MOBILE
NUMBER

9811452022

ADVOCAT DATE OF]

E EMAILELECTRONIC|

ID SERVICE OF
PROCESS

NISHBHL [02.06.2025
A17T@YAH
00.COM

no1 [OMP I COMM 469/2025 |03.06.2025 [KARAN GROVER V/SABHINAV (9810196968 [ADV.ABHI [04.06.2025
ISARKAR VISION[GARG AVGARG
ICULTURE MEDIA @GMAIL.C|

OM

ko1 ICS COMM I582/2025 [25.05.2025 JABC PUBLISHERS &RAJBIR [90868140686 [RAJBIRBA [03.06.2025
[DISTRIBUTORS PVTBANSAL SAL.ADV
[LTD V/S VALUE COERS| @GMAIL.C|
[[NDIA LLP M

ko1 [CS COMM 205/2025  [11.03.2025 M/S INVICTUS|YASHPAL 9810220380 [ADVOCAT 06.06.2025
[DIGITAL V/S  M/SSINGH [ES.EKLAW
ISHREE DURGA| A@GMAI
[ENTERPRISES IL.COM

o1 JARB.A.COMM 13/2025 04.06.2025 SATYAM  POLYKNITSIPANKAJ (9811253529 PASNKAJ 106.06.2025

/S EXCEL VINYUMEHTA @FORTUN
ICOATINGS P LTD |E
[LEGAL.IN

o1 [OMP I COMM l480/2025 [03.06.2025 [RAMA KAPOOR V/§[I_{AJINDE 0818489589 FFICE@R 11.06.2025
[NEO DEVELOPERS PR SINGH JINDERSI
[LTD GH.CO.IN

po1 (OMP I COMM 479/2025 |03.06.2025 [RENU WADHERA V/§|I_{AJINDE 9818489589  |OFFICE@R J11.06.2025
IM/S NEOR SINGH AJINDERSI
[DEVELOPERS P LTD GH.CO.IN

po1 (OMP I COMM K77/2025  [03.06.2025 VAGHMOHAN [RAJINDE (9818489589 [OFFICE@R 11.06.2025
[ENTERPRISSES V/SRR SINGH IAJINDERSI

/S NEWO| GH.CO.IN

[DEVELOPERS P LTD

o1 MP I COMM 490/2025 |06.06.2025 IM/S AB BROOKEL PVTIRAJINDE (9818489589 FFICE@R [11.06.2025
[LTD V/S M/S NEWR SINGH [AJINDERSI
[DEVLOPERS P LTD GH.CO.IN|

13 [SH. M.K NAGPAL, DISTRICTICENTRAL [NIL

WUDGE, COMMERCIAL COURT




ISH. ASHUTOSH KUMAR, DISTRIC
WUDGE (COMMERCIAL COURT)

DISTRICT COURT CASETYPE

ROOM

CASE NO.

DATE OF
REGISTRATIO
N

PETITIONER NAME VSADVOCA
RESPONDENT NAME E

ADVOCATE ADVOCAT DATE OF]
E EMAILELECTRONIC|

MOBILE
NUMBER

ID

SERVICE OF
PROCESS

15

WUDGE (COMMERCIAL COURT)-02

[MS. VINEETA GOYAL, DISTRICT|WEST

INIL

16

WUDGE (COMMERCIAL COURT)-03

ISH. RAGHUBIR SINGH, DISTRICTWEST

INIL

7

IDISTRICT JUDGE (COMMERCIAL
ICOURT)

ISH. SANJEEV AGGARWAL,WEST

INIL

18

ISH. AJAY GUPTA, DISTRICT JUDGE]
((COMMERCIAL COURT)

WEST

INIL

19 |[SH. NARESH KUMAR MALHOTRA,

IDISTRICT JUDGE (COMMERCIAL
ICOURT)

WEST

INIL

20 |[SH. PULASTYA PARAMCHAIA,

IDISTRICT JUDGE (COMMERCIAL
ICOURT)-01

INEW DELHI

INIL

21

ISH. BALWANT RAI BANSAL,
IDISTRICT JUDGE (COMMERCIAI
ICOURT)

INEW DELHI

IOMP
COMM.)

0/2025

[07.03.2025

GD Goenka
[Public ~ School|
[Vs
[EXTRAMARKS
IEDUCATION
[INDISA

PRAVEEN KR. JAIN _ |9.9E+009

[04.06.2025

22

MA. HIMANI MALHOTRA,|
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-03

INEW DELHI

g

ISUIT
[RECOVERY

FO

RICS

(COMM)/21
2/2025

19/03/2025

ILIC Housing FinancelSUNIL
[Limited Vs Amit Bhagat. MITTAL

9810513998

15817

ISUIT
IRECOVERY

FO.

RICS

(COMM)/58
7/24

24/07/2024

[Rajeev Agnihotri AndSHASHI
rs VS M/s MultitexBALA
[Engineering Pvt. Ltd.

9999063880

15820




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

S ajeev  Agnihotri Andj 9999063880
(COMM)/58 Ors VS M/s Multitex]
7/24 [Engineering Pvt. Ltd.

23 [MS. SAVITA RAO, DISTRICTSOUTH INIL
WUDGE(COMMERCIAL COURT)

24 [MS. ANURADHA SHUKLASOUTH 16, New[Commercial ICS 04-06-2025  [Helios Tech Solutions [YATHART [9654900405 fachin@aygl [04.06.2025
IBHARDWAJ, DISTRICT] ICourt (COMM)/28 s MGF MetropolitanfH egalllp.com
VUDGE(COMMERCIAL COURT) [Block-T l0/2025 Mall SINGH(P),

16, NewCommercial [Execution [22.05.2025 ICROP CHEMICALS|G.S.GANG [9717211123 lgangwar@g 104.06.2025
ICourt (Comm.)/82 [[INDIA LTD VsWAR lsgangwar.co
[Block-I 2025 IADVANTIS CROP| m
ISCIENCES PVT LTD

16, NewCommercial ICS [13.05.2025 ilson and HughesSUSHAIN [9810980661 |.abhay@am|05.06.2025
ICourt (COMM)/25 [India Pvt Ltd Vs A and K|SOBTI shardul.co
|Block-1 13/2025 [Sarl m
16, NewCommercial ICS 22.05.2025 [Kargha Fashion Retai-lkJ.M4GOYA9810652956 "MGOYAL[05.06.2025
ICourt (COMM)/26 [Private  Limited  Vs]L DVOCAT
[Block-1 l4/2025 [Tarsem Lal [E@GMAIL.

ICOM
16, NewCommercial [OMP (Dj11.02.2025 [AXIS BANK Vs SHIVSHOBHA 9811192158 ISRSHOBH [05.06.2025
ICourt (COMM.)/13 [KUMAR SHARMA IGUPTA IAGUPTA@
[Block-I 80/2025 IGMAIL.CO

M
16, New[Commercial [Execution  [01.04.2025 lAna Malhotra VSBHARAT 45640851 legistauxillar09.06.2025
ICourt (Comm.)/57 IGateway Overseas IGUPTA ly@gmail.co
[Block-1 2025 m
16, New/Commercial ICS [15.04.2025 [KIBI SPORTS PRIVATEDIXIT 8556059335 |AKKE.DUCJ12.06.2025
ICourt (COMM)/22 [LIMITED Vs PUNJABMEHTA [TUSLEGAL]
[Block-1 I5/2025 [DE SHER (@WGMAIL.C|

OM
3 NewCommercial ICS 27.05.2025 [DEEPAK KUMARSS.K.BANS 46560881 [UNITEDM [12.06.2025
ICourt (COMM)/27 [KHEMKA Vs RACHNAAL IARK@UNI
[Block-I 1/2025 IGUPTA [TEDANDU

ITED.CO




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE ()3
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N NUMBER ID SERVICE OF]
PROCESS
wiCommercial 05-06-2025 nion Bank of India Vs |A 9810618195  hrvindsinhalf12.06.2025
ikram i
25 |[SH. SANDEEP YADAV [SOUTH INIL
26 [SH. SANJEEV KUMAR SINGH,SOUTH 29, NewlCommercial MP (I}15/05/2025 [KOTAK MAHINDRAAMIT 9990659331  [kmpspartner J02.06.2025
ICOMMERCIAL COURT. ICourt (COMM)/33 IPRIME LTD Vs |[KUMAR [@gmail.com|
[Block-TT l57/2025 IDINESH CHANDRA  [SINHA(P),
29, New/Commercial MP (I19/04/2025 [KOTAK MAHINDRARAJESH (9958726491 [angraadvoc 03.06.2025
ICourt (COMM)/29 [PRIME LTD Vs SUMITJANGRA( te@gamil.c
[Block-1T 72/2025 D P), m
29, New/Commercial [OMP (Dji9/04/2025 [KOTAK MAHINDRARAJESH (9958726491 [angraadvoc [03.06.2025
ICourt (COMM)/29 [PRIME LTD Vs MONUPANGRA( te(@gamil.c
|Block-11 69/2025 [KUMAR IP), m
29, NewCommercial [OMP (Dji9/04/2025 [KOTAK MAHINDRARAJESH (9958726491  [jangraadvoc 03.06.2025
ICourt (COMM)/29 [PRIME LTD Vs SONUPANGRA( te@gamil.c
|Block-11 [70/2025 D IP), m
29, New/Commercial [OMP (D9/04/2025 [KOTAK MAHINDRARAJESH (9958726491 [angraadvoc 03.06.2025
ICourt (COMM)/29 [PRIME LTD Vs PJANGRA( hte@gamil.c
|Block-11 [71/2025 [KRISHNA SINGH P), m
29,  NewCommercial IOMP (Dh9/04/2025  [CNH INDUSTRIALJRAJESH [9958726491  Jjangraadvoc [03.06.2025
ICourt (COMM)/29 ICAPITAL INDIA PVIJANGRA( ate@gamil.c
[Block-11 73/2025 [LTD Vs MANJEET]P), m
ISINGH
29, New/Commercial [OMP I30/05/2025 [MANOJ KHANDELWALGaurav 9711197229 lgaurav@intej03.06.2025
ICourt (COMM)/29 Vs ARROW DESIGN arma(P), griconlaw.cof
[Block-11 2025
29, New/Commercial ICS 14/02/2025 ILEAYAN GLOBALANIL 9810134793  fllipcare@g j03.06.2025
ICourt (COMM)/84 [PRIVATE LIMITED Vs [KUMAR mail.com
[Block-II 2025 [KRISHNA SALES ANDSAHU(P),
IANR




COURT

CASE TYPE

CASE NO.

DATE

OFPETITIONER NAME VS

ADVOCA’

REGISTRATIO RESPONDENT NAME E
N

ADVOCATE
MOBILE
NUMBER

ADVOCAT DATE OF]

E EMAILELECTRONIC|

ID SERVICE OF
PROCESS

129, wiCommercial [OMP (Djo1/04/2025 IAXIS BANK LTD Vs favinash [9811182985, fvinash.adv [04.06.2025
ourt (COMM)/27 [DIVY GAUR umar(P), [011-41513189 [@gmail.com

Block-1T 136/2025

29, New/Commercial [OMP (Djo1/04/2025 IAXIS BANK LTD Vs favinash [9811182985, fvinash.adv [04.06.2025

ICourt (COMM)/27 ISAURABH KUMARkumar(P), |011-41513189 [@gmail.com|

|Block-11 134/2025 ISINGH

29, NewlCommercial MP (I)}o1/04/2025 IJAXIS BANK LTD Vs favinash (9811182985, vinash.adv |04.06.2025

ICourt (COMM)/27 [USHA DATTATRAYkumar(P), [011-41513189 [@gmail.com)

[Block-II 7/2025 [HALANDE

29, New/Commercial MP (I19/04/2025 [KOTAK MAHINDRARAJESH (9958726491 fangraadvoc [10.06.2025

ICourt (COMM)/29 [PRIME LTD Vs PJANGRA( te@gamil.c

|Block-11 67/2025 IMEGHA SINGH P), m

29, New/Commercial [OMP (Dji9/04/2025 [KOTAK MAHINDRARAJESH (9958726491 [angraadvoc [10.06.2025

ICourt (COMM)/29 [PRIME LTD Vs GEETAPJANGRA( te(@gamil.c

[Block-1T 68/2025 P), m

29, NewCommercial [OMP (Dji9/04/2025 [KOTAK MAHINDRARAJESH (9958726491 [angraadvoc [10.06.2025
ICourt (COMM)/29 IPRIME LTD Vs PJANGRA( hte@gamil.c

[Block-1T 64/2025 ISHWETA KAPOOR P), m

29, New/Commercial [OMP (I)}31/05/2025 JAXIS BANK LTD Vs JUNEANK|9873347330 [[UNEank mf10.06.2025
ICourt (COMM)/36 IMOHD ASIF GANIE MAHAJA lahajan05 @y

[Block-1T u8/2025 IN(P), hoo.com

29, NewCommercial IOMP (I)}31/05/2025 JAXIS BANK LTD Vs JUNEANK|9873347330 UNEank_ml10.06.2025
ICourt (COMM)/36 SHAMBHU NATHMAHAJA hajan05@y

[Block-1T u6/2025 [YADAV IN(P), hoo.com

9, NewCommercial [OMP (Df31/05/2025 IAXIS BANK LTD Vs JUNEANK|9873347330 UNEank_mf10.06.2025
ICourt (COMM)/36 [SHANI AHAJA lthajan05@y

[Block-1T lu7/2025 IN(P), ahoo.com

29, New/Commercial [OMP (Df31/05/2025 IAXIS BANK LTD Vs JUNEANK|9873347330 [[UNEank mf10.06.2025
ICourt (COMM)/36 INITHIN V IMAHAJA bhajan05@y

[Block-II u3/2025 IN(P), lahoo.com




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE ()3
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N NUMBER ID SERVICE OF]
PROCESS
wiCommercial [OMP (Dj3o/04/2025 |AXIS BANK LTD Vs [Sunita 9871040589, findolexlaw [10.06.2025
(COMM)/32 TKAS KUMAR [Singh(P), [8920586266 [@gmail.com
Block-1T l4o/2025
29, New/Commercial [OMP (Djo2/05/2025 |AXIS BANK LTD Vs [Sunita 9871040589, [indolexlaw [10.06.2025
ICourt (COMM)/32 IPHOOL CHANDRA [Singh(P), (8920586266 [@gmail.com
|Block-11 74/2025
29, New/Commercial MP (Dpho/04/2025 IAXIS BANK LTD Vs JUNEANK(9873347330 [[lUNEank mf10.06.2025
ICourt (COMM)/29 IDALJIT SINGH GILL  [MAHAJA bhajan05@y
[Block-II [76/2025 IN(P), hoo.com
29, New/Commercial MP (I}26/04/2025 [INTERNATIONAL [Kushank (9640160714, shank@ks[10.06.2025
ICourt (COMM)/31 IASSET Sindhu(P), 7065488258  hlaw.in
[Block-1T 81/2025 [RECONSTRUCTION
ICOMPANY PVT LTD Vs
SESHAYYA PANDE
29, New/Commercial ICS 05/05/2025  [Loreal S A Vs [Shravan [011-26843455 [unitedmark [10.06.2025
ICourt (COMM)/24 ICosmoline Exim LLP [Bansal(P), @unitedand
[Block-1T 0/2025 lunited.com
29, New/Commercial ICS 01/02/2025 IM/S LOREAL SA Vs [Shravan 011-26843455, junitedmark 10.06.2025
ICourt (COMM)/61 [HERBHEAL [Bansal(P), [011-32959881 [@unitedand
[Block-1T 2025 ICOSMETICS AND ANR united.com
27 [SH. LOKESH KUMAR SHARMA,SOUTH 10, NewlCommercial Ics 08/04/2025  [STATE BANK OF INDIARANI 0643680913 [bhardwajas J05/06/2025
IDISTRICT JUDGE(COMMERCIAL ICourt (COMM)/17 Vs BHUPENDRA [BHARDW sociates@g
ICOURT) [Block-1T 7/2025 [KUMAR SINGH IAJ(P), mail.com
ko, NewCommercial ICS 06/06/2025 |SNOWMAN LOGISTICSRohit 9958493994  pbhishek.shi J06/06/2025
ICourt (COMM)/28 ILIMITED Vs SNOW EX[Kumar(P), vangi@outlo|
[Block-11 l4/2025 [LOGISTICS  PRIVATE]| k.com
[LIMITED
28 |[SH. LAL SINGH, DISTRICT JUDGE [SOUTH- INIL
[EAST
29 [MS. NIKHIL CHOPRA, DISSTRICTSOUTH- INIL
WUDGE [EAST




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N NUMBER ID SERVICE OF

PROCESS

0 [SH. VRINDA KUMARI




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]

ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N NUMBER  ID SERVICE OF)|
PROCESS
[MS. ANU GROVER BALIGA SOUTH-EAST
32 [SH. BHUPESH KUMAR SOUTH- INTL,
[EAST
B3 [MS. NEERA BHARTHOKE,SOUTH- INTL,
IDISTRICT ~ JUDGE(COMMERCIAL[EAST
ICOURT)
34 [MS. NIRJA BHATIA, DJ, DIGITAL{SOUTH- INTL,
07, SOUTH EAST DISTRICT, [EAST
B5 [SH. RAJ KUMAR TRIPATHLSOUTH- INTL,
IDISTRICT  JUDGE(COMMERCIAL[EAST
ICOURT)




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]

ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N NUMBER ID SERVICE OF]
PROCESS
136 [SH. DEVENDER KUMAR, DISTRI
WUDGE (COMMERCIAL COURT)
137 [MS. RUBY ALKA GUPTA, DISTRICTEAST [Lo1 [CS COMM 151/2025 08-05-2025 [UCO BANK V/S?OGESH 19968067667 jadv.yogeshs J05-06-2025
WUDGE (COMMERCIAL COURT) IABHISHEK SINGH [KUMAR armal21@
ISHARMA lgmail.com
o1 ICS COMM 113/2025 [07-04-2025 [UCO BANK V/S SUNNY|YOGESH (9968067667 fdv.yogeshs [05-06-2025
IMADAN [KUMAR armal21@
ISHARMA lgmail.com
101 ICS COMM 133/2025 [23-04-2025 ISTATE BANK OF INDIASUCHITA (8896932838 fgnihotrisuc [09-06-2025
/S ANJALI [DIXIT hita@gmail.
fcom
101 ICS COMM I52/2025 15-02-2025 ISAR EDUTECHSACHIN [9873586359  fkjainadvocai1-06-2025
[LIMITED V/SKUMAR cO@gmail.c
IMAHENDER KUMAR JAIN m
101 ICS (COMM) 174/2025  [30-05-2025 M/S ESPANRAJESH 9810605435 jeshsharm [12-06-2025
[INFRASTRUCTURE [KUMAR 638(@gmail
ILTD. V/S BIRJU ISHARMA lcom
o1 [cS coMM 58/2025  |24-02-2025 _ |BANK OF BARODA V/SMS. 0899913203 pidv.sudhash [13-06-2025
[PRABHAT CHOPRA ISUDHA ikla@, il
ISHUKLA fcom
101 ICS (COMM) 9/2025 06-02-2025 ISIRSA DEPOSITS AND|PANKAJ infinitylegal 13-06-2025
IADVANCES LIMITEDWALIA s@gmail.co
/S GHAZIABAD| m
IORGANICS LTD.
101 ICS COMM lu7/2024 01-02-2024 [PUNJAB NATIONALNITIN info@knowl13-06-2025
[BANK v/s SONUI|GARG ex.in
[PAWAR
lo1 ICS COMM 1305/2024  [07-10-2024 M/S SAMEERR. S| advrspawardf13-06-2025
[BUILTAID PVT. LTD./PAWAR 1@, 1.co|
vV/S ASIAN|
ICONSTRUCTION
ICOMPANY




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

ICS COMM 150/2025 [07-05-2025 [PUNJAB NATIONALKA kalaanilegal J13-06-2025
BANK V/S  ADITILEGAL hdvisors@g
VUNEJA IADVISOR mail.com
N
138 [SH. SANJEEV KUMAR MALHOTRA,NORTH- ICS(COMM][77/2025 24.05.2025 [MEGH PJitendra Kumar [8.7E+009 [riendslawone@|03.06.2025
IDISTRICT JUDGE (COMMERCIAL)-EAST IMEDITECH lgmail.com
o1 IPVT LTD vs|
IDR JASBIR]
ISINGH
IBHANDARI
ICS(COMM]55/2025 19.04.2025 [Central Bank ofB K Agrawal .2E+009 [officeofraghavs(09.06.2025
ndia Vs Mg linghal@grnail.
|Aditya Traders lcom
[EX(COM W1/2025 19.03.2025 |GUDDU Sanjeev Singh .8E+009 [ATANDA.ADV [12.06.2025
M) IGUPTA (@GMAIL.COM
[TRADING  ASf|
[MS LEELA|
ICOSMETICS V|
IKALIA GUPTA|
JAND ORS
ICS(COMM|30/2025 03.03.2025 [M/S VISHW|Lalit Kumar l.oE+010 12.06.2025
[AKARMA
[ENGG. WORKS|
Vs M/S|
IKHUNTHUNA
[TH POWER
139 [SH. BRIJESH KUMAR GARG,SHAHDARA 301, NewCS ICS [20-03-2025 [VISTORY Navdeep [9654417727  |pavdeepdev [10-06-2025
IDISTRICT JUDGE, COMMERCIAL ICourt COMMERCIAL) [(COMM)/17 ICONSULTANTS PVTidev singh [@gmail.com|
ICOURT [Building, I5/2025 [LTD Vs ACHIVEMENTS]
[KKD/Delh| [POINTS AND ORS
01, NewlCS CS 03-05-2025 IDALIP BINDAL VsKunal 9999348834  |kunalsmittal [10-06-2025
ICourt COMMERCIAL) [(COMM)/28 JAVED CHAUDHARY  |Mittal |@gmail.com|
[Building, 1/2025
[KKD/Delh
01, New[CS IOMP(I) 14-11-2024 Rajendra Sharma VsfS K Singh (0891179438  kinghskandc [05-06-2025
ICourt COMMERCIAL) [(COMM)/10 M/S Antriksh| mpany(@g
[Building, 2024 [Developers and| mail.com
IKKD/Delh [Promoters Pvt Ltd
1301, NewlCS ICS 14-05-2025 [Naman Apparels LLP Vspyush 8700925528  piyushkatyall12-06-2025
ICourt COMMERCIAL) [(COMM)/30 hri Jaipal Vastralkatyal P8@gmail.c
[Building, 8/2025 handar Private Limited m
[KKD/Delh|
40 [MS. KIRAN BANSAL, DISTRICTSHAHDARA [ROOM |COMMERCIAL ICS COMM]|15-04-2025 [Bankof Baroda Vs Sheela[Umesh 9910568669  jd shjos01.05.2025
WUDGE, (COMMERCIAL COURT) INO 208 [CIVIL 225/2025 Uoshi hi@gmail.co|



mailto:kumarlalit078@gmail.colm

CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

ICOMMERCIAL ICS COMM]|15-04-2025 Bank of Baroda Vg 9910568669  fdvumeshjos
INO 208 [CIVIL 226/2025 [Deepak Gupt Poshi lhi@gmail.co|

lo1.05.2025

JROOM ICOMMERCIAL ICS COMM04-01-2025 [Canara Bank VsANUJ 19999490798 jdvocateanu j08.05.2025
INO 208 [CIVIL 05/2025 VANMEJAY KUMARAGARWA jagarwal @y
ISINGH IL fthoo.com

ROOM  [COMMERCIAL ICS COMM|o4-01-2025 [PUNJAB AND SINDAKANKSH([9810386632 pkankshakapfi5.05.2025

INO 208 [CIVIL 03/2025 [BANK Vs SHUBHAMA orl691@g
UAIN [KAPOOR mail.com

ROOM  [COMMERCIAL ICS COMM]|18-03-2025 IKASH NAHAR VSSIDHANT (9650677902  fiddhantdhinft7.05.2025
INO 208  [CIVIL 168/2025 IANITA [DHINGRA| lgra@siddha

[AND tdhingra.co

IASSOCIAT m

[ES
ROOM  [COMMERCIAL ICS COMM|06-12-2024 [BAL KISHAN Vs VIKASJatin 9718345050  [trinitylawfir [17.05.2025
INO 208 [CIVIL 622/2024 [PAL [Sharma m87@gmail |

fcom

[ROOM ICOMMERCIAL ICS COMM]|10-03-2025 VAWAHAR MITTAL VSARUN 19210004370 dv.vyasaru [20.05.2025
INO 208 [CIVIL 150/2025 [Lakshaman PrasadKUMAR (@gmail.co
iGupta

[ROOM [COMMERCIAL _ [CS  COMM25-02-2025 __ [SH KOMAL PRASAD VSTALEWAR[7982546417 _ fajoratapan? [24.05.2025
INO 208  (CIVIL 120/2025 [SMT SUCHITA SINGH [SINGH @gmail.co
m

JROOM  |COMMERCIAL ICS COMM]|13-02-2025 [Komal Prasad Vs ShriTALEWAR[9811179209  [mndubeyandaf24.05.2025
INO 208 [CIVIL 103/2025 IAniket Kumar ISINGH [ssociates202
|@gmail.com|

JROOM [COMMERCIAL ICS COMM]24-05-2025 IMahesh Kumar DudhaniARUN 0210004370  [vyasarun@g|27.05.2025
INO 208 [CIVIL 1345/2025 s Danish Ali [KUMAR mail.com
l41 [SH. SANJAY SHARMA-II, DISTRICT| 303, NewlCS (COMMERCIALICS (COMM)[30.05.2025 _ |UPGRID _ SOLUTIONSKRITIKA 9643008880 |« 0a2aj06.06.2025
WUDGE, COMMERCIAL COURT ICourt 1362/2025 [PVT LTD VS SANJAY[TUTEJA egal.pro
[Building, [KUMAR

[KKD/Delh




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

K2 [SH. PAWAN KUMAR MATTO DJ
(COMM-04)

K43 [MS. PREETI AGARWAL GUPTA,NORTH- INIL
IDISTRICT JUDGE, (COMMERCIALWEST
ICOURT)




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

ISH.VINOD YADAV

WEST

K5 [SH. AMIT KUMAR, DISTRICTNORTH INIL
WUDGE, COMMERCIAL COURT

46 [SH. UMED SINGH, DISTRICTINORTH INIL
WUDGE (COMMERCIAL)

47 [SH. RAJ KUMAR, DISTRICT JUDGESOUTH INIL
((COMMERCIAL COURT-01 WEST

48 [MS. SAVITA RAO, DISTRICT] INIL

WDUGE, COMMERCIAL COURT-
l02/SH. VIKAS DHULL, DISTRICI]
WUDGE, COMMERCIAL COURT.

4o [SH. RAKESH SYAL, DISTRICT] INIL
WUDGE, COMMERCIAL COURT-
03/SH. AMIT BANSAL, DISTRICI]
WUDGE, COMMERCIAL COURT-03

I50 [SH. RAKESH PANDIT, DISTRICTSOUTH INIL
WUDGE, COMMERCIAL COURT-04 (WEST

[TOTAL 75




IList of total no. of cases randomly allocated during the month of JUNE-2025

DISTRICT COURT NAME CASE TYPE CASE COUNT (No.
of cases randomly
allocated)

[TIS HAZARI COURT H. VIDYA PRAKASH/ SH. SANJEEV[784
IKUMAR AGGARWAL, DISTRICT JUDGE]
(COMMERCIAL COURT)-01
CS (COMM) 6
OMP (I) Comm 1
Misc. DJ 1
2 [TIS HAZARI COURT ICENTRAL ISH. RAJESH KUMAR GOEL, DISTRICT};85 CS (COMM) 6
WUDGE (COMMERCIAL COURT)-02
M/DJ 1
13 [TIS HAZARI COURT ICENTRAL IMS. DEVENDER KUMAR SHARMA,[786 CS (COMM) 6
IDISTRICT JUDGE, COMMERCIAL
ICOURT-03
Execution (Comm) 3
4 [TIS HAZARI COURT ICENTRAL IMS ANIL KUMAR SISODIA, DISTRICT;87 CS (COMM) 1
WUDGE, COMMERCIAL COURT-04
OMP (COMM) 1
MISC DJ 2
EXECUTION 1
OMP (I) (COMM) 3
5 [TIS HAZARI COURT ICENTRAL ISH. MANOJ KUMAR DISTRICT JUDGE}788 CS (COMM) 2
((COMMERCIAL COURT)-05
OMP (E) (COMM) 1
OMP (I) (COMM) 2
6 [TIS HAZARI COURT ICENTRAL ISH. NEELAM SINGH, DJ COMM-06 TIS[789 ICS(COMM)/OMPi/EXECUTION 15
[HAZRI COURT CENTRAL DELHI 'ARBT./MISC. DJ
7 [TIS HAZARI COURT ICENTRAL ISH. MUKESH KUMAR GUPTA,) EXECUTION 2
IDISTRICT JUDGE, COMMERCIAL
ICOURT-07
MISC. DJ 1
8 [TIS HAZARI COURT ICENTRAL [SH. GORAKH NATH PANDEY, DISTRICT|Central CS (COMM) 3
WUDGE, COMMERCIAL COURT
EXECUTION 2




OMP (I) (COMM)

9 [TIS HAZARI COURT [CENTRAL ISH. DEEPAK GARG, DISTRICT JUDGE,Central E-FILLED 13
ICOMMERCIAL COURT-09
1o [TIS HAZARI COURT ISH. AJAY PANDEY, DISTRICT JUDGE,Central CIVIL o
ICOMMERCIAL COURT
1 [TIS HAZARI COURT ISH. S.S RATHI, DISTRICT JUDGE,Central ([Total cases e-filed in the month| 10
ICOMMERCIAL COURT land RBT
1 [TIS HAZARI COURT ISH. RAVINDER BEDI, DISTRICT JUDGE,Central CS(COMM) 2
ICOMMERCIAL COURT
OMP(I)COMM 7
EXECUTION (COMM 2
MISC DJ 3
ARB.A COMM 1
CSDJ 1
13 [TIS HAZARI COURT SH. M.K NAGPAL, DISTRICT JUDGE,Central OMP(I) COMM 2
ICOMMERCIAL COURT
EXECUTION 3
[TOTAL 74
4 [TIS HAZARI COURT WEST SH. ASHUTOSH KUMAR, DISTRICT}789 [cs 4
WUDGE (COMMERCIAL COURT)
lOMP (D) >
Misc DJ 1
5 IMS. VINEETA GOYAL, DISTRICT JUDGER90 [cs comm 7
((COMMERCIAL COURT)-02
loMP coMM 7
IEXECUTION COMM 1
IMISC DJ 1
6 WEST SH. RAGHUBIR SINGH, DISTRICT}91 IS (ccovm) )

WUDGE (COMMERCIAL COURT)-03

IOPM(I)/ARBITRATION/MISC

ICOMM




7

I[EXECUTION

ISH. SANJEEV AGGARWAL, DISTRICT|
WUDGE (COMMERCIAL COURT)

West

ICS (COMM)

[Execution (comm)

[OMP (COMM)

IOMP (I) (COMM)

18 SH. AJAY GUPTA, DISTRICT JUDGEWest ICS (COMM.) 7
((COMMERCIAL COURT)
IOMP(I)(COMM) 5
IOMP(COMM) 1
IMISC(DJ) 4
19 SH. NARESH KUMAR MALHOTRA,West ICS(COMM) 9
IDISTRICT JUDGE (COMMERCIAL
ICOURT)
MP(I)(COMM) 4
[EXECUTION (COMM) 2
IEX. COMM AWARD 1
IMISC DJ/ CIV DJ 1
[TOTAL 72
20 IPATIALA HOUSE COURT INEW DELHI |SH. PULASTYA PARAMCHALA,44 ICS(COMM) 7
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-01
TRADE MARK 4
IARBITRATRATION U/S 34 3

21

IMISC. DJ/ COUNTER CLAIM

[EXECUTION(COMM) 1
SH. BALWANT RAI BANSAL, DISTRICTj24 lcs (comn 10
WUDGE (COMMERCIAL COURT)

EX(COMM) 1

lOMP (COMM) 2

MP (I) (COMM)

IOMP (MISC) (COMM)




IMISC. DJ

ICS (COMM)

[EX(COMM)

[OMP (I) (COMM)

[OMP (MISC) (COMM) / ARB.A

IMISC. DJ 1

22 IMA. HIMANI MALHOTRA, DISTRICT] [SUIT FOR RECOVERY 14
WUDGE (COMMERCIAL COURT)-03

ISUIT FOR TRADEMARKS 2

IEXECUTION PETITION 2

OBJECTION U/S 34 OF
IARBITRATION &

ICONCILIATION ACT
APPEAL  U/S 37  OF
JARBITRATION &
ICONCILIATION ACT

IAPPLICATION U/S 151 OF CPC

IPETITION u/s 9 OF|

JARBITRATION &
ICONCILIATION ACT
TOTAL 76
23 [SAKET COURT [SOUTH MS.  SAVITA  RAO,  DISTRICT14 CS (COMM) 2
WUDGE(COMMERCIAL COURT)
OMP (I) COMM. 20
24 ISAKET COURT ISOUTH [MS. ANURADHA SHUKLA BHARDWAJ,503 CS (COMM) 4
IDISTRICT JUDGE(COMMERCIAL
ICOURT)
503 EX. COMM. 5
503 OMP (I) COMM. 16
25 SH. SANDEEP YADAV 614 CS (COMM) 2
OMP (I) COMM. 13
26 SH. SANJEEV  KUMAR  SINGH,j303 CS (COMM) 2
ICOMMERCIAL COURT.
EX. COMM. 1
OMP (I) COMM. 19
27 SH. LOKESH KUMAR SHARMA, CS (COMM) 7
IDISTRICT JUDGE(COMMERCIAL)
ICOURT)




OMP (I) COMM. 19
[TOTAL 110
28 [Saket COURT [SOUTH-EAST [SH. LAL SINGH, DISTRICT JUDGE COMMERCIAL 1
18
IBLOCK 1
29 iSaket COURT IMS. NIKHIL CHOPRA, DISSTRICT] COMMERCIAL 12
WUDGE
14
I30 |Saket COURT |SH. VRINDA KUMARI Commercial Suit, o
Petition u/s. 34 of Arbitration and|
20 Conciliation Act &
Execution Petition
131 [Saket COURT IMS. ANU GROVER BALIGA Commercial Suit, & 8
Execution Petition
21
132 [Saket COURT ISH. BHUPESH KUMAR Commerecial Suit, 9
[Petition u/s. 34 of Arbitration and|
22 Conciliation Act &
Execution Petition
133 [Saket COURT IMS. NEERA BHARIHOKE, DISTRICT] Commercial Suit, 4
JUDGE(COMMERCIAL COURT) [Petition u/s. 34 of Arbitration and|
23 Conciliation Act &
Execution Petition
134 [Saket COURT Ms. Nirja Bhatia, DJ(Digital)-o7SOUTH - -
I[EAST DISTRICT,
30
135 iSaket COURT ISH. RAJ KUMAR TRIPATHI, DISTRICT] CS (COMM)-16 EX-06-,MISS DJ 10
WUDGE(COMMERCIAL COURT) -4 OMP (COMM-1, CS DJ-3
39 (COM)-0, ARBA -0, RTI -1
TOTAL 114
36 [KARKARDOOMA [EAST SH. DEVENDER KUMAR, DISTRICT209 CS(COMM-74) 8
WUDGE (COMMERCIAL COURT)
OMP(COMM)-73 2
137 [KARKARDOOMA [EAST IMS. RUBY ALKA GUPTA, DISTRICT] 101 CS(COMM-74) 7
WUDGE (COMMERCIAL COURT)
TOTAL 17
38 [KARKARDOOMA [North-East SH. SANJEEV KUMAR MALHOTRA,[/4 CS (COMM) 5
IDISTRICT JUDGE (COMMERCIAL)-01
MISC. DJ 1
EXECUTION PETITON 3
[Total 9
39 [KARKARDOOMA [SHAHDARA [SH. BRIJESH KUMAR GARG 57 CS(Comm) 4
EXECUTION 2
MISC.DJ CASE 2
4o IMS. KIRAN BANSAL 156 CS(Comm) 4




(COMMERCIAL)

56 EX COMM 1
MISC DJ 2
1 SH. SANJAY SHARMA-II, DISTRICT] CS(Comm) 5
WUDGE, COMMERCIAL COURT
EXECUTION o
MISC.DJ CASE o
OMP(I)COMM o
2 ISh. Pawan Kumar Matto DJ (COMM-04) CS(COMM) 2
Ex 1
1
[Total 24
43 [Rohini Court [North-West |MS. PREETI AGARWAL GUPTA;58 CS(COMM) 11
IDISTRICT JUDGE, (COMMERCIAL
ICOURT)
OMP 29
MISC DJ
EX 1
la SH.VINOD YADAV ) CS(COMM) 27
OMP 10
MISC DJ 4
EX 4
[Total 86
a5 Rohini Court [North SH. AMIT KUMAR, DISTRICT JUDGE,;60 [CS(COMM.) 16
ICOMMERCIAL COURT
MPi(COMM)& OMP (Comm) 10
IEXECUTION 1
46 INorth ISH. UMED SINGH, DISTRICT JUDGE] ICS(COMM.) 13

lOMPi(COMM)& OMP (Comm)




I[EXECUTION

Misc. Application DJ

[Total 55
47 [IDWARKA COURTS [SOUTH WEST [SH. RAJ KUMAR, DISTRICT JUDGE] 603 ICS (COMM) 8
((COMMERCIAL COURT-01

MP (COM) 2
[EX COMM AWARD 1
18 [IDWARKA COURTS SH. VIKAS DHULL, DISTRICT JUDGE,| 613 [CS(COMM) 13
ICOMMERCIAL COURT.
[EX COMM AWARD 2
l1o [IDWARKA COURTS ISH. AMIT BANSAL, DISTRICT JUDGE,| 614 [CS(COMM) 13
ICOMMERCIAL COURT-03
[OMP (COM) 1
IOMP (I) (COMM.) 1
ICOUNTER CLAIM 1
150 SH. RAKESH PANDIT, DISTRICT509 ICS (COMM) 8
WUDGE, COMMERCIAL COURT-04
TOTAL 50

GRAND TOTAL

637




[LIST OF CASES WHERE CASE MANAGEMENT HEARING WAS HELD DURING THE MONTH OF JUNE-2025

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING
ROOM REGISTRAT NAME VS
ION RESPONDENT FRAMINLISTING AFFIDAVI AFFIDAVI WRITTEN ORAL OTHER
NAME G THEOF T OFT OFARGUMEN ARGUME STAGES/H
ISSUES WITNESSE EVIDENCE WITNESS TS NTS EARING
S ES DATE
ISH. VIDYA PRAKASH/ SH.CENTRAL 1301, [Suit folCS COMM-+26.10.2023 [SAMAKSH JAIN| 8.07.2025/08.07.2025/08.07.202 [22.07.2025 [22.07.202)
ISANJEEV KUMAR [Extension [Recovery l1401/2023 S.  KOTHAR]| 51 53
IAGGARWAL, DISTRICT] Block, Tis| ISHAILESHBHA
WUDGE (COMMERCIAL [Hazari [l RAMANLAL
ICOURT)-01 [Courts,
IDelhi
1301, [Suit fofCOUNTER  [16.05.2024 [KOTHARI - 8.07.2025[08.07.2025/08.07.202 [22.07.2025 [22.07.202Nil
[Extension [Recovery ICLAIM- ISHAILESH 5
[Block, Tis| [26/2024 IBHAI RAMAN|
[Hazari ILAL VS|
ICourts, ISAMAKSH JAIN|
IDelhi
2 [SH. RAJESH KUMAR GOEL,CENTRAL 1306 ICS (COMM) [730/2024  [04.07.2024 |[RAL FOODS02.06.20[11.07.2025 [11.07.2025 [02.08.202 [04.09.2025 [15.09.202
[DISTRICT JUDGE| PVT LTD VSps5 14.08.2025 [14.08.2025 |5 5
((COMMERCIAL COURT)-02 IAMBUT HOTEL [23.08.202
JAND REAIL 5
[ESTATE PVT|
[LTD
1306 ICS (COMM) [1037/2024 [19.09.2024 [NEERAJ NATH|02.06.20/05.07.2025[05.07.2025 [11.07.2025 [14.08.2025 [25.08.20
ISHARMA  VSpg5 [19.07.2025 [19.07.2025 [28.07.202 25
TJAY KUMAR 53
1306 ICS (COMM) |111/2025 24.01.2025 [M/S RANGOLI05.06.20/05.07.2025[05.07.2025[22.07.202 [23.08.2025 [26.08.20
[HANDLOOM |25 31.07.2025 [31.07.2025 |5 l25
PVT LTD V§ [05.08.202
ISANJEEV 5
[KUMAR JAIN
I3 MS. DEVENDER KUMARCENTRAL NIL
ISHARMA, DISTRICT JUDGE,|
ICOMMERCIAL COURT-03
¥4 [MS ANIL KUMAR SISODIA,CENTRAL INIL
IDISTRICT JUDGE|
ICOMMERCIAL COURT-04
I5 [SH. MANOJ KUMAR|CENTRAL INIL
[IDISTRICT JUDGH
I((COMMERCIAL COURT)-05
6 [SH. NEELAM SINGH, DJ|CENTRAL INIL
ICOMM-06 TIS HAZRI COURT]|
ICENTRAL DELHI
7 |SH. MUKESH KUMARICENTRAL INIL
IGUPTA, DISTRICT JUDGE,
ICOMMERCIAL COURT-07
18 [SH. GORAKH NATH|CENTRAL |NIL
IPANDEY, DISTRICT JUDGE,|
ICOMMERCIAL COURT
o [SH. DEEPAK GARGCENTRAL 309 THIRD[CS (COMM.) [CS 07.03.2025 |VIKAS VERMAJ02.06.20Plaintiff |WITHIN |[WITHIN fn requeston
[DISTRICT JUDGE, [FLOOR COMM)/28 Vs Municipal2s levidence [TEO TEO lafter therequest
ICOMMERCIAL COURT-09 [EXTENTIO l2/2025 ICorporation  of] 15.07.2025 WEEKS  WEEKS [conclusion [after thel
IN BLOCK IDelhi f evidene [conclusio
In  of
levidene
1o |[SH. AJAY PANDEY,CENTRAL [NIL
[DISTRICT JUDGE,
ICOMMERCIAL COURT




SR COURT DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

L ROOM REGI
1 [SH. S.S RATHI, DISTRICTICENTRAL [310 ICS (COMM) [CS (COMM)/284j23-02-2024 [Landsea Impexi03.06.20[PE- - |As pe
WUDGE, COMMERCIAL ILimited Vsi25 1.07.2025 rder,
ICOURT ISharad [parties  tof
[Rajkumar Bagla ffile list off
witnesses,
if any,
jwithin 15|
£
1310 >S (COMM) [CS(COMM)/252j04-03-2025 [M/S ~ PRAYAG04.06.20PE- F lAs pey
IPOLYMERS 25 2.07.2025 rder,
[PVT. LTD V: [parties t
IM/S KRISHNA| ffile list of
IBATH [witnesses,
ICOLLECTION if any,
ithin 15
£
10 ICS (COMM) [CS (COMM)/344}07-03-2025 [COMBITIC 06.06.20F ILocal |As pey
IGLOBAL 25 ICommissio forder,
ICAPLET PVT]) ner [parties t
ILTD Vs MOHAN| lappointed [file list of]
ILAL ffor witnesses,
JAWANMAL levidence fif any, i
ISAKARIA recording |{due
1310 ICS (COMM) _[CS (COMM)4%0}24-11-2021 [M/S 130.06.20|PE- F |As pe:
ISAMUNDER |25 9.07.2025 rder,
ISAREE CENTRE| [parties  t
s M/S JANNAT| ffile list off
witnesses,
if any,
within on¢
L £
1310 ICS (COMM) [CS (COMM)219j24-02-2025 [M/S 130.06.20|PE- F |As pe!
[EMARSONS 25 21.07.2025 rder,
ICOURIERS [parties  t
[Through its Prop| ffile list of
[Karan Prakash| [witnesses,
s M/S if any,
JAUTOKARTZ ithin 15
INTEDNET DY d £
2 (SH. RAVINDER BEDL/CENTRAL [NIL
[IDISTRICT JUDGE,
ICOMMERCIAL COURT

13 [SH. M.K NAGPAL, DISTRICTICENTRAL |NIL
WUDGE, COMMERCIAL
ICOURT

g4 SH. ASHUTOSH KUMAR,WEST ICS l07-10-2024 M/S l03-06-2025 INil INil INil INil INil INil
IDISTRICT JUDGE| (COMM)/871/| IA.M.INSUPA|
((COMMERCIAL COURT) 2024 ICK AND|
IORS Vs M/
IASHWANT
IKUMAR
IAND
ONDANY
15 [MS. VINEETA GOYAL,WEST INIL
IDISTRICT JUDGH

((COMMERCIAL COURT)-02

16 SH. RAGHUBIR SINGH,WEST INIL
IDISTRICT JUDGHE
I((COMMERCIAL COURT)-03

7 [SH. SANJEEV AGGARWAL,WEST INIL
IDISTRICT JUDGH
((COMMERCIAL COURT)

®

SH. AJAY GUPTA, DISTRICTWEST INIL
UVUDGE (COMMERCIAL
ICOURT)

it

19 |[SH. NARESH KUMAR|WEST INIL
IMALHOTRA, DISTRICT]
WUDGE (COMMERCIAL
ICOURT)

20|SH. PULASTYAINEW DELHI [NIL
[PARAMCHALA, DISTRICT]
WUDGE (COMMERCIAL
ICOURT)-01



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#

SR COURT

DISTRICT COURT

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

L ROOM REGI NAME VS

21 [SH. BALWANT RAI BANSAL,NEW DELHI [25 ICS (COMM.) |573/2023  |25.10.2023 [M/S  TIMBER04.06.20(WITHIN ITHIN [NOT IDATE NOTDATE MISC.
[DISTRICT JUDGE| [TRENDZ 25 NE NE IFILED IGIVEN INOT IAPPREAN
I((COMMERCIAL COURT) I[FLOOR EEK EEK IGIVEN [CE

[PVT.LTD. 18.10.2025
Vs M/S NEW,
IAGE
JACOUSTICS
lovrr 1T

ICS (COMM.) 694 /2024 [29.08.2024 [PATRAM ISPATj09.06.200WITHIN |WITHIN |NOT IDATE NOT|DATE  [MISC.
BHANDAR Vs |25 IONE IONE [FILED IGIVEN INOT IAPPREAN
ISWASTIK EEK EEK IGIVEN [CE
IMETA FORGE [17.10.2025
[PVT LTD

22 [MA. HIMANI MALHOTRA,/NEW DELHI NIL
IDISTRICT JUDGE|
(COMMERCIAL COURT)-03

23 [MS. SAVITA RAO, DISTRICT|SOUTH NIL
JUDGE(COMMERCIAL
ICOURT)

24 [MS. ANURADHA SHUKLASOUTH INIL
IBHARDWAJ, DISTRICT]|
JUDGE(COMMERCIAL
ICOURT)

25 [SH. SANDEEP YADAV ISOUTH NIL

26 [SH. SANJEEV KUMARISOUTH 129, NewlCommercial [CS (COMM)29.11.2024 [ZAARA 03.06.20[11.07.2025 F - o F
SINGH, COMMERCIAL ICourt 539/2024 IENTERPRISES |25
ICOURT. Block-IT ENTURE

[PRIVATE LTD.
VS DHANRAAJ|
IAGENCIES
[PRIVATE LTD.

27 [SH. LOKESH KUMAR[SOUTH ko, NewCS/COMMER [CS/COMM/3[13/01/2023 [PANASONIC f15/01/2 [ l09/10/202 | - - l03/07/202
ISHARMA, DISTRICT]| ICourt ICIAL 13/2023 ILIFE 024 23 5
WUDGE(COMMERCIAL Block-IT ISOULUTIONS
ICOURT) [NDIA P. LTD|

S AMIT|

[ENTERPRISES
ko,  NewCS/COMMER [CS/COMM/3[27/11/2019 [ASHISH g9/o2/2 | l24/04/202 | - - 11/07/2025
ICourt ICIAL B4/2019 JAGGARWAL VSlo24 23
Block-11 IM/S  RACING|

[PROMOTIONS

[p. LTD.
ko,  New/CS/COMMER [CS/COMM/6[24/11/2022 [M/S  POTHOS?21.02.20| [26/04/202 | F - l15/07/202
ICourt ICIAL l60/2022 ISOLUTIONS VSi24 h 5
Block-IT /S D. K|

ICHEMICALS P

ILTD
ko, New|CS/COMMER [CS/COM/12/|04/01/2022 [MERCHANTS [22/02/2 | 130/04/202 - I 18/07/202
[Court ICIAL 2022 ICOURIER Plo24 23 5
[Block-IT ILTD. VS SURYA

ICARGO
ko,  NewCS/COMMERCS/COM/65 [19/11/2022 [STATE BANK]28/02/2} F s - I l04/06/202
ICourt ICIAL /2022 F INDIA VSjo24 5
[Block-IT [RAJ KUMAR
ko,  New/CS/COMMER [CS/COM/60 [26/08/2023 [IV I30/05/2 | F F = = log/07/202
ICourt ICIAL /2023 ICOMMUNICATI[o24 5
[Block-1T JON VS JAKSON|

[LTD.
ko,  NewCS/COMMER [CS/COM/38 |08/06/2023 [M/S NLMKpo/o7/2 - F F o - 1/08/202
ICourt ICIAL /2023 INDIA SERVICEjo24 5
Block-IT ICENTER \E|

[POSCO

IPOGGENAMP

JELECTRICAL

ISTEEL




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGISTRAT NAME VS
ko, New|CS/COMMER [CS/COM/23 |04/09/2024 M/S PUNAMlo3/07/2 F [28/10/202 | - - [17/07/2025|
ICourt ICIAL /2020 IPRIYADARSHI (024 23
[Block-1T INI VS AMMAD
[ULLAH
ko,  New/CS/COMMER [CS/COM/54 [27/09/2023 JAKMY 25/09/2 |- [26/11/2024} = = l21/07/202
(Court ICIAL /2023 IBUILDCON Plo24 5
Block-1T ILTD. VS SM(
[ENTERPRISES
[p. LTD.
ko,  New/CS/COMMER [CS/COM/47 [08/10/2024 [MRS. BALAfi1/02/2 [26/11/2024| - - 4/07/202
ICourt ICIAL 13/2024 IDEVI VSpo25 5
Block-IT UNICIPAL
ICORPORATION
IOF DELHI

28|SH. LAL SINGH, DISTRICTSOUTH-EASTNIL
JUDGE

29 [MS. NIKHIL CHOPRA [SOUTH-EASTNIL

IDISSTRICT JUDGE
I30|SH. VRINDA KUMARI ISOUTH-EAST [NIL
131 [MS. ANU GROVER BALIGA [SOUTH-EAST o1 ICS (COMM)R1/09/24 [M/S  VDRj05.05.25 28.05.25[- - - - IPE-
13697/2024 ICOLOURS 19.08.25,
JAND 21.08.25,
CHEMICALS| I22.08.25
IPVT LTD DE-
[Vs. M/S I27.08.25
HREE FA-

IACTNANDA 9

132 |SH. BHUPESH KUMAR ISOUTH-EAST [NIL

133[MS. NEERA BHARIHOKE,SOUTH-EASTNIL

IDISTRICT
WUDGE(COMMERCIAL
ICOURT)
134 [MS. NIRJA BHATIAISOUTH-EASTNIL
IDJ(DIGITAL)-07, SOUTH]
[EAST DISTRICT,

135 [SH. RAJ KUMAR TRIPATHI,(SOUTH-EAST|NIL

IDISTRICT
WUDGE(COMMERCIAL
ICOURT)

136[SH. DEVENDER KUMAR,EAST INIL
IDISTRICT JUDGH
((COMMERCIAL COURT)

137MS. RUBY ALKA GUPTA,EAST INIL
IDISTRICT JUDGHE

((COMMERCIAL COURT)




SR COURT DISTRICT COURT CASE E CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING
L REGIL NAME VS

138 SH. SANJEEV KUMAR|NORTH-EAST|NIL
IMALHOTRA, DISTRICT]
WUDGE (COMMERCIAL)-01

139 [SH. BRIJESH KUMAR GARG [SHAHDARA [301, New[CS(COMMER [Framing [Listing  offAffidavit ofAffidavit offWritten ral ther
ICourt ICIAL) the itness  |[Evidence itness  [Arguments [ArgumentStages/Hea
[Building lissues ring Date
01, New[CS(COMMER [CS(COMM) [23.12.2024 |ARPAN 04.06.20Not Filed [Not Filed [Not Filed [NO INO [PE
(Court ICIAL) 657/2024 PAIN,PROPRIE |25 8.07.2025
[Building [TOR Of A
IPLANET 9.07.2025
JEXCURSION V¢ IAND DE
[TUSHAR [11.07.2025
PINDAL PROP| b
o IINDAT
1301, NewlCS(COMMER [CS(COMM) [14.02.2025 |STATE BANK|09.06.20[Not Filed [Not Filed [Not Filed [NO INO IPE
(Court ICIAL) ll04/2025 IOF INDIA VSg25 [23.07.2025
[Building ISONU IAND  DE|
24.07.2025
4o [MS. KIRAN BANSAL,SHAHDARA [NIL
[IDISTRICT JUDGE,

((COMMERCIAL COURT)

1 |SH. SANJAY SHARMA-ILISHAHDARA (303, New{CS(COMMER [CS(COMM) [05.04.2025 [NARENDER 04.06.20Not Filed [NO INot Filed [NO INO
IDISTRICT JUDGE, ICourt ICIAL) 02/2025 IKUMAR  JAINf25
ICOMMERCIAL COURT Building S YASHU|
IMAKKAR
03, NewCS(COMMER [CS(COMM) [05.03.02025ASHWINT 05.06.20[Not Filed [NO INot Filed [NO INO
ICourt ICIAL) ll40/2025 [THUKRAL VSg25
[Building ILOKESH
1303, NewCS(COMMER [CS(COMM) [05.12.2024 [PUNJAB 09.06.20Not Filed [NO INot Filed [NO INO
ICourt ICIAL) 617/2024 INATIONAL 25
[Building IBANK VS
[RAEES
ISALMANI &
JORS.
42 |SH. PAWAN KUMAR MATTO[SHAHDARA [C.No 304 [COMMERCIAICS(COMM)/ |AMIT 6-06-2025 INOT INOT INOT INOT INOT FILED|P.E. 19
IDJ (COMM-04) IL 96/2025 [KUMAR V¥ [FILED [FILED [FILED [FILED |08-2025
ISH. SHYAM|
IKISHOR
[MISHRA
ICOMMERCIACS(COMM)/ [RAMA l09/06/2025 INOT INOT INOT INOT INOT FILED[P.E. 21+
IL [70/2024 ICHAKRABO [FILED [FILED [FILED [FILED |08-2025
IRTY \E
TARIKA
AIN
a3 [MS. PREETI AGARWAIINORTH- ho6 [Civil 1878/2022  |03-06-2025 [CANARA BANK|
IGUPTA, DISTRICT JUDGE[WEST S M/S ROS§
((COMMERCIAL COURT) IBRIGHT
[HOUSIERY
k55/2022 21-06-2025 [RAJDHANI
[FURNISHING
[PVT LTD V¢
J[UKKEN
ERGESH
POSH
44 |SH.VINOD YADAV 316 ivil °S 05.07.23 [HARDEEP IShri Udit|]N.A 11.06.25 [707 Days [Yes “ontested|N.A
COMM.)/48 [KUMAR BATRAGupta,
16/2023 s KALU RAM|Shri
IDHINGRA Taranjit
[Sawhney|
land
[Ms.Nidh
ICS 05.07.23 [HARDEEP IShri UditN.A 11.06.25 [707 Days [Yes IContested|N.A
COMM.)/48 [KUMAR BATRA(Gupta,
[7/2023 s KALU RAM|Shri
[DHINGRA Taranjit
[Sawhney|
land
IMs.Nidh




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

L ROOM REGI NAME VS
5 [SH. AMIT KUMAR, DISTRICT[NORTH INIL
WUDGE, COMMERCIAL
ICOURT
46 |SH. UMED SINGH, DISTRICT[NORTH NIL
WUDGE (COMMERCIAL)
k47 |SH. RAJ KUMAR, DISTRICTISOUTH 14 ICommercial |[CS(COMM) [08.11.2024 [Pannu Can04.06.20[PE- [NIL [NIL INIL INIL [NIL
WUDGE (COMMERCIALWEST [Suit 565/2024 entals Pvt Ltdj2s [16.07.2025
ICOURT-01 s. M/S Amb: & DE-|
arehousing 28.07.2025
[Pvt Ltd
14 [Commercial |CS(COMM) [11.09.2024 [KAMLADITYYA |06.06.20[PE- INIL INIL INIL INTL INIL
Suit k55/2024 ICONSTRUCTIO |5 11.07.2025
IN PVT LTD Vs|
VAL
ISURAKSHAEN
IGINEERS PVT
ILTD
KW8|VIKAS DHULL, DISTRICI] INIL
WDUGE, COMMERCIAL
[COURT-02
l49[SH. AMIT BANSAL, INTL
[IDISTRICT JUDGE,
ICOMMERCIAL COURT-03
50 |[SH. RAKESH PANDIT,SOUTH 509 ICS(COMM) 0/2024 27.01.2024 [RAMMOH 04.06.20[NIL INIL INIL INIL INIL [NIL
IDISTRICT JUDGE,WEST ICONSULTANCY |25
ICOMMERCIAL COURT-04 ISERVICES V¢
IGURGAON
[PACKAGING
[PVT. LTD.
509 ICS(COMM) k31/2024 26.08.2024 [M/S PRAKASH|09.06.20[NIL INIL INIL INIL INIL INIL
[PIPES LIMITEDj25
S M/S GEH
[PEE FOODY
[PVT. LTD.




'ONTESTED COMMERCIAL CASES DISPOSED DURING THE MONTH OF JUNE-2025

COURT DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOCATE ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N NUMBER INSTITUTION (CONTESTED /N [0)30):3
MEDIATION SETTLED) DECREE EXECUTI
TOOK PLACE ON OF
i ISH. VIDYA PRAKASH/ SH.ICENTRAL 1301, Extension Block, Tis Hazari|Suit for Recovery ICS COMM-113/2025 [24.01.2025 IGAURAV ~ TYAGI = VS[SATYENDRA [9811161525 &03.06.2025 130 YES Contested | ---------- | -m-mmmme- [Suit for
ISANJEEV KUMAR AGGARWAL, ICourts, Delhi [IMUNICIPAL IKUMAR SINGH[7428660568 [Recovery
[DISTRICT JUDGE (COMMERCIALJ ICORPORATION OF DELHIIAND SYED|
ICOURT)-01 IADIL HUSSAIN
1301, Extension Block, Tis Hazari [Suit for Recovery ICS COMM-366/2024 15.03.2024 IBJAIN IROHIT SINGH|9810932127 [04.06.2025 446 YES [ L T S —— [Suit fo
ICourts, Delhi IPHARMACEUTICALS LTD.AND SWARNILand [Recovery
S.RAIAGENCY LTD.  [DEY 0880444377
1301, Extension Block, Tis Hazari [Suit for Recovery °S COMM-1361/2024 10.12.2024 IBANK OF BARODA VS. IGEETANJALI (8447833470 [04.06.2025 176 YES [ e T T — [Suit fo
ICourts, Delhi ISUNIL ISHARMA AND (AND [Recovery
IPRAVEEN 8950773995
IKUMAR
I2 ISH. RAJESH KUMAR GOEL,CENTRAL 306 CS (COMM) CS (COMM)/1002/2024 11-09-2024 [BANK OF INDIA Vs MOHD| BIJAY MOHAN | 9015893668 03-06-2025 265 NA CONTESTED NA NA SUIT FOR
[DISTRICT JUDGE (COMMERCIALJ FAIZAN KHAN, PROP. GOSWAMI RECOVERY
ICOURT)-02 M/S BLUE ACME
306 CS (COMM) CS (COMM)/1230/2024 11-11-2024  |STATE BANK OF INDIA Vs RANJAY 9811255679 03-06-2025 204 NA CONTESTED NA NA SUIT FOR
SUNDER KUMAR SINHA RECOVERY
306 CS (COMM) CS (COMM)/80/2025 18-01-2025 'VIKAS GOEL Vs SATYENDRA | 9811161525 03-06-2025 136 NA CONTESTED NA NA  [ARBITRATIO
MUNICIPAL KUMAR SINGH NACT
ICORPORATION OF DELHI|
AND ANR
306 OMP (I) (COMM.) OMP (I) 06-05-2025 | SMFG INDIA CREDIT CO KARAN 9560099232 03-06-2025 28 NA CONTESTED NA NA ARBITRATIO
(COMM.)/423/2025 LTD Vs SANJAY SINGH | CHHIBER NACT
CHAUHAN
306 OMP (COMM.) OMP (COMM.)/132/2023 25-07-2023 M/A PARAMOUNT APOORV 8420524375 05-06-2025 681 NA CONTESTED NA NA ARBITRATIO
PREMIER PVT LTD Vs AGGARWAL NACT
NEERAJ GORVER
306 CS (COMM) CS (COMM)/1123/2024 14-10-2024 |[AMIT KHANNA, PROP. OF| VIKAS BHATIA 9811379676 05-06-2025 234 NA CONTESTED NA NA SUIT FOR
M/S SAARTHAK RECOVERY
TRADING CO Vs SANYAM
JAIN
306 OMP (I) (COMM.) OMP (1) 25-02-2025 M/s Moonwalk Infra RAJEEV 9910726902 05-06-2025 100 NA CONTESTED NA NA ARBITRATIO
(COMM.)/208/2025 Projects Pvt Ltd Vs M/S KUMAR NACT
ONSTRUQ INTERLA YER
PRIVATE LIMITED
306 CS (COMM) CS (COMM)/1406/2023 27-10-2023 | ORIENT LINKS PVT LTD MAHESH 9810493325 06-06-2025 588 NA CONTESTED NA NA SUIT FOR
Vs RAVI GOEL SHARMA RECOVERY
I3 [MS. DEVENDER KUMAR SHARMA,ICENTRAL INIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-03
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ON

OF

ICOMMERCIAL COURT

IMS ANIL KUMAR SISODIA) 304 EXTENSION BLOCK THC CS (COMM)-1068/2023 21.07.2023 HAMDARD NATIONAL SH. 9953394364 04.06.2025 684 DAYS ICONTESTED
[DISTRICT JUDGE, COMMERCIAL LHI FOUNDATION VS.KLM | SHIVENDRA MARK
ICOURT-04 PHARMA PRATAP SINGH
I5 ISH. MANOJ KUMAR DISTRICTICENTRAL INIL
WUDGE (COMMERCIAL COURT)-05
16 [SH. NEELAM SINGH, DJ COMM-06[CENTRAL 410 CS (COMM) 2/2024 19.12.2023 M/S. DHARAM DIGITAL | SHASHWAT | 9953994696 05.06.2025 534 DAYS YES Contested NA NA  [SUIT FOR
TIS HAZRI COURT CENTRAL PRESS (COUNTER ROY IRECOVERY
[DELHI CLAIM) VS. MINOSHA [OF MONEY
INDIA LTD.
410 CS (COMM) 142/2020 03.02.2020 [DMS PROJECTS PVT.LTD{ KAILASH 9810675135 06.06.2025 1950 DAYS YES Contested NA NA  [SUIT FOR
VS. BIO VEDA ACTION CHANDRA IRECOVERY
RESEARCH COMPANY [OF MONEY
410 CS (COMM) 538/2023 06.03.2023 MS. ARYAV GREEN YUGANT 9971161636 06.06.2025 823 DAYS YES Contested NA NA  [SUIT FOR
ENERGY PVT. LTD. VS. KUHAR IRECOVERY
MS JACKSON [OF MONEY
ENGINEERS LTD.
410 CS (COMM) 711/2022 23.07.2022 IGT SERVICES AND ARSH VARDHA] 9467194651 09.06.2025 1052 DAYS YES Contested NA NA  [SUIT FOR
TECHNOLOGIES VS. CUE [RECOVERY
LEARN (P) LTD. IOF MONEY
410 CS (COMM) 2285/2022 27.03.2022 |PNB VS. SARKAL GLOBAL|MEENA GUPTA| 9654336403 | _ 09.06.2025 977 DAYS YES Contested NA NA _ [SUIT FOR
[RECOVERY
[OF MONEY
7 ISH. MUKESH KUMAR GUPTA,CENTRAL INIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-07
8 [SH. GORAKH NATH PANDEY,CENTRAL 308 EXTENSION BLOCK THC TRADE MARK CS (COMM)-883/2024 16.08.2024 | ANILJAIN VS. RAJAN | SH. HITESH |9953394364| 03.06.2025 204 DAYS NO [CONTESTED NIL NIL TRADE
IDISTRICT JUDGE, COMMERCIAL DELHI BHUTANI CHABBRA MARK
ICOURT
19 ISH. DEEPAK GARG, DISTRICTICENTRAL INIL
WUDGE, COMMERCIAL COURT-09
o [|SH. AJAY PANDEY, DISTRICTICENTRAL 307 Civil ICS (COMM)/673/2023 20/04/23 |GAURAV CHADHA PROP. [NEERAJ DAHIY] 9971767788 04/06/25 776 Yes CONTESTED 04/06/25 o
WUDGE, COMMERCIAL COURT IOF M/S KONCEPT
ISOLUTION PVT. LTD.
JAND ANR. Vs M/S DAGAR
I[HOSPITALITY AND
307 Civil ICS (COMM)/1341/2024 06/12/24  [Rajender Kumar Gupta Vs [A.K TRIVEDI 9871441764 06/06/25 182 Yes CONTESTED 06/06/25 o
Municipal Corporation of
Delhi
11 ISH. S.S RATHI, DISTRICT JUDGE,CENTRAL NIL




COURT ROOM

CASE TYPE

DATE
REGISTRA'
N

OFPETITIONER NAME VSADVOCA
RESPONDENT NAME

ADVOCATE
MOBILE
NUMBER

DATE
DECISION

OFDAYS FOR DISPOSALWHETHER

PRE-

NATURE
DISPOSAL

INSTITUTION (CONTESTED

MEDIATION
TOOK PLACE

SETTLED)

OFDA

E  OFNUMBER AC

EXECUTIO OF DAYSSECTION
FFOR
DECREE  EXECUTI

/N

ON

OF

[SH. RAVINDER BEDI, DISTRI 401 ICS (COMM) 1191/2020 ICEC-CICI JV and ORS. Vs 10891072729 |04-06-2025 2459
WUDGE, COMMERCIAL COURT IORIENTAL INSURANCE
ICO. LTD.
13 [SH. M.K NAGPAL, DISTRICTICENTRAL 1302 ICS(COMM) u845/2021 20.11.2021 MATRIX INDUSTRIAL |AARTI BHALLA( 9350320004 30.06.2025 1318 NA CONTESTED NA NA RECOVERY
WUDGE, COMMERCIAL COURT SOLUTIONS VS AMKING
TOOLS INDIA
14 |[SH. ASHUTOSH KUMAR, DISTRICT|WEST NIL
WUDGE (COMMERCIAL COURT)
115 IMS. VINEETA GOYAL, DISTRICI|WEST INIL
WUDGE (COMMERCIAL COURT)-02
6 [SH. RAGHUBIR SINGH, DISTRICTWEST INIL
JUDGE (COMMERCIAL COURT)-03
7 [SH. SANJEEV AGGARWAL,WEST NIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)
n8 [SH. AJAY GUPTA, DISTRICTWEST INIL
WUDGE (COMMERCIAL COURT)
9 [SH. NARESH KUMAR MALHOTRA,WEST INIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)
20 [SH. PULASTYA PARAMCHALA,/NEW DELHI INIL
IDISTRICT JUDGE (COMMERCIAL
[COURT)-01
21 [SH. BALWANT RAI BANSAL,NEW DELHI 25 CS (COMM.) 59 /2023 11.09.2018 ABOTT HEALTHCARE SH. SHAKTI | 9891584230 03.06.2025 2458 NA CONTESTED NA NA SUIT FOR
IDISTRICT JUDGE (COMMERCIALJ PVT.LTD. VS. SGS PRIYA NAIR RECOVERY
ICOURT) PHARCEUTICALS PVT.
LTD.
OMP (COMM.) 115 / 2024 07.05.2024 | P. K. SHAFI VS. INDIAN SH. RAJIV 8826114343 04.06.2025 394 NA CONTESTED NA NA U/S 34
RAILWAY CATERING DALAL ARBITRATIO
N&
CONCILIATT
ON ACT 1996
22 [MA. HIMANI MALHOTRA,NEW DELHI 24 OBJECTION U/S 34 OF OMP (COMM.)/82/2020 12/10/2020 RADHA COTTON [Kumar Dushyant{ 9811433704 09/06/2025 1701 NO PETITION Nil Nil OBJECTION
[DISTRICT JUDGE (COMMERCIAL ARBITRATION & CONCILIATION FACTORY Vs FOOD Singh ALLOWED U/S 34 OF
ICOURT)-03 ACT CORPORATION OF INDIA| ARBITRATIO
CONCILIATI
23~ |[MS. SAVITA RAO, DISTRICI[SOUTH 12, New Court Block-1 Civil Suit CS (COMM)/527/2023 18-9-23 M/S BLOOMSBURY Sh. Puneet | 9818191100 03-06-25 624 YES DECREED NA NA Suit for
WUDGE(COMMERCIAL COURT) PUBLISHING INDIA Chopra Recovery
[PRIVATE LIMITED Vs M/S§|
NCBA EXPORTS PRIVATE
LIMITED
12, New Court Block-I Civil Suit CS (COMM)/257/2024 21-5-24 State Bank Of India Vs Ms. Rani 9643680913 04-06-25 379 YES DECREED NA NA Suit for
Manohar Bhardwaj Recovery
12, New Court Block-I Civil Suit CS (COMM)/26/2024 11-1-24 Nisha Soni Vs Mg Mobiles | Sh. CM Goyal | 9810652956 05-06-25 511 YES DECREED NA NA Suit for
India Pvt Ltd Recovery
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6, New Court Block-I Commercial CS(COMM) 391/2020 15-12-20 EMU LINES PVT LTD VS | UDAY KUMAR | 9810868162 03-06-25 CONTESTED INOT FILED| NOT SUIT FOR
[BHARDWAJ, DISTRICT] KANCHAN MISHRA APPLICA [ RECOVERY
WUDGE(COMMERCIAL COURT) BLE
6, New Court Block-I Commercial CS(COMM) 57/2022 25-10-19 LIC HOUSING FINANCE ASHISH NOT 30-06-25 2075 YES CONTESTED INOT FILED| NOT SUIT FOR
LTD VS RITU MISHRA PROVIDED APPLICA | RECOVERY
CHAUDHARY BLE
25 [SH. SANDEEP YADAV SOUTH 17, New Court Block-I Commercial CS DJ/408/2019 15-7-19 SCHNEIDER ELECTRIC | Mr. Siddharth NOT 03-06-25 2150 Yes Contested NA NA Recovery of
INDIA PVT. LTD. Vs IREO Swain AVAILABLE Money—74
PVT. LTD.
17, New Court Block-I Commercial OMP (COMM.)/2/2025 45673 National Cooperative Ms. Anju 7840815890 45817 144 NA Contested NA NA Arbitration &
Consumer Federation of | Bhattacharya Conciliation
India Ltd Vs Prem Shankar lAct, 1996---34]
Sole Prop of Chetna and 36
Electricals Pvt Ltd

26 [SH. SANJEEV KUMAR SINGH,SOUTH INIL
ICOMMERCIAL COURT.

27 [SH. LOKESH KUMAR SHARMA,SOUTH 40, New Court Block-IT Commercial CS (COMM) 30/2021 8-1-21 M/S VANDA INC.VSM/S| Sh. Pradeep |[8800639800 05-06-25 1609 Yes Decreed - 365 SUIT FOR
IDISTRICT JUDGE(COMMERCIAL] AJUNEA CLOTING Kumar Saini RECOVERY
ICOURT)

40, New Court Block-IT Commercial CS (COMM) 654/2022 19-11-22 ISTATE BANK OF INDIA VS| Sh. K. K. Singh | 9810342732 04-06-25 928 Yes Decreed - 365 SUIT FOR
RAJ KUMAR RECOVERY
|28 [SH. LAL SINGH, DISTRICT JUDGE [SOUTH-EAST 18 BLOCK 1 OMP (I) (COMM.) 39/2025 16-04-2025 (DEBDULAL BANERJEE Vs| Sh. Sanampreet [ 8800600664 | 09-06-2025 54 - ALLOWED - -
DRHARORS AESTHETICS|& Ravneet Singh(& 8700139797
PVT. LTD.
OMP (I) (COMM.) 40/2025 16-04-2025 RAHUL SHAWEL Vs Sh. Sanampreet | 8800600664 09-06-2025 54 - ALLOWED - -
DRHARORS AESTHETICS|& Ravneet Singh(& 8700139797
PRIVATE LIMITED
|20 [MS. NIKHIL CHOPRA, DISSTRICTSOUTH-EAST 14 Commercial Suit CS (COMM)/2/2024 19.12.2023 PRESS (COUNTER CLAIM) NA NA 05.06.25 534 YES REJECTED - -
WUDGE
CS (COMM)/142/2020 03.02.2020 |[TD Vs BIO VEDA ACTION NA NA 06.06.25 1950 YES DECREED - -
CS (COMM)/538/2023 06.03.2023 |GINEERS LIMITED (THRO| NA NA 06.06.25 823 YES LY DECREED,/DISM]] B B
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CS (COMM)/711/2022 23.07.2022 [NOLOGIES KL SDN. BHD. 09.06.25 1052 LY DECREED/DISM!
CS (COMM)/378/2024 15.05.2024 [vate Limited Vs Kanhiya De] NA NA 09.06.25 390 YES LY DECREED/DISM]| - -
CS/COMM/2285/22 27.03.2022 |PNB VS. SARKAR GLOBAL NA NA 09.06.25 805 YES PARTLY DECREED - -
I30 [SH. VRINDA KUMARI [SOUTH-EAST INIL
I31 [MS. ANU GROVER BALIGA [SOUTH-EAST INIL
132 [SH. BHUPESH KUMAR [SOUTH-EAST NIL
133 [MS. NEERA BHARIHOKE,SOUTH-EAST 23 COMMERCIAL CASE CS (COMM)/1075/2023 29-11-2023 | Rigs Infrastructure Private [Kaushal Gautam - 21-05-2025 539 YES CONTESTED - -
[DISTRICT JUDGE(COMMERCIAL] Limited Vs Bem Logistics
ICOURT) Solutions
COMMERCIAL CASE OMP (COMM.)/45/2024 09-05-2024 P.K. ENGINEERS AND Meenakshi - 09-05-2025 365 YES CONTESTED - -
ANR. Vs IVAAN Salarya
CONSULTING
COMMERCIAL CASE OMP (COMM.)/58/2024 12-07-2024 M/S SPML INFRA KAUSHIK - 07-05-2025 299 YES CONTESTED - -
LIMITED Vs M/S CHATTERJEE
BHAVANI ENTERPRISES
AND OTHERS
COMMERCIAL CASE CS (COMM)/81/2024 09-02-2024 LATA VERMA Vs M/S CHANDAN - 15-05-2025 461 YES CONTESTED - -
GENIE CAVE 21 PVT. LTD. GUPTA
134 |[MS. NIRJA BHATIA, LD. DISTRICTSOUTH-EAST INIL
WUDGE (COMMERCIAL COURTH
07)DIGITAL, SOUTH-EAST, SAKET|
[COURT
35 [SH. RAJ KUMAR TRIPATHI,SOUTH-EAST INIL
IDISTRICT JUDGE(COMMERCIAL
ICOURT)
136 |SH. DEVENDER KUMAR, DISTRICT[EAST INIL
WUDGE (COMMERCIAL COURT)




ADVOCATE DATE
MOBILE DECISION
NUMBER

NATURE OFDATE OFNUMBER ACT
DISPOSAL EXECUTIO OF DAYSSECTION
(CONTESTED /N OFFOR
SETTLED) DECREE  EXECUTI

ON OF

COURT ROOM CASE TYPE DATE OFPETITIONER NAME VSADVOCATE OFDAYS FOR DISPOSALWHETHER
PRE-
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MEDIATION

TOOK PLACE

REGISTRATIO RESPONDENT NAME
N

137

IMS. RUBY ALKA GUPTA, DISTRI
WUDGE (COMMERCIAL COURT)

WUDGE (COMMERCIAL)

138 [SH. SANJEEV KUMAR MALHOTRA,NORTH EAST INIL
IDISTRICT JUDGE (COMMERCIAL)-|
01
39 [SH. BRIJESH KUMAR, DISTRICTSHAHDARA 301, New Court Building, [CS(COMMERCIAL) [CS (COMM) 424/2024 6.08.2024 PARITOSH JAIN VS BABITA [7017895042 |05.06.2025 303 [VES [DECREED INO INO
WUDGE, (COMMERCIAL COURT) [SHD/KKD/Delhi [HOUSE OF DIAGNOSTIC
[HELATH CARE PVT. LTD.
Mo |[MS. KIRAN BANSAL, DISTRICTSHAHDARA IROOM NO 208 [Commercial ICS (COMM)/322/2022 [11-05-2022 IKRISHAN PAL SINGH Vs Nsatyinder kumar 9818384002 (04-06-2025 1105 [Yes IDECREED [Execution nqnil
WUDGE, (COMMERCIAL COURT)
IROOM NO 208 [Commercial ICS (COMM)/295/2024 17-05-2024 Pammu And Kashmir Bank Yanurag sharma 06-06-2025 380 [Yes IDECREED [Execution ndnil
[ROOM NO 208 ICommercial ICS (COMM)/488/2021 [25-11-2021 IMANISH KEJRIWAL Vs R(rajnikant 109-06-2025 1277 [Yes IDISMISSED [Execution ndnil
41 [SH. SANJAY SHARMA-II, DISTRICTSHAHDARA 1303, New Court Building, ICS (COMMERCIAL ) ICS (COMM) 421/2024 5.08.2024 IPUNJAB NATIONAL ISANJAY 19871980045, [06.06.2025 1305 [NO IDECREED [EXECUTIONNO
WUDGE, COMMERCIAL COURT [SHD/KKD/Delhi [BANK VS HIMANSHU [KUMAR
5OYAL
4tz [SH. PAWAN KUMAR MATTO DJSHAHDARA 1304 ICOMMERCIAL ICS (COMM)/499/2023 IACHALA JAIN 04-10-2023 RAM PRAKASH| 9958430361 03-06-2025 608 DAYS - DECREED on not filed {ill date
(COMM-04) 'S SANJAY SONI
IAHUJA
[COMMERCIAL ICS (COMM)/152/2023 [RAHUL JAIN 20-03-2023 VINEET HANS | 9811268978 10-06-2025 813 DAYS - DECREED on not filed {ill date
S IFTIKHAR
IAHMED
3 [MS. PREETI AGARWAL GUPTA,NORTH-WEST
IDISTRICT JUDGE, (COMMERCIAL
ICOURT)
44 [SH.VINOD YADAV 613 Commercial Suit CS (COMM)/ 665/2024 23-12-2024 ANIL SHARMA SH VIKAS 9717771646 02-06-2025 161 Decreed NA NA [Commerci
Vs KUMAR al
MR PANKAJ KUMAR AGGARWAL Recovery
GUPTA Suit
613 Arbitration Petiton OMP (COMM)/ 12/2024 27-05-2024 UNION OF INDIA SH. RANJEET | 7838509141 05-06-2025 374 Dismissed NA NA Section 34
Vs KUMAR JHA of
M/s Happy Electricals Arbitratio
n&
Conciliati
is [SH. AMIT KUMAR, DISTRICTNORTH INIL
WUDGE, COMMERCIAL COURT
M6 [SH. UMED SINGH, DISTRICTINORTH NIL




COURT ROOM CASE TYPE DATE OFPETITIONER NAME VSADVOCATE ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
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N

NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION  SETTLED) DECREE  EXECUTI
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47 [SH. RAJ KUMAR, DISTRICT JUDGESOUTH WEST
((COMMERCIAL COURT-01
u8 [(SH. VIKAS DHULL, DISTRICTSOUTH WEST 613 Commercial Suit CS (COMM)/ 665/2024 23-12-2024 ANIL SHARMA SH VIKAS 9717771646 02-06-2025 161 Decreed NA NA [Commerci|
WUDGE, COMMERCIAL COURT. Vs KUMAR al
MR PANKAJ KUMAR AGGARWAL Recovery
GUPTA Suit
613 Arbitration Petiton OMP (COMM)/ 12/2024 27-05-2024 UNION OF INDIA SH. RANJEET | 7838509141 05-06-2025 374 Dismissed NA NA Section 34
Vs KUMAR JHA of
M/s Happy Electricals Arbitratio
n&
Conciliati
Mo [SH. AMIT BANSAL, DISTRICTSOUTH WEST 614 EXECTUTION EXECUTION (COMM) 11.05.2023 M/S OMSTAR SH. ABHUJIT | 9999911484 06.06.2025 767 DAYS NA DISMISSED NIL NIL
WUDGE, COMMERCIAL COURT-03 266/2023 (CONSTRUCTION PVT LTD| MITTAL
VS M/S WELCOM GROUP
LTD
614 EXECTUTION EXECUTION (COMM) 05.03.2024 M/S WELCOM GROUP SH. ANIL 9971366633 06.06.2025 458 DAYS NIL DECREED NIL NIL
37/2024 CGHS LTD VS M/S PANWAR
OMSTAR CONSTRUTION
P.LTD
50 [SH. RAKESH PANDIT, DISTRICTSOUTH WEST 509 CS(COMM) 327/2024 03.07.2024 ANURAG VAISHY Vs PAWAN 9582306962 02.06.2025 334 DAYS YES CONTESTED - - -
JUDGE, COMMERCIAL COURT-04 EXPERIOTECH PVT. LTD. PANDEY DISMISSED
509 CS(COMM) 351/2023 31.07.2023 LE MEUBLE OFFICE SANJAY 9990607480 03.06.2025 673 DAYS YES CONTESTED - - -
TECH PVT LTD Vs AGNIHOTRI DISMISSED
TEAMULTIMA SERVICES
PVT LTD
509 CS(COMM) 240/2024 30.04.2024 PUNJAB NATIONAL VIKASH 9650795147 04.06.2025 400 DAYS YES CONTESTED - - -
BANK VS VIRENDER KUMAR DECREED
KUMAR
509 CS(COMM) 241/2024 30.04.2024 PUNJAB NATIONAL VIKASH 9650795147 04.06.2025 400 DAYS YES CONTESTED - - -
BANK VS KAMLESH DEVI KUMAR DECREED
509 CS(COMM) 218/2023 29.04.2023 | AMETHI ENTERPRISES | ONKAR NATH | 9810229959 05.06.2025 768 DAYS YES DECREED - - -
VS M/S GARGEY ROY
ENTERPRISES
509 CS(COMM) 153/2024 12.03.2024 SATYA NARAYAN KUSHAGRA |9999468603 09.06.2025 454 DAYS YES CONTESTED - - -
SHARMA VS WOLFONE BANSAL DECREED
PROJECTS(OPC) PVT.
LTD.
509 CS(COMM) 534/2024 25.10.2024 |M/S POLY INDIA VS M/S|RAGHVENDRA | 9958581208 09.06.2025 227 DAYS YES CONTESTD - - -
DECENT ENGINEERING |PRATAP SINGH] DECREED




SUMMARY OF COMMERCIAL CASES FOR THE MONTH OF June 2025

Name of the Court District No. of cases Total No. of No. of cases Total Total
pendingon number cases identified  number of number of
the 1st day of of cases received bynon cases cases
month instituted transfer commercial/ disposed pending at

during during the transferred during the the end of
the month during the month the month
month  from other month to

courts other courts

ISH. SANJEEV KUMARICentral 156 3 o o 14 o
IAGGARWAL, DISTRICT]
JUDGE (COMMERCIAL

COURT)-01/SH.

1A [SH. VIDYA PRAKASH/ SHJ/Central o 5 o o 4 146
SANJEEV KUMAR
IAGGARWAL, DISTRICT]
UJUDGE (COMMERCIAL
ICOURT)-01

2 |[SH. RAJESH KUMAR GOEL,Central 191 7 o o 17 181
[DISTRICT JUDGH

(COMMERCIAL COURT)-02

3 [SH. DEVENDER KUMARICentral 210 9 ) o o 219
SHARMA/MS. ILLA RAWAT,
IDISTRICT JUDGE,

ICOMMERCIAL COURT-03

4A |SH. ANIL KUMAR SISODIACentral 132 8 o o 6 134
IDISTRICT JUDGE
(COMMERCIAL COURT)

5a [SH. MANOJ KUMAR DISTRICT|Central 272 5 o o 4 273
JUDGE (COMMERCIAL
ICOURT)-05

6 [MS. NEELAM SINGH/SH.Central 157 15 o o 17 155
INIKHIL CHOPRA, DJ COMM-
06 TIS HAZRI COURT]

ICENTRAL DELHI
7A |[SH. MUKESH KUMAR GUPTA [Central 182 3 o o 6 179
[IDISTRICT JUDGE,

ICOMMERCIAL COURT-07

8 |[SH. GORAKH NATH PANDEY /Central 138 6 3 2 8 137
IDISTRICT JUDGE,
ICOMMERCIAL COURT

9 [SH. DEEPAK GARG, DISTRICT|/Central 240 13 1 o 5 249
JUDGE, COMMERCIAL
ICOURT-09

10 [SH. AJAY PANDEY, DISTRICT|Central 255 10 o o 4 261
JUDGE, COMMERCIAL COURT]

11 SH. S.S RATHI, DISTRICT|Central 139 10 2 1 14 136
JUDGE, COMMERCIAL COURT]

12 [SH. RAVINDER BEDL,/Central 136 16 1 2 6 145
IDISTRICT JUDGE,
ICOMMERCIAL COURT




Name of the Court District No. of cases Total No. of No. of cases Total Total
pendingon number cases identified  number of number of
the 1st day of of cases received bynon cases cases
month instituted transfer commercial/ disposed pending at

during during the transferred during the the end of
the month during the month the month
month  from other month to

courts other courts

13A|SH. M.K NAGPAL, DISTRICT|Central 200 5 2 o 10 197
JUDGE, COMMERCIAL COURT]

14A |SH. ASHUTOSH KUMAR, West 265 7 1 o 13 260
IDISTRICT JUDGH
(COMMERCIAL COURT)

15 [MS. VINEETA GOYALJWest 374 16 o o 6 384
[DISTRICT JUDGE
(COMMERCIAL COURT)

16A[SH. RAGHUBIR SINGH [West 359 2 o o 13 348
[DISTRICT JUDGE
(COMMERCIAL COURT)-

03

17 [SH. SANJEEV AGGARWAL,[West 392 13 o o 18 387
IDISTRICT JUDGE
(COMMERCIAL COURT)

18 [SH. AJAY GUPTA, DISTRICT|West 305 17 o o 6 316
JUDGE (COMMERCIAL
ICOURT)

19 |SH. NARESH KUMARWest 286 17 1 o 12 292
IMALHOTRA, DISTRICT]
JUDGE (COMMERCIAL
ICOURT)

20 [MS PULASTYA[New Delhi 1143 18 o 1 9 1151
PREAMACHALA/SH. ANURAG]
[SAIN, DISTRICT JUDGE
(COMMERCIAL COURT)-01

21A |SH. VIDYA PRAKASH [New Delhi 724 16 o o 6 o
IDISTRICT JUDGH
(COMMERCIAL COURT)

SH. BALWANT RAI BANSAINew Delhi o 18 o o o 752
IDISTRICT JUDGE
(COMMERCIAL COURT)

22 IMS HEMANI MALHOTRA/MS.New Delhi 833 24 o o 4 853
VINEETA GOYAL, DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-03

23A[MS. SAVITA RAO, DISTRICT|South 407 22 o o 31 398
UJUDGE(COMMERCIAL
ICOURT)

24AMS. ANURADHA SHUKLASSouth 428 32 o 2 53 405
[BHARDWAJ, DISTRICT]
UJUDGE(COMMERCIAL
ICOURT)
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Name of the Court

SH. SANDEEP
IDISTRICT
UJUDGE(COMMERCIAL
ICOURT)

YADAV,)

District

South

No. of cases Total
pending on
the 1st day of of cases

month

502

No. of
number cases

No. of cases Total Total
identified number of number of
received bynon cases cases
instituted transfer commercial/ disposed pending at
during during the transferred during the the end of
the month during the month the month
month  from other month to
courts other courts

19 o o 73 448

26A

SH. SANJEEV KUMAR SINGH,
IDISTRICT JUDGE
(COMMERCIAL)

South

537

22 o o 61

498

27

SH. LOKESH KUMAR
SHARMA, DISTRICT]
JUDGE(COMMERCIAL
COURT)

South

417

18 o o

45 390

28

SH. LAL SINGH, DISTRICT]
UUDGE(COMMERCIAL
ICOURT)

South-East

292

289

29

SH. NIKHIL CHOPRA/MS,
INEELAM SINGH, DISTRICT]
UJUDGE(COMMERCIAL
ICOURT)

South-East

200

12 3 o 10 205

30

MS. VRINDA KUMARI/SH,
IAJAY KUMAR JAIN, DISTRICT]
UJUDGE(COMMERCIAL
ICOURT)

South-East

201

292

31

IMS. ANU GROVER BALIGA,
IDISTRICT
UJUDGE(COMMERCIAL
ICOURT)

South-East

278

278

32A

SH. BHUPESH
IDISTRICT
UJUDGE(COMMERCIAL
ICOURT)

KUMAR|

South-East

293

293

33A

[MS. NEERA BHARIHOKE,
IDISTRICT
UJUDGE(COMMERCIAL
ICOURT)

South-East

192

187

34A

IMS NIRJA BHATIA DISTRICT]
UJUDGE(COMMERCIAL
ICOURT)

South-East

227

231

35

SH. RAJ KUMAR TRIPATHI,
IDISTRICT
UJUDGE(COMMERCIAL
ICOURT)

South-East

262

10 1 o 9 264

36a

SH. DEVENDER KUMAR,
IDISTRICT JUDGE
(COMMERCIAL COURT)

[East

257

259

37a

MS. RUBY ALKA GUPTA,
IDISTRICT JUDGE
(COMMERCIAL COURT)

[East

662

655

38A

SH. SANJEEV KUMAR
IMALHOTRA, DISTRICT]
JUDGE (COMMERCIAL)-01

North-East

173

176

39

SH. BRIJESH KUMAR GARG,|
IDISTRICT JUDGE
(COMMERCIAL)-01

Shahdara

224

223

40

IMS. KIRAN BANSAL,
IDISTRICT JUDGE,
(COMMERCIAL COURT)

Shahdara

231

17 222
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Name of the Court

SH. SANJAY
IDISTRICT
ICOMMERCIAL COURT

SHARMA-II
JUDGE,

District

Shahdara

No. of cases Total
pending on
the 1st day of of cases

month

185

No. of No. of cases Total Total
number cases identified number of number of
received bynon cases cases
instituted transfer commercial/ disposed pending at
during during the transferred during the the end of
the month during the month the month
month  from other month to

courts other courts

183

42A

SH. PAWAN KUMAR MATTO,
IDISTRICT JUDGE,
(COMMERCIAL COURT)

Shahdara

313

308

43A

IMS. PREETI AGARWAL}
IGUPTA, DISTRICT JUDGE,
(COMMERCIAL COURT)

North-West

1977

38 1979

44

SH.VINOD YADAV, DISTRICT]
JUDGE, (COMMERCIAL
ICOURT)

[North-West

1122

45 ) o 27 1140

45A

SH. AMIT KUMAR, DISTRICT]
UJUDGE, COMMERCIAL COURT,]

North

1014

28 4 o 34 1012

46

SH. UMED SINGH, DISTRICT]
JUDGE (COMMERCIAL)

North

980

27 o o 5 1002

47

SH. RAJ KUMAR, DISTRICT]
UUDGE(COMMERCIAL
ICOURT)

[North

170

175

48A

SH. VIKAS DHULL, DISTRICT]
JUDGE (COMMERCIAL)

SOUTH
[WEST

241

10 240

49

SH. AMIT BANSAL, DISTRICT]
JUDGE, COMMERCIAL
ICOURT-03

SOUTH
WEST

277

11 270

50

SH. RAKESH PANDIT,
IDISTRICT JUDGE,
ICOMMERCIAL COURT-04

SOUTH
[WEST

227

11 222

GRAND TOTAL

19468

640 25 16 718 19399




List of cases received for Pre-Institution Mediation and Settlement during the month JUNE 2025

Delhi Mediation Centre Total numberTotal Total Total Total Total
of applicationsnumber ofnumber ofnumber ofnumber ofNumber o
pending on theapplications cases non-starter cases FailedApplication
1st day of thereceived settled cases during thes Pending at
month during theduring theduring theMonth the end o
month month month the Month

It Central 298 150 o 208 o) 240
2 West 345 107 o 99 o 353
13 [East 63 27 o 34 o 56
l INorth-East 9 14 o 15 o 8
5 IShahdara 66 74 o 23 1 116
6 ISouth 158 57 o 33 o 182
7 ISouth-East 356 50 o 120 4 282
8 INew Delhi 162 79 3 27 4 207
o INorth 86 65 1 39 o 111
io  |North-West 107 45 1 67 o) 84
11 ISouth-West 94 48 o 26 3 113
Total 1744 716 5 691 12 1752
12 IDHCLSC 184 30 o 6 2 206
lOverall Total 1928 746 5 697 14 1958
INote: Application received through NALSA App during the month:- Nil
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